
Compliance Status for Hon. NGT order dated: 16/01/2024 in the matter of O.A. 216/2023(WZ) 
 
As per para 3 & 4 Hon. NGT has asked for compliance status of direction issued by Hon. 
NGT vide order dated: 23/01/2023 in O.A. 109/2022: 
 
Hon. NGT in the matter of O.A. 109/2022 issued directions as below and point wise 
compliance status is tabulated as below: 
 
No. Directions Compliance status  
a We direct respondent No.2 - Gujarat 

Pollution Control Board to make 
calculation of the past violations and 
quantify the environmental damages 
thereof within a period of one month.  
This exercise would be done after giving 
notice to respondent No. 1 – NAA. After 
the said calculation of the environmental 
damages is made, the amount towards the 
same shall be deposited by respondent 
No.1 with respondent No.2 within a period 
of two months thereafter. 

- This Board has issued first Notice of 
Direction prior issuance of Interim 
Environment Damage Compensation 
and for implementation of Hon. NGT 
order in time bound manner to NAA 
vide notice dated: 08/02/2023. 
Enclosed here as Annexure-1. 

- After receiving reply from Notified 
Area Authority for not to impose EDC 
regarding final directions under section 
33A of Water Act-1974 were issued on 
20/05/2023 (1) to pay interim EDC of 
Rs. 25,00,000/- (25 lacs) and (2) for 
giving study to institute of National 
Repute for actual damage assessment 
to finalize EDC amount for which 
expenditure shall be levied from NAA 
(3) to submit compliance of Hon.NGT 
order in the matter of O.A. 109/2022 
and (4) To execute above ground 
pipeline plan before May-2023 and 
give Action Taken Report. Directions 
are enclosed here as Annexure-2. 

- Upon not receiving EDC from Notified 
Area Authority again Directions were 
issued vide order dated: 18/11/2023 
enclosed here as Annexure-3. 

b As respondent No.1 has undertaken to lay 
down over-ground pipeline and complete 
the work by May, 2023, which appears to 
take care of the problem of the 
contaminated water flowing from River 
Amravati, said work must be completed by 
May, 2023, failing which for each month 
thereafter, respondent No.1 shall pay 
penalty at the rate of Rs.25,00,000/- 
(Rupees Twenty Five Lakhs) 

- Notified Area Authority merely sent a 
letter dated: 23/06/2023, stating that 
they have completed work of above 
ground pipeline. However, detailed 
certified Action Taken Report for in 
this matter was not received with this 
Letter.  

- Hence, this Board issued directions to 
submit certified Action Taken Report 
with requisite details and certification 
for discontinue of underground 
drainage network Directions issued 
vide order dated: 18/11/2023 are 
enclosed here as Annexure-3. 
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c The compensation amount/penalty amount, 
which shall be realized from respondent 
No.1, shall be utilized for restitution of 
environment in the local area within one 
year, independent of the obligation of 
respondent No.1. 

- NAA has not paid Interim EDC till 
date hence no further study or 
assessment could be carried out 
through reputed institute as well for 
utilization of restitution of 
environment.  

- Notice and Directions were issued for 
payment of EDC as enclosed here 
Annexure-1 to 3. 

 
 
Action Taken Report for Application sent by Shri Hasmukhbhai Bahecharbhai 
Parmar: 

 Applicant has mentioned date of complaint made by him on which inspection was 
already carried out by this Board and necessary actions are already taken against M/s 
Detox India Pvt. Ltd. for observed non-compliances.  

 This Board has inspected M/s Detox India Pvt. Ltd. on 04/06/2023 w.r.t telephonic 
complaint of Shri Hasmukh Parmar and necessary inspection and sampling was 
carried out. (Annexure-4) 

 Further, M/s Detox India Pvt. Ltd. was inspected w.r.t routine monitoring and part of 
GIDC drain monitoring on 25/06/2023, 26/06/2023, 29/06/2023, 01/07/2023 and 
18/07/2023 and various non-compliance were observed. (Annexure-5) 

 Considering common facility of M/s Detox India Pvt. Ltd. was issued closure 
direction under section 33-A of Water Act-1974 with 15th day effect on 11/08/2023. 
(Annexure-6) 

 M/s Detox India Pvt. Ltd. applied for Revocation on 25/08/2023 and submitted 
compliance status for earlier observed non-compliances and submitted Short Term 
and Long term action plan. (Annexure-7) 

 Considering compliance assurance submitted by unit, officers of Board inspected the 
unit w.r.t its Revocation application on 31/08/2023.  (Annexure-8) 

 Unit was issued Trial Revocation for 3 months with certain condition on 20/09/2023. 
(Annexure-9) 

 Unit has paid Rs. 25.80 lacs as interim EDC and submitted Bank Guarantee of Rs. 10 
lacs as compliance assurance guarantee valid upto 17/08/2024. (Annexure-10) 

 Board is taking all necessary actions against violating industries in the region and 
EDC is also being imposed on such industries.  

 Unit is recently inspected on 09/01/2024 w.r.t its Revocation Extension Application, 
which is under process. (Annexure-11) 
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PLOT NO:7921-22-23,
GIDC Ankleshwar, ,
Ankleshwar - 393002
DIST : Ankleshwar,  TAL : Ankleshwar,  SIDC : Ankleshwar

Industry Details

Email :

Telephone :

zldank@detoxgroup.in

9714712866

Type / Scale / Sector / Status : RED / LARGE / Common treatment and disposal facilities(CETP, TSDF, Ewaste 
recycling, CBMWTF, effluent conveyance project, incinerator, solvent/acid recovery 
plant, MSW sanitary landfill site) / In Operation

 Inspection Dt & Time : 04/06/2023 15:45 /  Water 

Water Consumption in Kilo Lts Per Day 3330.000

Consumer No.(Electric Meter):
 Disposal Mode of Industrial / Domestic :

 Status of water consent Under the Water Act,1974:

Effluent Treatement plant (ETP) : Units, if provided and status :

739836 ( Routine Visit )Inspection Id :

12 Whether Industry is a member of CETP ?
13

 Discharge Pt / Final  Receiving Body (Ultimate):9
Zero Discharge / Soak Pit
ZERO DISCHARGE UNIT. IN CASE OF EMERGENCY TO 
FETP. / No generation of industrial wastewater

Ind : Dom : 20.000
105.000Ind : Dom : 20.000

62905

 Waste Water generation / Discharge (klpd) :

H-126054-29/03/2026  Last Inward:264025-15/11/2022[GRT]

No

 TSDF Name : Safe Enviro Private Limited

 Person Contacted : Mr. Indrajit Desai- Safety Officer

4

17

DETOX INDIA PRIVATE LIMITED

Ro Name : Ankleshwar

Last 3 Legal Action :

Source of Water Supply: Recycled

 Commissioned Dt :  
   

 Production Start Dt : 
    

01/10/2015 31/03/2012

Borewells: 0
Tubewells: 0

Boilers=3 , DG Sets=2 , Flue Gas =5, Process =4 , ETP Cap = 5891 , Capacity of All = NA

 Env Audit Detail : Sch : 1 , N. G. Patel Polytechnic- Civil Engineering , Year : 2017 , On Dt : 

Applicability of CRZ Rules : No

Outward No: 41180-18/07/2023

14

15
16

Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
11/05/2023 NOT 01/07/2023 31A,, 737048 NOT COM 746303
04/05/2023 SCN 30/05/2023 --- 736379 SCN SCN 743655
13/03/2023 NOT 17/05/2023 33A,, 729046 NOT AUD 742233

Lab Charges Pending :  Rs. 40320.00 Water Cess Charges Pending : NIL

Last Env. Form V : 2021-2022 Water Cess Return : 2017-2018 HW Monthly Return : 2023-99

Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month 
Production - 2203146, ETP - 472850, APCM - 92852 Meter Reading  - 0, Kilo Litre  - 41743 Meter Reading  - 0, Kilo Litre  - 0

Monthly Patrak Data : Last Return : 202306 HAZD Waste Disposal : 1815.000 (88 Trucks)

ETP Details : CMBR-Course Membrat Bio Reactor,P-Collection Cum Equalization,P-Flash Mixer,P-Floculator,P-Lamella 
Settler,P-Nuetralization,P-Pri Settling Tank,S-Aeration Tank,S-Sludge Dry Beds,S-Sludge Holding Tank,T-Carbon Filter,T-
Sand Filter

APCM Details : Bag Filter,E.S.P,Multi Cyclone ,Scrubber,Water Scrubber

Fuel Used : Coal,Diesel

Stack Attached to : *** Not Applicable,.... Any Other,Boiler,D.G. Sets,Hot Air Generator

1/6 ( Through XGN )18/07/2023

PCB Id: 32798
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PCB-ID: ( 32798 )

Remarks :

Site  Observations  during  Inspection ,

General Observation
a  - Is the Industry in Operation ?? Yes

a  - R.O File No ID:32798

b  - Industry Operating without CCA No.

c  - Has Production exceeded (last 3 MTHs) than CCA-Qty No.

d  - Any products-NOT in CCA, manufactured-Last 3 
MTHs No.

e  - Foul Odour/Fugitive Emission/Bye Pass  in Premises ?? No.

f  - Industry Name CHANGED in recent times ?? No.

g  - Has Regn with CETP or TSDF expired ?? No.

h  - Seperate Energy Meter for  A.P.C.M ? No.

h  - Provision of any STAND-BY Pump ?? No.

Water Parameter
b  - Source of Water Supply Recycled

c  - W.W.G is EXCEEDING the CCA Limits No.

d  - W.W Disposal as per the Consent Conditions ? Yes

e  - Was the ETP in operation ? Yes

f  - Treatment System ADEQUATE to handle existing effluent Adequate

g  - Did u observe ANY ILLEGAL Discharge ?? No. As per crux

h  - Nos of Samples collected 02

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes
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૪) ભિવ યમાં સદર કારની ઘટના ફર વાર ન બને તેની ુરતી તકદાર  રાખવી તેમજ આપના એકમની pre monsoon 

plan ર ુ કરવો. 

૧) આજરોજ આપના એકમની ુલાકાત ફ રયાદના સંદભમાં લેવામાં આવેલ. ુલાકાત સમયે આપના એકમની બહાર 
Brown colored wastewater વરસાદના લીધે એકમમાંથી wash out થઈને ગયે ું જોવા મળેલ નો તા કા લક ઉઠાવીને 
િનયમો ુસાર િનકાલ કરવો અને તેની મા હતી આધારસહ ર ુ કરવી.

૨) ુલાકાત સમયે આપના એકમની storm water drain માં તેમજ એકમની internal storm water drain માં Brown color 

ું contaminated w/w એક ું થયે ુ જોવા મળેલ ને તા કા લક િનયમો ુસાર િનકાલ કરવો અને તેની ણ આધારસહ ર ુ 
કરવી.

૩) આપના એકમની ETP એ રયાની ન ક પડલ લજ બેગમાંથી સીપેજ થઈને એકમની ોમ વોટર ઈનમાં ગયેલ હોય 
સદર લજ કઈ કારનો છે તેની મા હતી ર ુ કરવી અને તેનો આધારસહ િનકાલ કરવો.

This unit is inspected w.r.to telephonic complaint from Mr. Hasmukh Parmar regarding colored wastewater lying 
near M/s Detox india Pvt. Ltd where trucks/tankers are parked outside of the unit. We have immediately visited 
above mentioned area. During inspection observed near the unit area is observed contaminated brown colored 
w/w ponding lying. Contaminated wastewater is found @ 100 x 3 meter area outside to main gate of the unit & 
there is no GIDC storm water drain near the catchment. One contaminated w/w sample is collected from ponding 
lying outside the premises for analysis purpose. During inspection, same colored patches observed near main gate 
within premises which was washed out from the main gate of the unit due to rain falling in early morning. Also 
same colored w/w is observed in unit storm water drain near ETP & spray dryer area and @ 10 nos sludge bags 
are found lying near storm water drain of ETP area in which seepages observed from this bags. Hence unit is 
instructed to collect wastewater from lying outside the premises and dispose as per rule and also instructed to 
which type of waste filled in bags its detail submit & dispose this sludge as per the rules. Additionally, during 
inspection due to rain falling most of the internal storm water drains are found filled with contaminated brown 
colored w/w within premises. Unit has provided strom water drain outlet at back side corner of the unit & no any 
w/w discharge observed from storm water drain outlet during inspection it is found dry. Hence unit is instructed 
to collect contaminated w/w in internal storm water drain & dispose the same as per the Rule. Written remark is 
given to the unit as per written instruction note.  This unit is specifically visited with reference to aforesaid 
mentioned complaint and other details are not verified. This inspection is carried out by N.M.Tholiya-APE. 3 day 
Notice & Photographs are uploaded in doc file. [4736]-12/06/2023
~ RO Comments/Reply :Strict action may be taken.-18/07/2023

Specific Instructions given to Industry at the time of visit , for Pt to Pt Compliance

Compliance Observed in this Inspections.

W.C Notings: ------------[4736-DEE]~

I recommend : g. Recommend Strict Action
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PCB Id: 32798
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

150



Instructions in Previous Visits and Reply Insp Det Instruction Status

4. Report regarding repairing of CEMS attached with SD.  Take necessary 
steps to control SO2 emission.; We have uploaded point vise compliance 
report in extra attachment file. (18/05/2023)

737048(11/05/23) Partial Compliance

3. OCEMS for boiler stack shows reading of SO2 92.7 ppm which is more 
than consented quantity.; We have uploaded point vise compliance report in 
extra attachment file. (18/05/2023)

737048(11/05/23) Partial Compliance

2. OCEMS for gaseous parameters attached with spray dryer stack is found 
not in operation.; We have uploaded point vise compliance report in extra 
attachment file. (18/05/2023)

737048(11/05/23) Partial Compliance

1. Unit is visited with reference to telephonic complaint regarding air 
pollution.; We have uploaded point vise compliance report in extra attachment 
file. (18/05/2023)

737048(11/05/23) Compliance NOT Required

 
૩. ુલાકાત સમયે એકમમા  SD સાથેની ચીમની માં લગાવેલ OCEMS બંધ  યાને 
આવેલ તો તે બાબતે ુલાસો કરવો તથા જ ર  ુધાર મક પગલા લેવા.; We have 

uploaded point vise compliance report in extra attachment file. (18/05/2023)

736379(04/05/23) Still Pending

૪. એકમને  પઠવવામા આવેલ SCN-04/05/2023 નો compliance report ર ુ કરવો. 

; We have uploaded point vise compliance report in extra attachment file. 
(18/05/2023)

736379(04/05/23) Still Pending

 
૨. ુલાકાત સમયે એકમમાsંolid waste storage area માં floor પર leachate 

પથરાયેલ જોવા મળેલ તો તે બાબતે ુલાસો કરવો તથા જ ર  ુધાર મક પગલા 
લેવા.; We have uploaded point vise compliance report in extra attachment file. 

(18/05/2023)

736379(04/05/23) Still Pending

૧. ુલાકાત સમયે એકમમા ATFD ચા ુ જોવા મળેલ પરં ુ તેની સાથે સંકળાયેલ 
બર ચા ુ ન હ ુ તો તે બાબતે પ ટતા કરવી તેમેજ સદર બર  માટ અમ મટ 

મેળવવા.; We have uploaded point vise compliance report in extra attachment 

file. (18/05/2023)

736379(04/05/23) Still Pending

MEE/ATFD area માં housekeeping નબ ું જોવા મળેલ ને િનવારવા યો ય પગલા 
લેવા.; We have uploaded point vise compliance report in extra attachment file. 

(09/05/2023)

733674(17/04/23) Still Pending

MEE feed tank area ની dyke wall માં આશર બે feet ટલો MEE feed ની slurry 

જોવા મળેલ  બાબતે પ ટતા કરવી.; We have uploaded point vise compliance 

report in extra attachment file. (09/05/2023)

733674(17/04/23) Pending !! Reminded AGAIN

ુલાકાત સમયે MEE/SD salt આશર 205 MT ુ લામાં ટોર કરલ જોવા મળેલ ને 
closed area માં shift કરવો.; We have uploaded point vise compliance report in 

extra attachment file. (09/05/2023)

733674(17/04/23) Partial Compliance

ુલાકાત સમયે 60 TPH boiler સાથે લગાવેલ OCEMS માં SO2 ની મા  192 ppm 

જોવા મળેલ સદર બાબતે પ ટતા કરવી.; We have uploaded point vise 

compliance report in extra attachment file. (09/05/2023)

733674(17/04/23) Partial Compliance

ુલાકાત સમયે spray dryer સાથે લગાવેલ OCEMS માં gaseous display બંધ જોવા 
મળેલ સદર બાબતે યો ય પગલા ભર  અ ેની કચેર ને ણ કરવી.; We have 

uploaded point vise compliance report in extra attachment file. (09/05/2023)

733674(17/04/23) Still Pending
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Sr Stack attached to Mts Remark Details of APCM Probable Pollutants.
1 ...  Any Other 14 unloading SCR AMM-175,
2 ...  Any Other 14 mee vent SCR AMM-175,
3 ...  Any Other 10 3nos. mee vent SCR AMM-175,
4 ...  Any Other 14 voc/ ammonia stripper SCR AMM-175,

B  Process Stacks

C Flue gases Stacks
Sr Stack attached to Mts Remark SMF  APCM Fuel  Consp-Unit Insp Remk
1 Boiler 55 120 TPH (2 x 60 TPH) 

Common Facility 
Boiler

YES ESP,WSC Coal 650 T/Day 

2 *** Not Applicable 0 Not Applicable NO N.A Not Used/N.A 0
3 Hot Air Generator 50 2no attached to spray 

dryer (7.5 MKCal/h)
YES FIL,MUL,SCR Coal 50 T/DAY

4 Boiler 50 Boiler-01 Nos -18.5 
TPH EAC

YES ESP,WSC Coal 60 T/DAY

5 D.G. Sets 11 2 X 1000 KVA 
(STANDBY) 

YES N.A Diesel 41.66 LIT/Hour

Details about Hazardous Waste Management :

Sample Details

Sr Act Ph/Temp/Air Sampled Time Type Sampling Point Col-Cond 
1 W-13 @ 7-8 on ph strip / 31 1545-1545 REP  from contaminated w/w internal storm water drain 

within the unit ~ 
Brown

2 W-13 @ 7-8 on ph strip / 31 1534-1534 REP  from accumulate contaminated w/w ponding near main 
gate of the unit ~ 

Brown

D

A

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (32798)

Sr Source of Hazardous Waste Catg Qty/Year HW Disposal Management
1 Empty barrels/containers/liners contaminated  with  hazardous  

chemicals /wastes
I  -33.1 54.600-M.T COL,DCO,CYC,STO,TRA

2 Chemical    sludge    from    waste    water treatment I  -35.3 80850.000-M.T COL,DSS,STO,TRA
3 Spent Solvents I  -20.2 182500.000-M.T COL,DSI,CYC,STO
4 Chemical    sludge    from    waste    water treatment I  -35.3 7000.000-M.T COL,DSS,STO,TRA
5 Concentration or evaporation residues I  -37.3 301.000-M.T COL,DSS,TRA
6 Used or Spent Oil I  -5.1 1.201-M.T COL,CYC,REU,STO
7 Chemical    sludge    from    waste    water treatment I  -35.3 7350.000-M.T COL,DSS,STO,TRA
8 Chemical    sludge    from    waste    water treatment I  -35.3 22750.000-M.T COL,DSS,STO,TRA
9 Spent Carbon or filter medium I  -36.2 48.300-M.T COL,DSI,CYC,STO,TRA
10 Chemical Waste (Solid) Z  -Z33      0.000-M.T DST

Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 ammonia/ voc stripper 54000.000 80250.000 - KLT 54000.000 CCA RENEWAL 

APPLICATION: 1800 KL/DAY
2 Ammonium Chloride 0.000 300.000 - M.T 0.000 Proposed CETP
3 Copper Carbonate or Copper Sulfate or Copper 

Hydroxide
0.000 75.000 - M.T 0.000 Proposed CETP

4 copper sulphate recovery plant 0.000 9000.000 - KLT 0.000 NA
5 Magnesium Carbonate 0.000 240.000 - M.T 0.000 Proposed CETP
6 mee / mvr with atfd & centrifuge 54000.000 80250.000 - KLT 54000.000 CCA Renewal : MEE 250*3, 350 

* 3: 1800 KL/Day
7 power generation 4.800 4.800 - MWH 4.800 CCA Renewal: Power generation 

4.8 MW X 1 
8 recovered ammonium sulphate 0.000 0.000 - M.T 0.000 NA
9 recovey of ammonium sulphate 0.000 0.000 - M.T 0.000 NA
10 spray dryer 15000.000 30000.000 - KLT 15000.000 CCA Renewal: Spray Dryer 250 

KL/DAY X 2 NOS 
11 steam from 2 x 60 tph boiler 2880.000 5760.000 - M.T 2880.000 CCA Renewal : Boiler 2 x 60 

TPH

Products :E

Raw material :F
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 Inspection Team : MS. ALPA AMRUTBHAI VASAVA

Sr Raw Material Name Capacity - Unit / Month
1 alum 0.000 - M.T
2 carbon 0.000 - M.T
3 coal 0.000 - M.T
4 Fresh caustic 0.000 - M.T
5 Hydrated Limi 0.000 - M.T
6 lime 0.000 - M.T
7 Magnesium Chloride 0.000 - M.T
8 sodium hydroxide 0.000 - M.T
9 spent / fresh caustic 0.000 - M.T
10 spent /fresh sulphuric aci 0.000 - MT3
11 sulphuric acid 0.000 - M.T
12 wastewater 0.000 - KLT

Sr   Water Code (Qty in klpd - Kilo Ltr per Day) WC : 3350.000 WWG : 125.000 Water Source     Remark
1 Agriculture 30.000 0.000 SIDC
2 Boiler Feed 2717.000 75.000 SIDC Water Consumption : Boiler 

(18.5 TPH) - 45 KLD & 120 
TPH Common facility Boiler 
- 2672 KLD

3 Cooling Water 500.000 0.000 SIDC 176 KLD waste water 
generated from Cooling 
which is recirculated along 
with Boiler Blow down

4 Domestic Purpose 20.000 20.000 SIDC
5 Others ..... 73.000 20.000 Recycled Water consumption - 

Scrubbing : 20 KLD, Lime 
preparation : 53 KLD

6 Wash  Water 10.000 10.000 Recycled

Water Consumption & Generation Break upG

Signature By(MS. ALPA AMRUTBHAI VASAVA)

Solid WasteH

I hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.
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 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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Photo of Detox india Pvt. Ltd. (ID- 32798)  visit date- 04-06-2023 
 

  
@ 100 x 3 meter area outside to main gate of the unit & there is no GIDC storm water drain near the catchment. 

  
Colored w/w is observed in unit storm water drain near ETP & spray dryer area and sludge bags are found lying 
near storm water drain in which seepages observed from this bags. 

  

washed out from the main gate of the unit 
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ANALYSIS  REPORT FOR

WATER / WASTE WATER SAMPLE

Sample ID:388690 - Analysis Completion:17/06/2023

Common treatment and disposal facilities(CETP, TSDF, Ewaste recycling, CBMWTF, 

effluent conveyance project, incinerator, solvent/acid recovery plant, MSW sanitary 

landfill site) / LAB Inward : 51130

TEST REPORT

Date:  19/06/2023       Test Report No. : 51130

Gujarat Pollution Control Board

Bharuch

C-1/119/3, GIDC Phase-2

Narmadanagar

Bharuch-392015

Tele:(0264)2246333

ResultRange of TestingSr Parameter Unit Test Method

:  REP-Representative/Grab, (Insp Type : ROU-Routine Visit)

:  MS. ALPA AMRUTBHAI VASAVA 

:  5 lit

:  388690

:  04/06/2023 , (1545 to 1545) & 06/06/2023

:  06/06/2023 & 17/06/2023

:   From contaminated w/w internal storm water drain within the unit ~

:  --

:  ---

:  No generation of industrial wastewater

:  31 &  pH Range on pH Strip :@ 7-8 on pH strip

:  Barcode &  Color & Appearance :Brown

:  Ind :3330.000 , Dom :20.000 & Ind :105.000 , Dom :20.000 

:  13    ,Cap No & Weight :  ---

3. Nature of Sample

4. Sample Collected By 

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding

8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

1. Name of the Customer

2. Address

:  DETOX INDIA PRIVATE LIMITED - 32798

:  7921-22-23,GIDC Ankleshwar,

   Ankleshwar-393002, Taluka : Ankleshwar, District : Ankleshwar, GIDC 

 1 Temperature Centigrade IS: 3025 (Part – 9) – 1984(Reaffirmed 2006) Ambient oC  -  60 oC 31

 2 pH pH Units 4500 H+ B APHA Standard Methods 23rd  edi.2017 1 – 14   pH value As on digital pH meter.7.51

 3 Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd  edi. 2017 2 - to 99 Hazen & 1-500 hazen800

 4 Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)201210 – 200000 mg/L 3872

 5 Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)20122 – 10000 mg/L 204

 6 Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-20121 - 2000 mg/l. 5.6

 7 Chloride mg/l Argentometric method. (4500 Cl? B APHA Standard Methods 22nd edi.)-20121 - 50000 mg/l 1425

 8 Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mg/l 686

 9 Chemical Oxygen Demand mg/l APHA (23rd  Edition)- 5220 B Open Reflux Method-20125.0- 50000 mg/l 807

 10 Oil & Grease mg/l Liquid – Liquid Partition Gravimetric method. (5520 B APHA Standard Methods 22nd edi.)-201201 – 1000 mg/l BDL

 11 Phenolic Compounds mg/l 4 Amino Antipyrene method without Chloroform Extraction (Direct Photometric method) (5530 D APHA Standard Methods 22nd edi.) -20120.1 – 50 mg/l 0.11

 12 Sulphide mg/l APHA (23rd Edi.)4500-s2-F –iodometric Method 1-500.0 mg/l BDL

 13 B.O.D (3 Days 27oC) mg/l 3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-200905–50000 mg/l 176

Laboratory Remarks : Approved By:399-lab_399 Dt.: 19/06/2023

R.C.VASAVA,S.O

Note : 

1. The results relate only to the items sampled and tested.    

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. The report shall not be reproduced except in full  or part  without approval of the laboratory.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials. 

5. Total liability of our laboratory is limited to the invoiced amount.  Any dispute arising out of this report is subject to 

    Gujarat Jurisdiction only.

6. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents 

7. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA. 

8. Bioassay test (for toxicity) -IS:6582:Part-2:2001; Reaffirmed 2007.

*** END OF TEST REPORT ***

AE1ECDBC-8C7F-4990-965B-F0DC077EB1CB28/02/2024 16:32:42 Page 1 of 1
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ANALYSIS  REPORT FOR

WATER / WASTE WATER SAMPLE

Sample ID:388689 - Analysis Completion:17/06/2023

Common treatment and disposal facilities(CETP, TSDF, Ewaste recycling, CBMWTF, 

effluent conveyance project, incinerator, solvent/acid recovery plant, MSW sanitary 

landfill site) / LAB Inward : 51129

TEST REPORT

Date:  19/06/2023       Test Report No. : 51129

Gujarat Pollution Control Board

Bharuch

C-1/119/3, GIDC Phase-2

Narmadanagar

Bharuch-392015

Tele:(0264)2246333

ResultRange of TestingSr Parameter Unit Test Method

:  REP-Representative/Grab, (Insp Type : ROU-Routine Visit)

:  MS. ALPA AMRUTBHAI VASAVA 

:  5 lit

:  388689

:  04/06/2023 , (1534 to 1534) & 06/06/2023

:  06/06/2023 & 17/06/2023

:   from accumulate contaminated w/w ponding near main gate of the unit ~

:  --

:  ---

:  No generation of industrial wastewater

:  31 &  pH Range on pH Strip :@ 7-8 on pH strip

:  barcode &  Color & Appearance :Brown

:  Ind :3330.000 , Dom :20.000 & Ind :105.000 , Dom :20.000 

:  13    ,Cap No & Weight :  ---

3. Nature of Sample

4. Sample Collected By 

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding

8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

1. Name of the Customer

2. Address

:  DETOX INDIA PRIVATE LIMITED - 32798

:  7921-22-23,GIDC Ankleshwar,

   Ankleshwar-393002, Taluka : Ankleshwar, District : Ankleshwar, GIDC 

 1 Temperature Centigrade IS: 3025 (Part – 9) – 1984(Reaffirmed 2006) Ambient oC  -  60 oC 31

 2 pH pH Units 4500 H+ B APHA Standard Methods 23rd  edi.2017 1 – 14   pH value As on digital pH meter.7.94

 3 Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd  edi. 2017 2 - to 99 Hazen & 1-500 hazen1000

 4 Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)201210 – 200000 mg/L 15378

 5 Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)20122 – 10000 mg/L 792

 6 Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-20121 - 2000 mg/l. 12.32

 7 Chloride mg/l Argentometric method. (4500 Cl? B APHA Standard Methods 22nd edi.)-20121 - 50000 mg/l 5850

 8 Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mg/l 1776

 9 Chemical Oxygen Demand mg/l APHA (23rd  Edition)- 5220 B Open Reflux Method-20125.0- 50000 mg/l 3268

 10 Oil & Grease mg/l Liquid – Liquid Partition Gravimetric method. (5520 B APHA Standard Methods 22nd edi.)-201201 – 1000 mg/l 0.8

 11 Phenolic Compounds mg/l 4 Amino Antipyrene method without Chloroform Extraction (Direct Photometric method) (5530 D APHA Standard Methods 22nd edi.) -20120.1 – 50 mg/l 0.94

 12 Sulphide mg/l APHA (23rd Edi.)4500-s2-F –iodometric Method 1-500.0 mg/l 10

 13 B.O.D (3 Days 27oC) mg/l 3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-200905–50000 mg/l 686

Laboratory Remarks : Approved By:399-lab_399 Dt.: 19/06/2023

R.C.VASAVA,S.O

Note : 

1. The results relate only to the items sampled and tested.    

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. The report shall not be reproduced except in full  or part  without approval of the laboratory.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials. 

5. Total liability of our laboratory is limited to the invoiced amount.  Any dispute arising out of this report is subject to 

    Gujarat Jurisdiction only.

6. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents 

7. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA. 

8. Bioassay test (for toxicity) -IS:6582:Part-2:2001; Reaffirmed 2007.

*** END OF TEST REPORT ***

6F7ACDDB-C03C-470D-A22D-B028D1776CB628/02/2024 16:33:42 Page 1 of 1
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PLOT NO:7921-22-23,
GIDC Ankleshwar, ,
Ankleshwar - 393002
DIST : Ankleshwar,  TAL : Ankleshwar,  SIDC : Ankleshwar

Industry Details

Email :

Telephone :

zldank@detoxgroup.in

9714712866

Type / Scale / Sector / Status : RED / LARGE / Common treatment and disposal facilities(CETP, TSDF, Ewaste 
recycling, CBMWTF, effluent conveyance project, incinerator, solvent/acid recovery 
plant, MSW sanitary landfill site) / In Operation

 Inspection Dt & Time : 25/06/2023 19:00 /  Water 

Water Consumption in Kilo Lts Per Day 3330.000

Consumer No.(Electric Meter):
 Disposal Mode of Industrial / Domestic :

 Status of water consent Under the Water Act,1974:

Effluent Treatement plant (ETP) : Units, if provided and status :

741883 ( Routine Visit )Inspection Id :

12 Whether Industry is a member of CETP ?
13

 Discharge Pt / Final  Receiving Body (Ultimate):9
Zero Discharge / Soak Pit
ZERO DISCHARGE UNIT. IN CASE OF EMERGENCY TO 
FETP. / No generation of industrial wastewater

Ind : Dom : 20.000
105.000Ind : Dom : 20.000

62905

 Waste Water generation / Discharge (klpd) :

H-126054-29/03/2026  Last Inward:264025-15/11/2022[GRT]

No

 TSDF Name : Safe Enviro Private Limited

 Person Contacted : Mr. Nayan Khimsuriya, EHS 
Officer

4

17

DETOX INDIA PRIVATE LIMITED

Ro Name : Ankleshwar

Last 3 Legal Action :

Source of Water Supply: Recycled

 Commissioned Dt :  
   

 Production Start Dt : 
    

01/10/2015 31/03/2012

Borewells: 0
Tubewells: 0

Boilers=3 , DG Sets=2 , Flue Gas =5, Process =4 , ETP Cap = 5891 , Capacity of All = NA

 Env Audit Detail : Sch : 1 , N. G. Patel Polytechnic- Civil Engineering , Year : 2017 , On Dt : 

Applicability of CRZ Rules : No

Outward No: 41181-18/07/2023

14

15
16

Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
11/05/2023 NOT 01/07/2023 31A,, 737048 NOT COM 746303
04/05/2023 SCN 30/05/2023 --- 736379 SCN SCN 743655
13/03/2023 NOT 17/05/2023 33A,, 729046 NOT AUD 742233

Lab Charges Pending :  Rs. 40320.00 Water Cess Charges Pending : NIL

Last Env. Form V : 2021-2022 Water Cess Return : 2017-2018 HW Monthly Return : 2023-99

Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month 
Production - 2203146, ETP - 472850, APCM - 92852 Meter Reading  - 0, Kilo Litre  - 41743 Meter Reading  - 0, Kilo Litre  - 0

Monthly Patrak Data : Last Return : 202306 HAZD Waste Disposal : 1815.000 (88 Trucks)

ETP Details : CMBR-Course Membrat Bio Reactor,P-Collection Cum Equalization,P-Flash Mixer,P-Floculator,P-Lamella 
Settler,P-Nuetralization,P-Pri Settling Tank,S-Aeration Tank,S-Sludge Dry Beds,S-Sludge Holding Tank,T-Carbon Filter,T-
Sand Filter

APCM Details : Bag Filter,E.S.P,Multi Cyclone ,Scrubber,Water Scrubber

Fuel Used : Coal,Diesel

Stack Attached to : *** Not Applicable,.... Any Other,Boiler,D.G. Sets,Hot Air Generator

1/6 ( Through XGN )18/07/2023

PCB Id: 32798
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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This unit is visited with specific reference of contaminated water flowing in to GIDC storm water drain during 
rainy time. . During visit it is observed that brown colored contaminated rain water was flowing from storm water 
drain outlet of the unit leading to GIDC storm water drain ultimately to GIDC SWD near pumping station-C. Unit 
has provided manual control valve at the final outlet of storm water drain of the unit to prevent contaminated 
waste water discharge from the unit premises towards GIDC SWD and have provided motor pump for the lifting 
of contaminated waste water from collection pit provided at final outlet point of SWD of the unit to ETP. During 
visit internal storm water drain of the unit is found full with contaminated water and provided motor pump is 
found not in operation and manual valve is found open. Discharge of contaminated rainwater coming from open 
area of plant premises and leading to Strom water drain of the unit is observed going on from the final outlet of 
the SWD of the unit. One contaminated rain water sample is collected from the final outlet of storm water drain 
of the unit for analysis. After inquiring for the why the manual valve is open and provided motor pump is not in 
operation, contacted person has shut down the manual gate valve and restarted the provided motor pump to stop 
contaminated w/w discharge from the outlet of SWD of the unit. 3-Day notice with written instruction given to 
contacted person during visit. 3-Day notice and photograph is uploaded here with as document file.  
[402]-27/06/2023
~ RO Comments/Reply :Strict action may be taken-18/07/2023

PCB-ID: ( 32798 )

Remarks :

Site  Observations  during  Inspection ,

General Observation
a  - Is the Industry in Operation ?? Yes

a  - R.O File No ID:32798

b  - Industry Operating without CCA No.

c  - Has Production exceeded (last 3 MTHs) than CCA-Qty No.

d  - Any products-NOT in CCA, manufactured-Last 3 
MTHs No.

e  - Foul Odour/Fugitive Emission/Bye Pass  in Premises ?? No.

f  - Industry Name CHANGED in recent times ?? No.

g  - Has Regn with CETP or TSDF expired ?? No.

h  - Seperate Energy Meter for  A.P.C.M ? No.

h  - Provision of any STAND-BY Pump ?? No.

Water Parameter
b  - Source of Water Supply Recycled

c  - W.W.G is EXCEEDING the CCA Limits Yes

d  - W.W Disposal as per the Consent Conditions ? No.

e  - Was the ETP in operation ? Yes

f  - Treatment System ADEQUATE to handle existing effluent Repair/Main Reqd

g  - Did u observe ANY ILLEGAL Discharge ?? Yes

h  - Nos of Samples collected 01

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

2/6 ( Through XGN )18/07/2023

PCB Id: 32798
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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2. ુલાકાત સમયે એકમની ોમ વોટર ઈનનાં આઉટલેટમાંથી ગંદા પાણીનો એક ન ુનો એક  કરલ છે.
1. ુલાકાત સમયે આપના એકમની ોમ વોટર ઈનનાં આઉટલેટ  મારફતે SWDમાં રહ ું contaminated waste water 

એકમની બહાર આઈડ સી SWDમાં િનકાલ થ ું જોવા મળેલ અને ફાઈનલ આઉટલેટ પાસે બનાવેલ collection pitમાં 
રહલ મોટર પંપ બંધ જોવા મળેલ સદર બાબતે ુછતાચ કયા બાદ એકમમાં હાજર કમચાર  ારા મોટર પંપ ચા ુ કરલ 
અને ોમ વોટર ઈનનાં આઉટલેટ સાથે સંકળાયેલ વા વ બંધ કરલ અને contaminated waste water િનકાલ થતો બંધ 
કરલ. આમ એકમમાંથી contaminated waste water નો િનકાલ કરવો ન હ. 

Specific Instructions given to Industry at the time of visit , for Pt to Pt Compliance

Compliance Observed in this Inspections.

W.C Notings: --------[402-DEE]~----------[402-DEE]~

I recommend : g. Recommend Strict Action

3/6 ( Through XGN )18/07/2023

PCB Id: 32798
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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Instructions in Previous Visits and Reply Insp Det Instruction Status

૪) ભિવ યમાં સદર કારની ઘટના ફર વાર ન બને તેની ુરતી તકદાર  રાખવી 
તેમજ આપના એકમની pre monsoon plan ર ુ કરવો. 

739836(04/06/23) Still Pending

૧) આજરોજ આપના એકમની ુલાકાત ફ રયાદના સંદભમાં લેવામાં આવેલ. ુલાકાત 
સમયે આપના એકમની બહાર Brown colored wastewater વરસાદના લીધે 
એકમમાંથી wash out થઈને ગયે ું જોવા મળેલ નો તા કા લક ઉઠાવીને િનયમો ુસાર 
િનકાલ કરવો અને તેની મા હતી આધારસહ ર ુ કરવી.

739836(04/06/23) Still Pending

૨) ુલાકાત સમયે આપના એકમની storm water drain માં તેમજ એકમની internal 

storm water drain માં Brown color ું contaminated w/w એક ું થયે ુ જોવા મળેલ 
ને તા કા લક િનયમો ુસાર િનકાલ કરવો અને તેની ણ આધારસહ ર ુ કરવી.

739836(04/06/23) Still Pending

૩) આપના એકમની ETP એ રયાની ન ક પડલ લજ બેગમાંથી સીપેજ થઈને 
એકમની ોમ વોટર ઈનમાં ગયેલ હોય સદર લજ કઈ કારનો છે તેની મા હતી 
ર ુ કરવી અને તેનો આધારસહ િનકાલ કરવો.

739836(04/06/23) Still Pending

4. Report regarding repairing of CEMS attached with SD.  Take necessary 
steps to control SO2 emission.; We have uploaded point vise compliance 
report in extra attachment file. (18/05/2023)

737048(11/05/23) Partial Compliance

3. OCEMS for boiler stack shows reading of SO2 92.7 ppm which is more 
than consented quantity.; We have uploaded point vise compliance report in 
extra attachment file. (18/05/2023)

737048(11/05/23) Partial Compliance

2. OCEMS for gaseous parameters attached with spray dryer stack is found 
not in operation.; We have uploaded point vise compliance report in extra 
attachment file. (18/05/2023)

737048(11/05/23) Partial Compliance

1. Unit is visited with reference to telephonic complaint regarding air 
pollution.; We have uploaded point vise compliance report in extra attachment 
file. (18/05/2023)

737048(11/05/23) Compliance NOT Required

 
૩. ુલાકાત સમયે એકમમા  SD સાથેની ચીમની માં લગાવેલ OCEMS બંધ  યાને 
આવેલ તો તે બાબતે ુલાસો કરવો તથા જ ર  ુધાર મક પગલા લેવા.; We have 

uploaded point vise compliance report in extra attachment file. (18/05/2023)

736379(04/05/23) Still Pending

૪. એકમને  પઠવવામા આવેલ SCN-04/05/2023 નો compliance report ર ુ કરવો. 

; We have uploaded point vise compliance report in extra attachment file. 
(18/05/2023)

736379(04/05/23) Still Pending

 
૨. ુલાકાત સમયે એકમમાsંolid waste storage area માં floor પર leachate 

પથરાયેલ જોવા મળેલ તો તે બાબતે ુલાસો કરવો તથા જ ર  ુધાર મક પગલા 
લેવા.; We have uploaded point vise compliance report in extra attachment file. 

(18/05/2023)

736379(04/05/23) Still Pending

૧. ુલાકાત સમયે એકમમા ATFD ચા ુ જોવા મળેલ પરં ુ તેની સાથે સંકળાયેલ 
બર ચા ુ ન હ ુ તો તે બાબતે પ ટતા કરવી તેમેજ સદર બર  માટ અમ મટ 

મેળવવા.; We have uploaded point vise compliance report in extra attachment 

file. (18/05/2023)

736379(04/05/23) Still Pending

4/6 ( Through XGN )18/07/2023

PCB Id: 32798
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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Sr Stack attached to Mts Remark Details of APCM Probable Pollutants.
1 ...  Any Other 14 unloading SCR AMM-175,
2 ...  Any Other 14 mee vent SCR AMM-175,
3 ...  Any Other 10 3nos. mee vent SCR AMM-175,
4 ...  Any Other 14 voc/ ammonia stripper SCR AMM-175,

B  Process Stacks

C Flue gases Stacks
Sr Stack attached to Mts Remark SMF  APCM Fuel  Consp-Unit Insp Remk
1 Boiler 55 120 TPH (2 x 60 TPH) 

Common Facility 
Boiler

YES ESP,WSC Coal 650 T/Day 

2 *** Not Applicable 0 Not Applicable NO N.A Not Used/N.A 0
3 Hot Air Generator 50 2no attached to spray 

dryer (7.5 MKCal/h)
YES FIL,MUL,SCR Coal 50 T/DAY

4 Boiler 50 Boiler-01 Nos -18.5 
TPH EAC

YES ESP,WSC Coal 60 T/DAY

5 D.G. Sets 11 2 X 1000 KVA 
(STANDBY) 

YES N.A Diesel 41.66 LIT/Hour

Details about Hazardous Waste Management :

Sample Details

Sr Act Ph/Temp/Air Sampled Time Type Sampling Point Col-Cond 
1 W-13 @ 8 to 9 on ph strip / 31 1905-1905 REP  contaminated rain water sample collected from strom 

water drain outlet of unit ~ --
Brown

D

A

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (32798)

Sr Source of Hazardous Waste Catg Qty/Year HW Disposal Management
1 Empty barrels/containers/liners contaminated  with  hazardous  

chemicals /wastes
I  -33.1 54.600-M.T COL,DCO,CYC,STO,TRA

2 Chemical    sludge    from    waste    water treatment I  -35.3 80850.000-M.T COL,DSS,STO,TRA
3 Spent Solvents I  -20.2 182500.000-M.T COL,DSI,CYC,STO
4 Chemical    sludge    from    waste    water treatment I  -35.3 7000.000-M.T COL,DSS,STO,TRA
5 Concentration or evaporation residues I  -37.3 301.000-M.T COL,DSS,TRA
6 Used or Spent Oil I  -5.1 1.201-M.T COL,CYC,REU,STO
7 Chemical    sludge    from    waste    water treatment I  -35.3 7350.000-M.T COL,DSS,STO,TRA
8 Chemical    sludge    from    waste    water treatment I  -35.3 22750.000-M.T COL,DSS,STO,TRA
9 Spent Carbon or filter medium I  -36.2 48.300-M.T COL,DSI,CYC,STO,TRA
10 Chemical Waste (Solid) Z  -Z33      0.000-M.T DST

Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 ammonia/ voc stripper 54000.000 80250.000 - KLT 54000.000 CCA RENEWAL 

APPLICATION: 1800 KL/DAY
2 Ammonium Chloride 0.000 300.000 - M.T 0.000 Proposed CETP
3 Copper Carbonate or Copper Sulfate or Copper 

Hydroxide
0.000 75.000 - M.T 0.000 Proposed CETP

4 copper sulphate recovery plant 0.000 9000.000 - KLT 0.000 NA
5 Magnesium Carbonate 0.000 240.000 - M.T 0.000 Proposed CETP
6 mee / mvr with atfd & centrifuge 54000.000 80250.000 - KLT 54000.000 CCA Renewal : MEE 250*3, 350 

* 3: 1800 KL/Day
7 power generation 4.800 4.800 - MWH 4.800 CCA Renewal: Power generation 

4.8 MW X 1 
8 recovered ammonium sulphate 0.000 0.000 - M.T 0.000 NA
9 recovey of ammonium sulphate 0.000 0.000 - M.T 0.000 NA
10 spray dryer 15000.000 30000.000 - KLT 15000.000 CCA Renewal: Spray Dryer 250 

KL/DAY X 2 NOS 
11 steam from 2 x 60 tph boiler 2880.000 5760.000 - M.T 2880.000 CCA Renewal : Boiler 2 x 60 

TPH

Products :E

Raw material :F
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 Inspection Team : L.U.Katariya, SSA

Sr Raw Material Name Capacity - Unit / Month
1 alum 0.000 - M.T
2 carbon 0.000 - M.T
3 coal 0.000 - M.T
4 Fresh caustic 0.000 - M.T
5 Hydrated Limi 0.000 - M.T
6 lime 0.000 - M.T
7 Magnesium Chloride 0.000 - M.T
8 sodium hydroxide 0.000 - M.T
9 spent / fresh caustic 0.000 - M.T
10 spent /fresh sulphuric aci 0.000 - MT3
11 sulphuric acid 0.000 - M.T
12 wastewater 0.000 - KLT

Sr   Water Code (Qty in klpd - Kilo Ltr per Day) WC : 3350.000 WWG : 125.000 Water Source     Remark
1 Agriculture 30.000 0.000 SIDC
2 Boiler Feed 2717.000 75.000 SIDC Water Consumption : Boiler 

(18.5 TPH) - 45 KLD & 120 
TPH Common facility Boiler 
- 2672 KLD

3 Cooling Water 500.000 0.000 SIDC 176 KLD waste water 
generated from Cooling 
which is recirculated along 
with Boiler Blow down

4 Domestic Purpose 20.000 20.000 SIDC
5 Others ..... 73.000 20.000 Recycled Water consumption - 

Scrubbing : 20 KLD, Lime 
preparation : 53 KLD

6 Wash  Water 10.000 10.000 Recycled

Water Consumption & Generation Break upG

Signature By(L.U.Katariya, SSA)

Solid WasteH

I hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.
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NEI & 3-Day notice
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Photographs 

          

Storm water drain is found full with contaminated water and is being dischrage outside of the unit premises through 

final outlet of industrial SWD. 
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ANALYSIS  REPORT FOR

WATER / WASTE WATER SAMPLE

Sample ID:389905 - Analysis Completion:06/07/2023

Common treatment and disposal facilities(CETP, TSDF, Ewaste recycling, CBMWTF, 

effluent conveyance project, incinerator, solvent/acid recovery plant, MSW sanitary 

landfill site) / LAB Inward : 51290

TEST REPORT

Date:  07/07/2023       Test Report No. : 51290

Gujarat Pollution Control Board

Bharuch

C-1/119/3, GIDC Phase-2

Narmadanagar

Bharuch-392015

Tele:(0264)2246333

ResultRange of TestingSr Parameter Unit Test Method

:  REP-Representative/Grab, (Insp Type : ROU-Routine Visit)

:  L.U.Katariya, SSA 

:  5 lit

:  389905

:  25/06/2023 , (1905 to 1905) & 26/06/2023

:  26/06/2023 & 06/07/2023

:   contaminated rain water sample collected from strom water drain outlet 

of unit ~ --

:  Yes

:  in to open storm water drain of GIDC leading to C-Pumping station 

drain.

:  No generation of industrial wastewater

:  31 &  pH Range on pH Strip :@ 8 to 9 on pH strip

:  Barcode &  Color & Appearance :Brown

3. Nature of Sample

4. Sample Collected By 

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding

8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

1. Name of the Customer

2. Address

:  DETOX INDIA PRIVATE LIMITED - 32798

:  7921-22-23,GIDC Ankleshwar,

   Ankleshwar-393002, Taluka : Ankleshwar, District : Ankleshwar, GIDC 

 1 Temperature Centigrade IS: 3025 (Part – 9) – 1984(Reaffirmed 2006) Ambient oC  -  60 oC 31

 2 pH pH Units 4500 H+ B APHA Standard Methods 23rd  edi.2017 1 – 14   pH value As on digital pH meter.8.69

 3 Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd  edi. 2017 2 - to 99 Hazen & 1-500 hazen1000

 4 Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)201210 – 200000 mg/L 6148

 5 Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)20122 – 10000 mg/L 1860

 6 Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-20121 - 2000 mg/l. 47.6

 7 Chloride mg/l Argentometric method. (4500 Cl? B APHA Standard Methods 22nd edi.)-20121 - 50000 mg/l 3050

 8 Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mg/l 1609

 9 Chemical Oxygen Demand mg/l APHA (23rd  Edition)- 5220 B Open Reflux Method-20125.0- 50000 mg/l 2848

 10 Oil & Grease mg/l Liquid – Liquid Partition Gravimetric method. (5520 B APHA Standard Methods 22nd edi.)-201201 – 1000 mg/l BDL

 11 Phenolic Compounds mg/l 4 Amino Antipyrene method without Chloroform Extraction (Direct Photometric method) (5530 D APHA Standard Methods 22nd edi.) -20120.1 – 50 mg/l 8.69

 12 Sulphide mg/l APHA (23rd Edi.)4500-s2-F –iodometric Method 1-500.0 mg/l 3.20

 13 B.O.D (3 Days 27oC) mg/l 3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-200905–50000 mg/l 682

Laboratory Remarks : Approved By:399-lab_399 Dt.: 07/07/2023

R.C.VASAVA,S.O

Note : 

1. The results relate only to the items sampled and tested.    

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. The report shall not be reproduced except in full  or part  without approval of the laboratory.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials. 

5. Total liability of our laboratory is limited to the invoiced amount.  Any dispute arising out of this report is subject to 

    Gujarat Jurisdiction only.

6. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents 

7. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA. 

8. Bioassay test (for toxicity) -IS:6582:Part-2:2001; Reaffirmed 2007.

*** END OF TEST REPORT ***
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8

11

PLOT NO:7921-22-23,
GIDC Ankleshwar, ,
Ankleshwar - 393002
DIST : Ankleshwar,  TAL : Ankleshwar,  SIDC : Ankleshwar

Industry Details

Email :

Telephone :

zldank@detoxgroup.in

9714712866

Type / Scale / Sector / Status : RED / LARGE / Common treatment and disposal facilities(CETP, TSDF, Ewaste 
recycling, CBMWTF, effluent conveyance project, incinerator, solvent/acid recovery 
plant, MSW sanitary landfill site) / In Operation

 Inspection Dt & Time : 26/06/2023 13:15 /  Water 

Water Consumption in Kilo Lts Per Day 3330.000

Consumer No.(Electric Meter):
 Disposal Mode of Industrial / Domestic :

 Status of water consent Under the Water Act,1974:

Effluent Treatement plant (ETP) : Units, if provided and status :

741944 ( On Complaint )Inspection Id :

12 Whether Industry is a member of CETP ?
13

 Discharge Pt / Final  Receiving Body (Ultimate):9
Zero Discharge / Soak Pit
ZERO DISCHARGE UNIT. IN CASE OF EMERGENCY TO 
FETP. / No generation of industrial wastewater

Ind : Dom : 20.000
105.000Ind : Dom : 20.000

62905

 Waste Water generation / Discharge (klpd) :

H-126054-29/03/2026  Last Inward:264025-15/11/2022[GRT]

No

 TSDF Name : Safe Enviro Private Limited

 Person Contacted : Mr. C.P.Singh- DGM operations

4

17

detox india private limited

Ro Name : Ankleshwar

Last 3 Legal Action :

Source of Water Supply: Recycled

 Commissioned Dt :  
   

 Production Start Dt : 
    

01/10/2015 31/03/2012

Borewells: 0
Tubewells: 0

Boilers=3 , DG Sets=2 , Flue Gas =5, Process =4 , ETP Cap = 5891 , Capacity of All = NA

 Env Audit Detail : Sch : 1 , N. G. Patel Polytechnic- Civil Engineering , Year : 2017 , On Dt : 

Applicability of CRZ Rules : No

Outward No: 41182-18/07/2023

14

15
16

Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
11/05/2023 NOT 01/07/2023 31A,, 737048 NOT COM 746303
04/05/2023 SCN 30/05/2023 --- 736379 SCN SCN 743655
13/03/2023 NOT 17/05/2023 33A,, 729046 NOT AUD 742233

Lab Charges Pending :  Rs. 40320.00 Water Cess Charges Pending : NIL

Last Env. Form V : 2021-2022 Water Cess Return : 2017-2018 HW Monthly Return : 2023-99

Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month 
Production - 2203146, ETP - 472850, APCM - 92852 Meter Reading  - 0, Kilo Litre  - 41743 Meter Reading  - 0, Kilo Litre  - 0

Monthly Patrak Data : Last Return : 202306 HAZD Waste Disposal : 1815.000 (88 Trucks)

ETP Details : CMBR-Course Membrat Bio Reactor,P-Collection Cum Equalization,P-Flash Mixer,P-Floculator,P-Lamella 
Settler,P-Nuetralization,P-Pri Settling Tank,S-Aeration Tank,S-Sludge Dry Beds,S-Sludge Holding Tank,T-Carbon Filter,T-
Sand Filter

APCM Details : Bag Filter,E.S.P,Multi Cyclone ,Scrubber,Water Scrubber

Fuel Used : Coal,Diesel

Stack Attached to : *** Not Applicable,.... Any Other,Boiler,D.G. Sets,Hot Air Generator
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૨. આપની િ માઈિસસની દર દરક મ વોટર ન મા contaminated w/w  ભરલ છે.  વરસાદ ના કારણે બહાર ન ય 
તેની તકદાર  રાખવી.
૧. આજરોજ આપના એકમની ન ક બહારની બા ુમાં આપના એકમના solid waste  ના કોમાં વરસાદના કારણે 
contaminate થઈને  brown colored w/w leachate થઈ ને જમીન પર પડલ યાને આવેલ  ોમ વોટર ન (GIDC 

ની) માં જ ુ યાને આવેલ. સદર કોને  પોતાની િ માઈિસસમા ખસેડવા અને  આવી ઘટના ભિવ યમા ન બને તેની ૂરતી 
તકદાર  રાખવી.

Unit is visited with referrnce to fish kill incidence. IR and photographs uploaded as PDF [453]-03/07/2023
~ RO Comments/Reply :Strict action may be taken-18/07/2023

PCB-ID: ( 32798 )

Specific Instructions given to Industry at the time of visit , for Pt to Pt Compliance

Remarks :

Site  Observations  during  Inspection ,

General Observation
a  - Is the Industry in Operation ?? Yes

a  - R.O File No ID:32798

b  - Industry Operating without CCA No.

c  - Has Production exceeded (last 3 MTHs) than CCA-Qty No.

d  - Any products-NOT in CCA, manufactured-Last 3 
MTHs No.

e  - Foul Odour/Fugitive Emission/Bye Pass  in Premises ?? No.

f  - Industry Name CHANGED in recent times ?? No.

g  - Has Regn with CETP or TSDF expired ?? No.

h  - Seperate Energy Meter for  A.P.C.M ? No.

h  - Provision of any STAND-BY Pump ?? No.

Water Parameter
b  - Source of Water Supply Recycled

c  - W.W.G is EXCEEDING the CCA Limits No.

d  - W.W Disposal as per the Consent Conditions ? Yes

e  - Was the ETP in operation ? Yes

f  - Treatment System ADEQUATE to handle existing effluent Adequate

g  - Did u observe ANY ILLEGAL Discharge ?? No.

h  - Nos of Samples collected 1

Compliance Observed in this Inspections.

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

W.C Notings: ---------------------[453-DEE]~

I recommend : g. Recommend Strict Action
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Instructions in Previous Visits and Reply Insp Det Instruction Status

2. ુલાકાત સમયે એકમની ોમ વોટર ઈનનાં આઉટલેટમાંથી ગંદા પાણીનો એક 
ન ુનો એક  કરલ છે.

741883(25/06/23) Still Pending

1. ુલાકાત સમયે આપના એકમની ોમ વોટર ઈનનાં આઉટલેટ  મારફતે SWDમાં 
રહ ું contaminated waste water એકમની બહાર આઈડ સી SWDમાં િનકાલ થ ું 
જોવા મળેલ અને ફાઈનલ આઉટલેટ પાસે બનાવેલ collection pitમાં રહલ મોટર પંપ 
બંધ જોવા મળેલ સદર બાબતે ુછતાચ કયા બાદ એકમમાં હાજર કમચાર  ારા મોટર 
પંપ ચા ુ કરલ અને ોમ વોટર ઈનનાં આઉટલેટ સાથે સંકળાયેલ વા વ બંધ કરલ 
અને contaminated waste water િનકાલ થતો બંધ કરલ. આમ એકમમાંથી 
contaminated waste water નો િનકાલ કરવો ન હ. 

741883(25/06/23) Still Pending

૪) ભિવ યમાં સદર કારની ઘટના ફર વાર ન બને તેની ુરતી તકદાર  રાખવી 
તેમજ આપના એકમની pre monsoon plan ર ુ કરવો. 

739836(04/06/23) Still Pending

૧) આજરોજ આપના એકમની ુલાકાત ફ રયાદના સંદભમાં લેવામાં આવેલ. ુલાકાત 
સમયે આપના એકમની બહાર Brown colored wastewater વરસાદના લીધે 
એકમમાંથી wash out થઈને ગયે ું જોવા મળેલ નો તા કા લક ઉઠાવીને િનયમો ુસાર 
િનકાલ કરવો અને તેની મા હતી આધારસહ ર ુ કરવી.

739836(04/06/23) Still Pending

૨) ુલાકાત સમયે આપના એકમની storm water drain માં તેમજ એકમની internal 

storm water drain માં Brown color ું contaminated w/w એક ું થયે ુ જોવા મળેલ 
ને તા કા લક િનયમો ુસાર િનકાલ કરવો અને તેની ણ આધારસહ ર ુ કરવી.

739836(04/06/23) Still Pending

૩) આપના એકમની ETP એ રયાની ન ક પડલ લજ બેગમાંથી સીપેજ થઈને 
એકમની ોમ વોટર ઈનમાં ગયેલ હોય સદર લજ કઈ કારનો છે તેની મા હતી 
ર ુ કરવી અને તેનો આધારસહ િનકાલ કરવો.

739836(04/06/23) Still Pending

4. Report regarding repairing of CEMS attached with SD.  Take necessary 
steps to control SO2 emission.; We have uploaded point vise compliance 
report in extra attachment file. (18/05/2023)

737048(11/05/23) Partial Compliance

3. OCEMS for boiler stack shows reading of SO2 92.7 ppm which is more 
than consented quantity.; We have uploaded point vise compliance report in 
extra attachment file. (18/05/2023)

737048(11/05/23) Partial Compliance

2. OCEMS for gaseous parameters attached with spray dryer stack is found 
not in operation.; We have uploaded point vise compliance report in extra 
attachment file. (18/05/2023)

737048(11/05/23) Partial Compliance

1. Unit is visited with reference to telephonic complaint regarding air 
pollution.; We have uploaded point vise compliance report in extra attachment 
file. (18/05/2023)

737048(11/05/23) Compliance NOT Required
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Sr Stack attached to Mts Remark Details of APCM Probable Pollutants.
1 ...  Any Other 14 unloading SCR AMM-175,
2 ...  Any Other 14 mee vent SCR AMM-175,
3 ...  Any Other 10 3nos. mee vent SCR AMM-175,
4 ...  Any Other 14 voc/ ammonia stripper SCR AMM-175,

B  Process Stacks

C Flue gases Stacks
Sr Stack attached to Mts Remark SMF  APCM Fuel  Consp-Unit Insp Remk
1 Boiler 55 120 TPH (2 x 60 TPH) 

Common Facility 
Boiler

YES ESP,WSC Coal 650 T/Day 

2 *** Not Applicable 0 Not Applicable NO N.A Not Used/N.A 0
3 Hot Air Generator 50 2no attached to spray 

dryer (7.5 MKCal/h)
YES FIL,MUL,SCR Coal 50 T/DAY

4 Boiler 50 Boiler-01 Nos -18.5 
TPH EAC

YES ESP,WSC Coal 60 T/DAY

5 D.G. Sets 11 2 X 1000 KVA 
(STANDBY) 

YES N.A Diesel 41.66 LIT/Hour

Details about Hazardous Waste Management :

Sample Details

Sr Act Ph/Temp/Air Sampled Time Type Sampling Point Col-Cond 
1 W-13 8-9 on ph strip / 30 1300-1300 REP  w/w sample collected from ponding near hazardous 

waste truck no gj12 z 1923 located near gidc swd ~
dark brown

D

A

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (32798)

Sr Source of Hazardous Waste Catg Qty/Year HW Disposal Management
1 Empty barrels/containers/liners contaminated  with  hazardous  

chemicals /wastes
I  -33.1 54.600-M.T COL,DCO,CYC,STO,TRA

2 Chemical    sludge    from    waste    water treatment I  -35.3 80850.000-M.T COL,DSS,STO,TRA
3 Spent Solvents I  -20.2 182500.000-M.T COL,DSI,CYC,STO
4 Chemical    sludge    from    waste    water treatment I  -35.3 7000.000-M.T COL,DSS,STO,TRA
5 Concentration or evaporation residues I  -37.3 301.000-M.T COL,DSS,TRA
6 Used or Spent Oil I  -5.1 1.201-M.T COL,CYC,REU,STO
7 Chemical    sludge    from    waste    water treatment I  -35.3 7350.000-M.T COL,DSS,STO,TRA
8 Chemical    sludge    from    waste    water treatment I  -35.3 22750.000-M.T COL,DSS,STO,TRA
9 Spent Carbon or filter medium I  -36.2 48.300-M.T COL,DSI,CYC,STO,TRA
10 Chemical Waste (Solid) Z  -Z33      0.000-M.T DST

Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 ammonia/ voc stripper 54000.000 80250.000 - KLT 54000.000 CCA RENEWAL 

APPLICATION: 1800 KL/DAY
2 Ammonium Chloride 0.000 300.000 - M.T 0.000 Proposed CETP
3 Copper Carbonate or Copper Sulfate or Copper 

Hydroxide
0.000 75.000 - M.T 0.000 Proposed CETP

4 copper sulphate recovery plant 0.000 9000.000 - KLT 0.000 NA
5 Magnesium Carbonate 0.000 240.000 - M.T 0.000 Proposed CETP
6 mee / mvr with atfd & centrifuge 54000.000 80250.000 - KLT 54000.000 CCA Renewal : MEE 250*3, 350 

* 3: 1800 KL/Day
7 power generation 4.800 4.800 - MWH 4.800 CCA Renewal: Power generation 

4.8 MW X 1 
8 recovered ammonium sulphate 0.000 0.000 - M.T 0.000 NA
9 recovey of ammonium sulphate 0.000 0.000 - M.T 0.000 NA
10 spray dryer 15000.000 30000.000 - KLT 15000.000 CCA Renewal: Spray Dryer 250 

KL/DAY X 2 NOS 
11 steam from 2 x 60 tph boiler 2880.000 5760.000 - M.T 2880.000 CCA Renewal : Boiler 2 x 60 

TPH

Products :E

Raw material :F
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 Inspection Team : N H PARMAR,SSA

Sr Raw Material Name Capacity - Unit / Month
1 alum 0.000 - M.T
2 carbon 0.000 - M.T
3 coal 0.000 - M.T
4 Fresh caustic 0.000 - M.T
5 Hydrated Limi 0.000 - M.T
6 lime 0.000 - M.T
7 Magnesium Chloride 0.000 - M.T
8 sodium hydroxide 0.000 - M.T
9 spent / fresh caustic 0.000 - M.T
10 spent /fresh sulphuric aci 0.000 - MT3
11 sulphuric acid 0.000 - M.T
12 wastewater 0.000 - KLT

Sr   Water Code (Qty in klpd - Kilo Ltr per Day) WC : 3350.000 WWG : 125.000 Water Source     Remark
1 Agriculture 30.000 0.000 SIDC
2 Boiler Feed 2717.000 75.000 SIDC Water Consumption : Boiler 

(18.5 TPH) - 45 KLD & 120 
TPH Common facility Boiler 
- 2672 KLD

3 Cooling Water 500.000 0.000 SIDC 176 KLD waste water 
generated from Cooling 
which is recirculated along 
with Boiler Blow down

4 Domestic Purpose 20.000 20.000 SIDC
5 Others ..... 73.000 20.000 Recycled Water consumption - 

Scrubbing : 20 KLD, Lime 
preparation : 53 KLD

6 Wash  Water 10.000 10.000 Recycled

Water Consumption & Generation Break upG

Signature By(N H PARMAR,SSA)

Solid WasteH

I hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.
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Detox India  

This unit is visited with reference to fish kill incidence in river Amravati. During inspection it is 

observed at up stream side of C pumping station brown colored effluent ponding is observed 

near GIDC strom water drain. It is also observed that w/w from these ponding is going into GIDC 

strom water drain. Various such ponding are observed nearby and flow in GIDC strom water 

drain is also observed. It is found that these effluent ponding are created from Hazardous waste 

trucks standing near GIDC strom water drain. Left over material in these trucks contaminated 

the rain water and created effluent ponding near the trucks and which leads to GIDC strom 

water drain. Then this unit is visited and person contacted has confirmed that all the hazardous 

waste trucks are used by them for transferring their waste to Safe Enviro TSDF site at Magnad-

Jambusar. Unit is directed to take all the hazardous waste trucks within their premises. 

Photographs attached. Detail fish kill incidence IR is put up in PCB ID-29509 dated 26/06/2023.  
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32798- Detox India Pvt Ltd. Visit date: 26-06-2023 

  
Ponding near Haz waste trucks Ponding near Haz waste trucks 

 
 

Left  over material in trucks Ponding near Haz waste trucks 

 

 
 

Ponding created at various places near the unit   

177



32798- Detox India Pvt Ltd. Visit date: 26-06-2023 

  
Ponding near GIDC strom water drain Effluent in GIDC strom water drain 

  
Effluent from ponding leading toGIDC  SWD  Natural kotar  conveying effluent  toGIDC SWD 

  

Natural kotar  conveying effluent  toGIDC SWD Ponding near Haz waste trucks 
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ANALYSIS  REPORT FOR

WATER / WASTE WATER SAMPLE

Sample ID:389965 - Analysis Completion:06/07/2023

Common treatment and disposal facilities(CETP, TSDF, Ewaste recycling, CBMWTF, 

effluent conveyance project, incinerator, solvent/acid recovery plant, MSW sanitary 

landfill site) / LAB Inward : 51302

TEST REPORT

Date:  07/07/2023       Test Report No. : 51302

Gujarat Pollution Control Board

Bharuch

C-1/119/3, GIDC Phase-2

Narmadanagar

Bharuch-392015

Tele:(0264)2246333

ResultRange of TestingSr Parameter Unit Test Method

:  REP-Representative/Grab, (Insp Type : COM-On Complaint)

:  N H PARMAR,SSA 

:  5 lit

:  389965

:  26/06/2023 , (1300 to 1300) & 27/06/2023

:  27/06/2023 & 06/07/2023

:   w/w sample collected from ponding near Hazardous waste truck no 

GJ12 Z 1923 located near GIDC swd ~

:  yes

:  into GIDC strom water drain

:  No generation of industrial wastewater

:  30 &  pH Range on pH Strip :8-9 on pH strip

:  Barcode &  Color & Appearance :dark brown

:  Ind :3330.000 , Dom :20.000 & Ind :105.000 , Dom :20.000 

3. Nature of Sample

4. Sample Collected By 

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding

8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

1. Name of the Customer

2. Address

:  DETOX INDIA PRIVATE LIMITED - 32798

:  7921-22-23,GIDC Ankleshwar,

   Ankleshwar-393002, Taluka : Ankleshwar, District : Ankleshwar, GIDC 

 1 Temperature Centigrade IS: 3025 (Part – 9) – 1984(Reaffirmed 2006) Ambient oC  -  60 oC 30

 2 pH pH Units 4500 H+ B APHA Standard Methods 23rd  edi.2017 1 – 14   pH value As on digital pH meter.8.55

 3 Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd  edi. 2017 2 - to 99 Hazen & 1-500 hazen4000

 4 Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)201210 – 200000 mg/L 50096

 5 Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)20122 – 10000 mg/L 1212

 6 Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-20121 - 2000 mg/l. 16.8

 7 Chloride mg/l Argentometric method. (4500 Cl? B APHA Standard Methods 22nd edi.)-20121 - 50000 mg/l 23750

 8 Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mg/l 7033

 9 Chemical Oxygen Demand mg/l APHA (23rd  Edition)- 5220 B Open Reflux Method-20125.0- 50000 mg/l 10125

 10 Oil & Grease mg/l Liquid – Liquid Partition Gravimetric method. (5520 B APHA Standard Methods 22nd edi.)-201201 – 1000 mg/l BDL

 11 Phenolic Compounds mg/l 4 Amino Antipyrene method without Chloroform Extraction (Direct Photometric method) (5530 D APHA Standard Methods 22nd edi.) -20120.1 – 50 mg/l 0.18

 12 Sulphide mg/l APHA (23rd Edi.)4500-s2-F –iodometric Method 1-500.0 mg/l 3.60

 13 B.O.D (3 Days 27oC) mg/l 3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-200905–50000 mg/l 2123

Laboratory Remarks : Approved By:399-lab_399 Dt.: 07/07/2023

R.C.VASAVA,S.O

Note : 

1. The results relate only to the items sampled and tested.    

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. The report shall not be reproduced except in full  or part  without approval of the laboratory.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials. 

5. Total liability of our laboratory is limited to the invoiced amount.  Any dispute arising out of this report is subject to 

    Gujarat Jurisdiction only.

6. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents 

7. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA. 

8. Bioassay test (for toxicity) -IS:6582:Part-2:2001; Reaffirmed 2007.

*** END OF TEST REPORT ***

223DDAB8-E4B1-4DE4-BFE2-016BC43818F428/02/2024 16:39:28 Page 1 of 1
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PLOT NO:7921-22-23,
GIDC Ankleshwar, ,
Ankleshwar - 393002
DIST : Ankleshwar,  TAL : Ankleshwar,  SIDC : Ankleshwar

Industry Details

Email :

Telephone :

zldank@detoxgroup.in

9714712866

Type / Scale / Sector / Status : RED / LARGE / Common treatment and disposal facilities(CETP, TSDF, Ewaste 
recycling, CBMWTF, effluent conveyance project, incinerator, solvent/acid recovery 
plant, MSW sanitary landfill site) / In Operation

 Inspection Dt & Time : 29/06/2023 18:30 /  Water 

Water Consumption in Kilo Lts Per Day 3330.000

Consumer No.(Electric Meter):
 Disposal Mode of Industrial / Domestic :

 Status of water consent Under the Water Act,1974:

Effluent Treatement plant (ETP) : Units, if provided and status :

742452 ( Routine Visit )Inspection Id :

12 Whether Industry is a member of CETP ?
13

 Discharge Pt / Final  Receiving Body (Ultimate):9
Zero Discharge / Soak Pit
ZERO DISCHARGE UNIT. IN CASE OF EMERGENCY TO 
FETP. / No generation of industrial wastewater

Ind : Dom : 20.000
105.000Ind : Dom : 20.000 Waste Water generation / Discharge (klpd) :

H-126054-29/03/2026  Last Inward:264025-15/11/2022[GRT]

No

 TSDF Name : Safe Enviro Private Limited

 Person Contacted : Mr. Manish Sharma - Asst. 
Manager

4

17

DETOX INDIA PRIVATE LIMITED

Ro Name : Ankleshwar

Last 3 Legal Action :

Source of Water Supply: Recycled

 Commissioned Dt :  
   

 Production Start Dt : 
    

01/10/2015 31/03/2012

Borewells: 0
Tubewells: 0

Boilers=3 , DG Sets=2 , Flue Gas =5, Process =4 , ETP Cap = 5891 , Capacity of All = NA

 Env Audit Detail : Sch : 1 , N. G. Patel Polytechnic- Civil Engineering , Year : 2017 , On Dt : 

Applicability of CRZ Rules : No

Outward No: 41262-01/08/2023

14

15
16

Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
11/05/2023 NOT 01/07/2023 31A,, 737048 NOT COM 746303
04/05/2023 SCN 30/05/2023 --- 736379 SCN SCN 743655
13/03/2023 NOT 17/05/2023 33A,, 729046 NOT AUD 742233

Lab Charges Pending :  Rs. 24615.00 Water Cess Charges Pending : NIL

Last Env. Form V : 2021-2022 Water Cess Return : 2017-2018 HW Monthly Return : 2023-99

Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month 
Production - 2203146, ETP - 472850, APCM - 92852 Meter Reading  - 0, Kilo Litre  - 41743 Meter Reading  - 0, Kilo Litre  - 0

Monthly Patrak Data : Last Return : 202306 HAZD Waste Disposal : 1815.000 (88 Trucks)

ETP Details : CMBR-Course Membrat Bio Reactor,P-Collection Cum Equalization,P-Flash Mixer,P-Floculator,P-Lamella 
Settler,P-Nuetralization,P-Pri Settling Tank,S-Aeration Tank,S-Sludge Dry Beds,S-Sludge Holding Tank,T-Carbon Filter,T-
Sand Filter

APCM Details : Bag Filter,E.S.P,Multi Cyclone ,Scrubber,Water Scrubber

Fuel Used : Coal,Diesel

Stack Attached to : *** Not Applicable,.... Any Other,Boiler,D.G. Sets,Hot Air Generator
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Inspection Crux:

General Observation:
This unit is inspected with reference to routine holiday monitoring in GIDC Ankleshwar area considering 
ongoing rain. Detail IR is attached herewith as document. [692]-21/07/2023
~ RO Comments/Reply :Strict action recommended. -01/08/2023

Water Observation:

Air Observation:

Hazard Observation:

PCB-ID: ( 32798 )

Remarks :

Site  Observations  during  Inspection ,

General Observation
a  - Is the Industry in Operation ?? Yes

a  - R.O File No ID:32798

b  - Industry Operating without CCA No.

c  - Has Production exceeded (last 3 MTHs) than CCA-Qty No.

d  - Any products-NOT in CCA, manufactured-Last 3 
MTHs No.

e  - Foul Odour/Fugitive Emission/Bye Pass  in Premises ?? Yes As per crux

f  - Industry Name CHANGED in recent times ?? No.

g  - Has Regn with CETP or TSDF expired ?? No.

h  - Seperate Energy Meter for  A.P.C.M ? No.

h  - Provision of any STAND-BY Pump ?? No.

Water Parameter
b  - Source of Water Supply Recycled

c  - W.W.G is EXCEEDING the CCA Limits No.

d  - W.W Disposal as per the Consent Conditions ? No. As per crux

e  - Was the ETP in operation ? Yes

f  - Treatment System ADEQUATE to handle existing effluent Adequate

g  - Did u observe ANY ILLEGAL Discharge ?? Yes As per crux

h  - Nos of Samples collected 02

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

I recommend : g. Recommend Strict Action

2/6 ( Through XGN )01/08/2023

PCB Id: 32798
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

181



૨. એકમની SWD outlet area પાસે એકમ િવ તારમાં એક  થયેલ contaminated વરસાદ  પાણીનો િનયમો ુસાર િનકાલ 
કર  અ ે ણ કરવી.
૩. એકમમાથી કોઈ કાર ું contaminated w/w એકમની બહાર ન ય તેની તકદાર  રાખવી.
૧. આજરોજ આપના એકમનાં main gate પાસેથી વરસાદ  contaminated water જ ું જોવા મળેલ  સંદભ ુલાકાત 
લેવામાં આવેલ. ુલાકાત સમયે સદર contaminated પાણી એકમની બહાર GIDC SWD માં જ ું જણાયેલ તથા તેનો એક 
ન ુનો ૃ થાકારણ અથ એક  કરલ છે. સદર બાબતે જ ર  ુધારા મક પગલા લેવા.
૪. એકમની SWD નાં final gate પાસેના sump માં એક  w/w નો એક ન ુનો ૃ થકરણ અથ એક  કરલ છે.
૫. Monsoon action plan ર ુ કરવો તથા તેનો ુ તપણે અમલીકરણ કરવો.
૬. ુલાકાત સમયે CCTV footage ર ુ કરલ ન હોય આજ સાંજના (૧૭:૦૦ કલાકથી ૧૯:૦૦ કલાકના) CCTV footage 

SWD outlet પાસેના સહ ત ર ુ કરવા.

Specific Instructions given to Industry at the time of visit , for Pt to Pt Compliance

Compliance Observed in this Inspections.

W.C Notings: ----------[692-AEE]~
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Instructions in Previous Visits and Reply Insp Det Instruction Status

૨. આપની િ માઈિસસની દર દરક મ વોટર ન મા contaminated w/w  ભરલ 
છે.  વરસાદ ના કારણે બહાર ન ય તેની તકદાર  રાખવી.

741944(26/06/23) Still Pending

૧. આજરોજ આપના એકમની ન ક બહારની બા ુમાં આપના એકમના solid waste  

ના કોમાં વરસાદના કારણે contaminate થઈને  brown colored w/w leachate થઈ 
ને જમીન પર પડલ યાને આવેલ  ોમ વોટર ન (GIDC ની) માં જ ુ યાને 
આવેલ. સદર કોને  પોતાની િ માઈિસસમા ખસેડવા અને  આવી ઘટના ભિવ યમા ન 
બને તેની ૂરતી તકદાર  રાખવી.

741944(26/06/23) Still Pending

2. ુલાકાત સમયે એકમની ોમ વોટર ઈનનાં આઉટલેટમાંથી ગંદા પાણીનો એક 
ન ુનો એક  કરલ છે.

741883(25/06/23) Still Pending

1. ુલાકાત સમયે આપના એકમની ોમ વોટર ઈનનાં આઉટલેટ  મારફતે SWDમાં 
રહ ું contaminated waste water એકમની બહાર આઈડ સી SWDમાં િનકાલ થ ું 
જોવા મળેલ અને ફાઈનલ આઉટલેટ પાસે બનાવેલ collection pitમાં રહલ મોટર પંપ 
બંધ જોવા મળેલ સદર બાબતે ુછતાચ કયા બાદ એકમમાં હાજર કમચાર  ારા મોટર 
પંપ ચા ુ કરલ અને ોમ વોટર ઈનનાં આઉટલેટ સાથે સંકળાયેલ વા વ બંધ કરલ 
અને contaminated waste water િનકાલ થતો બંધ કરલ. આમ એકમમાંથી 
contaminated waste water નો િનકાલ કરવો ન હ. 

741883(25/06/23) Still Pending

૪) ભિવ યમાં સદર કારની ઘટના ફર વાર ન બને તેની ુરતી તકદાર  રાખવી 
તેમજ આપના એકમની pre monsoon plan ર ુ કરવો. 

739836(04/06/23) Still Pending

૧) આજરોજ આપના એકમની ુલાકાત ફ રયાદના સંદભમાં લેવામાં આવેલ. ુલાકાત 
સમયે આપના એકમની બહાર Brown colored wastewater વરસાદના લીધે 
એકમમાંથી wash out થઈને ગયે ું જોવા મળેલ નો તા કા લક ઉઠાવીને િનયમો ુસાર 
િનકાલ કરવો અને તેની મા હતી આધારસહ ર ુ કરવી.

739836(04/06/23) Still Pending

૨) ુલાકાત સમયે આપના એકમની storm water drain માં તેમજ એકમની internal 

storm water drain માં Brown color ું contaminated w/w એક ું થયે ુ જોવા મળેલ 
ને તા કા લક િનયમો ુસાર િનકાલ કરવો અને તેની ણ આધારસહ ર ુ કરવી.

739836(04/06/23) Still Pending

૩) આપના એકમની ETP એ રયાની ન ક પડલ લજ બેગમાંથી સીપેજ થઈને 
એકમની ોમ વોટર ઈનમાં ગયેલ હોય સદર લજ કઈ કારનો છે તેની મા હતી 
ર ુ કરવી અને તેનો આધારસહ િનકાલ કરવો.

739836(04/06/23) Still Pending
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Sr Stack attached to Mts Remark Details of APCM Probable Pollutants.
1 ...  Any Other 14 unloading SCR AMM-175,
2 ...  Any Other 14 mee vent SCR AMM-175,
3 ...  Any Other 10 3nos. mee vent SCR AMM-175,
4 ...  Any Other 14 voc/ ammonia stripper SCR AMM-175,

B  Process Stacks

C Flue gases Stacks
Sr Stack attached to Mts Remark SMF  APCM Fuel  Consp-Unit Insp Remk
1 Boiler 55 120 TPH (2 x 60 TPH) 

Common Facility 
Boiler

YES ESP,WSC Coal 650 T/Day 

2 *** Not Applicable 0 Not Applicable NO N.A Not Used/N.A 0
3 Hot Air Generator 50 2no attached to spray 

dryer (7.5 MKCal/h)
YES FIL,MUL,SCR Coal 50 T/DAY

4 Boiler 50 Boiler-01 Nos -18.5 
TPH EAC

YES ESP,WSC Coal 60 T/DAY

5 D.G. Sets 11 2 X 1000 KVA 
(STANDBY) 

YES N.A Diesel 41.66 LIT/Hour

Details about Hazardous Waste Management :

Sample Details

Sr Act Ph/Temp/Air Sampled Time Type Sampling Point Col-Cond 
1 W-13 @ 8-9 on ph strip / 29 1835-1835 REP  from contaminated rain water runoff going outside unit 

from near main gate of the unit. ~ 
Brownish

2 W-13 @8-9 on ph strip / 29 1840-1840 REP  from contaminated rain water accumulated at sump near 
final gate of swd outlet of unit.(within unit

Brownish

D

A

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (32798)

Sr Source of Hazardous Waste Catg Qty/Year HW Disposal Management
1 Empty barrels/containers/liners contaminated  with  hazardous  

chemicals /wastes
I  -33.1 54.600-M.T COL,DCO,CYC,STO,TRA

2 Chemical    sludge    from    waste    water treatment I  -35.3 80850.000-M.T COL,DSS,STO,TRA
3 Spent Solvents I  -20.2 182500.000-M.T COL,DSI,CYC,STO
4 Chemical    sludge    from    waste    water treatment I  -35.3 7000.000-M.T COL,DSS,STO,TRA
5 Concentration or evaporation residues I  -37.3 301.000-M.T COL,DSS,TRA
6 Used or Spent Oil I  -5.1 1.201-M.T COL,CYC,REU,STO
7 Chemical    sludge    from    waste    water treatment I  -35.3 7350.000-M.T COL,DSS,STO,TRA
8 Chemical    sludge    from    waste    water treatment I  -35.3 22750.000-M.T COL,DSS,STO,TRA
9 Spent Carbon or filter medium I  -36.2 48.300-M.T COL,DSI,CYC,STO,TRA
10 Chemical Waste (Solid) Z  -Z33      0.000-M.T DST

Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 ammonia/ voc stripper 54000.000 80250.000 - KLT 54000.000 CCA RENEWAL 

APPLICATION: 1800 KL/DAY
2 Ammonium Chloride 0.000 300.000 - M.T 0.000 Proposed CETP
3 Copper Carbonate or Copper Sulfate or Copper 

Hydroxide
0.000 75.000 - M.T 0.000 Proposed CETP

4 copper sulphate recovery plant 0.000 9000.000 - KLT 0.000 NA
5 Magnesium Carbonate 0.000 240.000 - M.T 0.000 Proposed CETP
6 mee / mvr with atfd & centrifuge 54000.000 80250.000 - KLT 54000.000 CCA Renewal : MEE 250*3, 350 

* 3: 1800 KL/Day
7 power generation 4.800 4.800 - MWH 4.800 CCA Renewal: Power generation 

4.8 MW X 1 
8 recovered ammonium sulphate 0.000 0.000 - M.T 0.000 NA
9 recovey of ammonium sulphate 0.000 0.000 - M.T 0.000 NA
10 spray dryer 15000.000 30000.000 - KLT 15000.000 CCA Renewal: Spray Dryer 250 

KL/DAY X 2 NOS 
11 steam from 2 x 60 tph boiler 2880.000 5760.000 - M.T 2880.000 CCA Renewal : Boiler 2 x 60 

TPH

Products :E

Raw material :F
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 Inspection Team : S.B.Patel,SO - Mr rana ravirajsinh p

Sr Raw Material Name Capacity - Unit / Month
1 alum 0.000 - M.T
2 carbon 0.000 - M.T
3 coal 0.000 - M.T
4 Fresh caustic 0.000 - M.T
5 Hydrated Limi 0.000 - M.T
6 lime 0.000 - M.T
7 Magnesium Chloride 0.000 - M.T
8 sodium hydroxide 0.000 - M.T
9 spent / fresh caustic 0.000 - M.T
10 spent /fresh sulphuric aci 0.000 - MT3
11 sulphuric acid 0.000 - M.T
12 wastewater 0.000 - KLT

Sr   Water Code (Qty in klpd - Kilo Ltr per Day) WC : 3350.000 WWG : 125.000 Water Source     Remark
1 Agriculture 30.000 0.000 SIDC
2 Boiler Feed 2717.000 75.000 SIDC Water Consumption : Boiler 

(18.5 TPH) - 45 KLD & 120 
TPH Common facility Boiler 
- 2672 KLD

3 Cooling Water 500.000 0.000 SIDC 176 KLD waste water 
generated from Cooling 
which is recirculated along 
with Boiler Blow down

4 Domestic Purpose 20.000 20.000 SIDC
5 Others ..... 73.000 20.000 Recycled Water consumption - 

Scrubbing : 20 KLD, Lime 
preparation : 53 KLD

6 Wash  Water 10.000 10.000 Recycled

Water Consumption & Generation Break upG

Signature By(S.B.Patel,SO )

Solid WasteH

I hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.

6/6 ( Through XGN )01/08/2023

PCB Id: 32798
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

185



Inspection Report 

M/s. Detox India Pvt. Ltd 

This unit is inspected with reference to routine holiday monitoring in GIDC Ankleshwar area considering 

ongoing rain. During the inspection, brownish contaminated rain water runoff going outside unit 

premises through main gate of unit is observed, which goes to GIDC storm water drain outside the unit 

premises. The Contaminated rain water discharged from this unit first goes near C-pumping station from 

where it flows into Sarangpur khadi ultimately meeting River Amravati. Unit is instructed to take steps to 

prevent flow of contaminated rain water going outside unit premises. During the inspection, rain water 

discharge point located on back side of unit near canteen is observed closed (rain had stopped recently) 

however contaminated rain water having brownish color is observed in the sump following the gate 

valve of internal storm water drain. One sample of w/w from contaminated rain water accumulated at 

sump near final gate of SWD outlet of unit is collected for analysis purpose. Unit has provided 

recollection pump which was not in operation during inspection. Contaminated rain water accumulation 

near the SWD outlet area is also observed and unit is instructed to collect and dispose the same as per 

norms. Unit has not furnished the CCTV recording during inspection so unit is instructed to furnish CCTV 

footage of 2 hours (17:00 hrs to 19:00 hrs of 29.06.2023 – to check actual opening & closing of gate 

valve of internal SWD outlet). Written remarks are given to person contacted. Unit is specifically 

inspected with reference to contaminated rain water discharge other details are not verified. 

Photographs are attached herewith. 

 

Photographs taken during inspection 

 
Contaminated rain water going outside unit 

from main gate area of the unit  

Internal SWD collection pit with gate valve & 

pump followed by a holding sump 
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Contaminated rain water accumulated in SWD outlet area 
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ANALYSIS  REPORT FOR

WATER / WASTE WATER SAMPLE

Sample ID:390236 - Analysis Completion:10/07/2023

Common treatment and disposal facilities(CETP, TSDF, Ewaste recycling, CBMWTF, 

effluent conveyance project, incinerator, solvent/acid recovery plant, MSW sanitary 

landfill site) / LAB Inward : 51346

TEST REPORT

Date:  11/07/2023       Test Report No. : 51346

Gujarat Pollution Control Board

Bharuch

C-1/119/3, GIDC Phase-2

Narmadanagar

Bharuch-392015

Tele:(0264)2246333

ResultRange of TestingSr Parameter Unit Test Method

:  REP-Representative/Grab, (Insp Type : ROU-Routine Visit)

:  S.B.Patel,SO 

:  5 lit

:  390236

:  29/06/2023 , (1835 to 1835) & 30/06/2023

:  30/06/2023 & 10/07/2023

:   From contaminated rain water runoff going outside unit from near main 

gate of the unit. ~

:  Yes

:  GIDC SWD

:  No generation of industrial wastewater

:  29 &  pH Range on pH Strip :@ 8-9 on pH strip

:  Barcode &  Color & Appearance :Brownish

:  Ind :3330.000 , Dom :20.000 & Ind :105.000 , Dom :20.000 

3. Nature of Sample

4. Sample Collected By 

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding

8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

1. Name of the Customer

2. Address

:  DETOX INDIA PRIVATE LIMITED - 32798

:  7921-22-23,GIDC Ankleshwar,

   Ankleshwar-393002, Taluka : Ankleshwar, District : Ankleshwar, GIDC 

 1 Temperature Centigrade IS: 3025 (Part – 9) – 1984(Reaffirmed 2006) Ambient oC  -  60 oC 29

 2 pH pH Units 4500 H+ B APHA Standard Methods 23rd  edi.2017 1 – 14   pH value As on digital pH meter.8.15

 3 Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd  edi. 2017 2 - to 99 Hazen & 1-500 hazen2000

 4 Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)201210 – 200000 mg/L 4320

 5 Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)20122 – 10000 mg/L 2450

 6 Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-20121 - 2000 mg/l. 9.52

 7 Chloride mg/l Argentometric method. (4500 Cl? B APHA Standard Methods 22nd edi.)-20121 - 50000 mg/l 1900

 8 Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mg/l 290

 9 Chemical Oxygen Demand mg/l APHA (23rd  Edition)- 5220 B Open Reflux Method-20125.0- 50000 mg/l 1900

 10 Oil & Grease mg/l Liquid – Liquid Partition Gravimetric method. (5520 B APHA Standard Methods 22nd edi.)-201201 – 1000 mg/l 1

 11 Phenolic Compounds mg/l 4 Amino Antipyrene method without Chloroform Extraction (Direct Photometric method) (5530 D APHA Standard Methods 22nd edi.) -20120.1 – 50 mg/l BDL

 12 Sulphide mg/l APHA (23rd Edi.)4500-s2-F –iodometric Method 1-500.0 mg/l 6.0

 13 B.O.D (3 Days 27oC) mg/l 3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-200905–50000 mg/l 435

Laboratory Remarks : Approved By:399-lab_399 Dt.: 11/07/2023

R.C.VASAVA,S.O

Note : 

1. The results relate only to the items sampled and tested.    

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. The report shall not be reproduced except in full  or part  without approval of the laboratory.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials. 

5. Total liability of our laboratory is limited to the invoiced amount.  Any dispute arising out of this report is subject to 

    Gujarat Jurisdiction only.

6. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents 

7. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA. 

8. Bioassay test (for toxicity) -IS:6582:Part-2:2001; Reaffirmed 2007.

*** END OF TEST REPORT ***

D70073A0-B85E-4E82-90CC-6FFFEC15A3E328/02/2024 16:40:59 Page 1 of 1
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ANALYSIS  REPORT FOR

WATER / WASTE WATER SAMPLE

Sample ID:390235 - Analysis Completion:10/07/2023

Common treatment and disposal facilities(CETP, TSDF, Ewaste recycling, CBMWTF, 

effluent conveyance project, incinerator, solvent/acid recovery plant, MSW sanitary 

landfill site) / LAB Inward : 51345

TEST REPORT

Date:  11/07/2023       Test Report No. : 51345

Gujarat Pollution Control Board

Bharuch

C-1/119/3, GIDC Phase-2

Narmadanagar

Bharuch-392015

Tele:(0264)2246333

ResultRange of TestingSr Parameter Unit Test Method

:  REP-Representative/Grab, (Insp Type : ROU-Routine Visit)

:  S.B.Patel,SO 

:  5 lit

:  390235

:  29/06/2023 , (1840 to 1840) & 30/06/2023

:  30/06/2023 & 10/07/2023

:   From contaminated rain water accumulated at sump near final gate of 

SWD outlet of unit.(Within unit

:  --

:  --

:  No generation of industrial wastewater

:  29 &  pH Range on pH Strip :@8-9 on pH strip

:  Barcode &  Color & Appearance :Brownish

:  Ind :3330.000 , Dom :20.000 & Ind :105.000 , Dom :20.000 

3. Nature of Sample

4. Sample Collected By 

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding

8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

1. Name of the Customer

2. Address

:  DETOX INDIA PRIVATE LIMITED - 32798

:  7921-22-23,GIDC Ankleshwar,

   Ankleshwar-393002, Taluka : Ankleshwar, District : Ankleshwar, GIDC 

 1 Temperature Centigrade IS: 3025 (Part – 9) – 1984(Reaffirmed 2006) Ambient oC  -  60 oC 29

 2 pH pH Units 4500 H+ B APHA Standard Methods 23rd  edi.2017 1 – 14   pH value As on digital pH meter.8.60

 3 Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd  edi. 2017 2 - to 99 Hazen & 1-500 hazen1500

 4 Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)201210 – 200000 mg/L 5798

 5 Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)20122 – 10000 mg/L 596

 6 Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-20121 - 2000 mg/l. 10.08

 7 Chloride mg/l Argentometric method. (4500 Cl? B APHA Standard Methods 22nd edi.)-20121 - 50000 mg/l 2225

 8 Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mg/l 1064

 9 Chemical Oxygen Demand mg/l APHA (23rd  Edition)- 5220 B Open Reflux Method-20125.0- 50000 mg/l 1145

 10 Oil & Grease mg/l Liquid – Liquid Partition Gravimetric method. (5520 B APHA Standard Methods 22nd edi.)-201201 – 1000 mg/l 3

 11 Phenolic Compounds mg/l 4 Amino Antipyrene method without Chloroform Extraction (Direct Photometric method) (5530 D APHA Standard Methods 22nd edi.) -20120.1 – 50 mg/l 2.37

 12 Sulphide mg/l APHA (23rd Edi.)4500-s2-F –iodometric Method 1-500.0 mg/l 9.2

 13 B.O.D (3 Days 27oC) mg/l 3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-200905–50000 mg/l 262

Laboratory Remarks : Approved By:399-lab_399 Dt.: 11/07/2023

R.C.VASAVA,S.O

Note : 

1. The results relate only to the items sampled and tested.    

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. The report shall not be reproduced except in full  or part  without approval of the laboratory.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials. 

5. Total liability of our laboratory is limited to the invoiced amount.  Any dispute arising out of this report is subject to 

    Gujarat Jurisdiction only.

6. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents 

7. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA. 

8. Bioassay test (for toxicity) -IS:6582:Part-2:2001; Reaffirmed 2007.

*** END OF TEST REPORT ***

13FDA01C-B0E6-4E98-9821-D9D9026C393C28/02/2024 16:41:41 Page 1 of 1
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PLOT NO:7921-22-23,
GIDC Ankleshwar, ,
Ankleshwar - 393002
DIST : Ankleshwar,  TAL : Ankleshwar,  SIDC : Ankleshwar

Industry Details

Email :

Telephone :

zldank@detoxgroup.in

9714712866

Type / Scale / Sector / Status : RED / LARGE / Common treatment and disposal facilities(CETP, TSDF, Ewaste 
recycling, CBMWTF, effluent conveyance project, incinerator, solvent/acid recovery 
plant, MSW sanitary landfill site) / In Operation

 Inspection Dt & Time : 01/07/2023 10:30 /  Water 

Water Consumption in Kilo Lts Per Day 3330.000

Consumer No.(Electric Meter):
 Disposal Mode of Industrial / Domestic :

 Status of water consent Under the Water Act,1974:

Effluent Treatement plant (ETP) : Units, if provided and status :

742751 ( Routine Visit )Inspection Id :

12 Whether Industry is a member of CETP ?
13

 Discharge Pt / Final  Receiving Body (Ultimate):9
Zero Discharge / Soak Pit
ZERO DISCHARGE UNIT. IN CASE OF EMERGENCY TO 
FETP. / No generation of industrial wastewater

Ind : Dom : 20.000
105.000Ind : Dom : 20.000

62905

 Waste Water generation / Discharge (klpd) :

H-126054-29/03/2026  Last Inward:264025-15/11/2022[GRT]

No

 TSDF Name : Safe Enviro Private Limited

 Person Contacted : Mr. DHARMENDRA CHOTANI 
- GM

4

17

DETOX INDIA PRIVATE LIMITED

Ro Name : Ankleshwar

Last 3 Legal Action :

Source of Water Supply: Recycled

 Commissioned Dt :  
   

 Production Start Dt : 
    

01/10/2015 31/03/2012

Borewells: 0
Tubewells: 0

Boilers=3 , DG Sets=2 , Flue Gas =5, Process =4 , ETP Cap = 5891 , Capacity of All = NA

 Env Audit Detail : Sch : 1 , N. G. Patel Polytechnic- Civil Engineering , Year : 2017 , On Dt : 

Applicability of CRZ Rules : No

Outward No: 41172-18/07/2023

14

15
16

Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
11/05/2023 NOT 01/07/2023 31A,, 737048 NOT COM 746303
04/05/2023 SCN 30/05/2023 --- 736379 SCN SCN 743655
13/03/2023 NOT 17/05/2023 33A,, 729046 NOT AUD 742233

Lab Charges Pending :  Rs. 40320.00 Water Cess Charges Pending : NIL

Last Env. Form V : 2021-2022 Water Cess Return : 2017-2018 HW Monthly Return : 2023-99

Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month 
Production - 2203146, ETP - 472850, APCM - 92852 Meter Reading  - 0, Kilo Litre  - 41743 Meter Reading  - 0, Kilo Litre  - 0

Monthly Patrak Data : Last Return : 202306 HAZD Waste Disposal : 1815.000 (88 Trucks)

ETP Details : CMBR-Course Membrat Bio Reactor,P-Collection Cum Equalization,P-Flash Mixer,P-Floculator,P-Lamella 
Settler,P-Nuetralization,P-Pri Settling Tank,S-Aeration Tank,S-Sludge Dry Beds,S-Sludge Holding Tank,T-Carbon Filter,T-
Sand Filter

APCM Details : Bag Filter,E.S.P,Multi Cyclone ,Scrubber,Water Scrubber

Fuel Used : Coal,Diesel

Stack Attached to : *** Not Applicable,.... Any Other,Boiler,D.G. Sets,Hot Air Generator
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PCB-ID: ( 32798 )

Remarks :

Site  Observations  during  Inspection ,

One Time Updations
0  - Air - Water - Hazd ACTs Applicability ?  Air, Water, Haz

e  - Electric Company Name (Power Supply) DGVCL

p  - On East Direction of the location of the Company Jitali village

p  - On North Direction of the location of the Company GIDC-Ankleshwar

p  - On South Direction of the location of the Company BEIL-Ankleshwar

p  - On West Direction of the location of the Company GIDC-Ankleshwar

o  - Production since (Date) or Proposed 31/03/2012

m  - W.W.G Treatment thru Pri / Sec / Tertiary / N.A : Primary

n  - Nos of Flow-Meters - W.C / W.W.G / ETP = 0, 0, 0

d  - Is Industry ZERO DISCHARGE Catg (If Yes, HOW ?) Yes

General Observation
a  - Is the Industry in Operation ?? Yes

a  - R.O File No ID:32798

b  - Industry Operating without CCA No.

c  - Has Production exceeded (last 3 MTHs) than CCA-Qty No. As per Crux. 

d  - Any products-NOT in CCA, manufactured-Last 3 
MTHs No.

e  - Foul Odour/Fugitive Emission/Bye Pass  in Premises ?? No.

f  - Industry Name CHANGED in recent times ?? No.

g  - Has Regn with CETP or TSDF expired ?? N.A

h  - Seperate Energy Meter for  A.P.C.M ? N.A

h  - Provision of any STAND-BY Pump ?? N.A

Water Parameter
b  - Source of Water Supply Recycled

c  - W.W.G is EXCEEDING the CCA Limits No.

d  - W.W Disposal as per the Consent Conditions ? No.

e  - Was the ETP in operation ? Yes

f  - Treatment System ADEQUATE to handle existing effluent Adequate

g  - Did u observe ANY ILLEGAL Discharge ?? No.

h  - Nos of Samples collected 02

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes
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ુલાકાત સમયે final storm water discharge point તથા ુ ય ગેટ પાસે થી w/w ના ન ુના લીધેલ છે.
ુલાકાત સમયે એકમના પાછળના ભાગમાં આવેલ storm water final outlet point પાસેથી contaminated storm water નો 

discharge જોવા મળેલ તથા એકમના ુ ય ગેટ પરથી પણ contaminated storm water નો discharge એકમની બહાર 
થતો જોવા મળેલ તો તે બાબતે ુલાસો કરવો તથા rain water cross contamination ન થાય તેના માટ ુ ત પગલા 
લેવા.

This unit is inspected with reference to routine round in GIDC Ankleshwar area considering heavy rain going on. 
During the inspection, rain water discharge point located on back side of unit near canteen is observed open and 
contaminated rain water having dark brown color and pH @ 7-8 on pH strip is observed discharge into GIDC 
storm water drain. The discharge valve was full open and contaminated rain water discharge at heavy rate through 
provided pipeline ( @ 1.5  ft dia ) is going on. One sample of same discharge is going on. During inspection 
heavy rain was going on. Unit has provided recollection pump and online pH meter at same rain water discharge 
point. Online pH was showing 7.5 pH and recollection pump was not in operation. During the inspection, 
contaminated rain water runoff ( color – dark brown , pH – 7-8 on pH strip ) also going outside premises through 
main gate of unit , which discharged to GIDC storm water drain. The Contaminated rain water discharged from 
this unit first goes near C-pumping station from where it was flowing into Sarangpur khadi followed by River 
Amravati. Unit is instructed to clarify regarding such contaminated rain water discharge. Written remarks are 
given to person contacted. Unit is specifically inspected with reference to contaminated rain water discharge other 
details are not verified. Photographs are uploaded as pdf.  [697]-06/07/2023
~ RO Comments/Reply :Considering AR of samples collected during monitoring on 4/6/2023, 25/6/2023, 
26/6/2023, 29/6/2023 and 1/7/2023 strict action is recommended.-18/07/2023

Specific Instructions given to Industry at the time of visit , for Pt to Pt Compliance

Compliance Observed in this Inspections.
Instructions in Previous Visits and Reply Insp Det Instruction Status

૨. આપની િ માઈિસસની દર દરક મ વોટર ન મા contaminated w/w  ભરલ 
છે.  વરસાદ ના કારણે બહાર ન ય તેની તકદાર  રાખવી.

741944(26/06/23) ---

૧. આજરોજ આપના એકમની ન ક બહારની બા ુમાં આપના એકમના solid waste  

ના કોમાં વરસાદના કારણે contaminate થઈને  brown colored w/w leachate થઈ 
ને જમીન પર પડલ યાને આવેલ  ોમ વોટર ન (GIDC ની) માં જ ુ યાને 
આવેલ. સદર કોને  પોતાની િ માઈિસસમા ખસેડવા અને  આવી ઘટના ભિવ યમા ન 
બને તેની ૂરતી તકદાર  રાખવી.

741944(26/06/23) ---

2. ુલાકાત સમયે એકમની ોમ વોટર ઈનનાં આઉટલેટમાંથી ગંદા પાણીનો એક 
ન ુનો એક  કરલ છે.

741883(25/06/23) Still Pending

1. ુલાકાત સમયે આપના એકમની ોમ વોટર ઈનનાં આઉટલેટ  મારફતે SWDમાં 
રહ ું contaminated waste water એકમની બહાર આઈડ સી SWDમાં િનકાલ થ ું 
જોવા મળેલ અને ફાઈનલ આઉટલેટ પાસે બનાવેલ collection pitમાં રહલ મોટર પંપ 
બંધ જોવા મળેલ સદર બાબતે ુછતાચ કયા બાદ એકમમાં હાજર કમચાર  ારા મોટર 
પંપ ચા ુ કરલ અને ોમ વોટર ઈનનાં આઉટલેટ સાથે સંકળાયેલ વા વ બંધ કરલ 
અને contaminated waste water િનકાલ થતો બંધ કરલ. આમ એકમમાંથી 
contaminated waste water નો િનકાલ કરવો ન હ. 

741883(25/06/23) Still Pending

W.C Notings: ------------[697-DEE]~

I recommend : g. Recommend Strict Action
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Sr Stack attached to Mts Remark Details of APCM Probable Pollutants.
1 ...  Any Other 14 unloading SCR AMM-175,
2 ...  Any Other 14 mee vent SCR AMM-175,
3 ...  Any Other 10 3nos. mee vent SCR AMM-175,
4 ...  Any Other 14 voc/ ammonia stripper SCR AMM-175,

B  Process Stacks

C Flue gases Stacks
Sr Stack attached to Mts Remark SMF  APCM Fuel  Consp-Unit Insp Remk
1 Boiler 55 120 TPH (2 x 60 TPH) 

Common Facility 
Boiler

YES ESP,WSC Coal 650 T/Day 

2 *** Not Applicable 0 Not Applicable NO N.A Not Used/N.A 0
3 Hot Air Generator 50 2no attached to spray 

dryer (7.5 MKCal/h)
YES FIL,MUL,SCR Coal 50 T/DAY

4 Boiler 50 Boiler-01 Nos -18.5 
TPH EAC

YES ESP,WSC Coal 60 T/DAY

5 D.G. Sets 11 2 X 1000 KVA 
(STANDBY) 

YES N.A Diesel 41.66 LIT/Hour

Details about Hazardous Waste Management :

Sample Details

Sr Act Ph/Temp/Air Sampled Time Type Sampling Point Col-Cond 
1 W-13 @ 7-8 on ph strip / 30 1040-1040 REP  contaminated rain water runoff going o/s premises 

through main gate of unit. ~ 
Dark Brown

2 W-13 @ 7-8 on ph strip / 30 1035-1035 REP  contaminated rain water runoff from final storm water 
drain outlet point ~ 

Dark Brown

D

A

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (32798)

Sr Source of Hazardous Waste Catg Qty/Year HW Disposal Management
1 Empty barrels/containers/liners contaminated  with  hazardous  

chemicals /wastes
I  -33.1 54.600-M.T COL,DCO,CYC,STO,TRA

2 Chemical    sludge    from    waste    water treatment I  -35.3 80850.000-M.T COL,DSS,STO,TRA
3 Spent Solvents I  -20.2 182500.000-M.T COL,DSI,CYC,STO
4 Chemical    sludge    from    waste    water treatment I  -35.3 7000.000-M.T COL,DSS,STO,TRA
5 Concentration or evaporation residues I  -37.3 301.000-M.T COL,DSS,TRA
6 Used or Spent Oil I  -5.1 1.201-M.T COL,CYC,REU,STO
7 Chemical    sludge    from    waste    water treatment I  -35.3 7350.000-M.T COL,DSS,STO,TRA
8 Chemical    sludge    from    waste    water treatment I  -35.3 22750.000-M.T COL,DSS,STO,TRA
9 Spent Carbon or filter medium I  -36.2 48.300-M.T COL,DSI,CYC,STO,TRA
10 Chemical Waste (Solid) Z  -Z33      0.000-M.T DST

Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 ammonia/ voc stripper 54000.000 80250.000 - KLT 54000.000 CCA RENEWAL 

APPLICATION: 1800 KL/DAY
2 Ammonium Chloride 0.000 300.000 - M.T 0.000 Proposed CETP
3 Copper Carbonate or Copper Sulfate or Copper 

Hydroxide
0.000 75.000 - M.T 0.000 Proposed CETP

4 copper sulphate recovery plant 0.000 9000.000 - KLT 0.000 NA
5 Magnesium Carbonate 0.000 240.000 - M.T 0.000 Proposed CETP
6 mee / mvr with atfd & centrifuge 54000.000 80250.000 - KLT 54000.000 CCA Renewal : MEE 250*3, 350 

* 3: 1800 KL/Day
7 power generation 4.800 4.800 - MWH 4.800 CCA Renewal: Power generation 

4.8 MW X 1 
8 recovered ammonium sulphate 0.000 0.000 - M.T 0.000 NA
9 recovey of ammonium sulphate 0.000 0.000 - M.T 0.000 NA
10 spray dryer 15000.000 30000.000 - KLT 15000.000 CCA Renewal: Spray Dryer 250 

KL/DAY X 2 NOS 
11 steam from 2 x 60 tph boiler 2880.000 5760.000 - M.T 2880.000 CCA Renewal : Boiler 2 x 60 

TPH

Products :E

Raw material :F
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 Inspection Team : Acharya Ravikumar j, AEE

Sr Raw Material Name Capacity - Unit / Month
1 alum 0.000 - M.T
2 carbon 0.000 - M.T
3 coal 0.000 - M.T
4 Fresh caustic 0.000 - M.T
5 Hydrated Limi 0.000 - M.T
6 lime 0.000 - M.T
7 Magnesium Chloride 0.000 - M.T
8 sodium hydroxide 0.000 - M.T
9 spent / fresh caustic 0.000 - M.T
10 spent /fresh sulphuric aci 0.000 - MT3
11 sulphuric acid 0.000 - M.T
12 wastewater 0.000 - KLT

Sr   Water Code (Qty in klpd - Kilo Ltr per Day) WC : 3350.000 WWG : 125.000 Water Source     Remark
1 Agriculture 30.000 0.000 SIDC
2 Boiler Feed 2717.000 75.000 SIDC Water Consumption : Boiler 

(18.5 TPH) - 45 KLD & 120 
TPH Common facility Boiler 
- 2672 KLD

3 Cooling Water 500.000 0.000 SIDC 176 KLD waste water 
generated from Cooling 
which is recirculated along 
with Boiler Blow down

4 Domestic Purpose 20.000 20.000 SIDC
5 Others ..... 73.000 20.000 Recycled Water consumption - 

Scrubbing : 20 KLD, Lime 
preparation : 53 KLD

6 Wash  Water 10.000 10.000 Recycled

Water Consumption & Generation Break upG

Signature By(Acharya Ravikumar j, AEE)

Solid WasteH

I hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.
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Contaminated rain water discharge from 
final discharge point near canteen.  

Contaminated rain water going outside 
premises through main gate of unit.  
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ANALYSIS  REPORT FOR

WATER / WASTE WATER SAMPLE

Sample ID:390653 - Analysis Completion:15/07/2023

Common treatment and disposal facilities(CETP, TSDF, Ewaste recycling, CBMWTF, 

effluent conveyance project, incinerator, solvent/acid recovery plant, MSW sanitary 

landfill site) / LAB Inward : 51392

TEST REPORT

Date:  17/07/2023       Test Report No. : 51392

Gujarat Pollution Control Board

Bharuch

C-1/119/3, GIDC Phase-2

Narmadanagar

Bharuch-392015

Tele:(0264)2246333

ResultRange of TestingSr Parameter Unit Test Method

:  REP-Representative/Grab, (Insp Type : ROU-Routine Visit)

:  Acharya Ravikumar j, AEE 

:  5 lit

:  390653

:  01/07/2023 , (1040 to 1040) & 04/07/2023

:  05/07/2023 & 15/07/2023

:   contaminated rain water runoff going O/s premises through main gate of 

unit. ~

:  Yes

:  GIDC storm water drain

:  No generation of industrial wastewater

:  30 &  pH Range on pH Strip :@ 7-8 on pH strip

:  Barcode &  Color & Appearance :Dark Brown

:  Ind :3330.000 , Dom :20.000 & Ind :105.000 , Dom :20.000 

3. Nature of Sample

4. Sample Collected By 

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding

8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

1. Name of the Customer

2. Address

:  DETOX INDIA PRIVATE LIMITED - 32798

:  7921-22-23,GIDC Ankleshwar,

   Ankleshwar-393002, Taluka : Ankleshwar, District : Ankleshwar, GIDC 

 1 Temperature Centigrade IS: 3025 (Part – 9) – 1984(Reaffirmed 2006) Ambient oC  -  60 oC 30

 2 pH pH Units 4500 H+ B APHA Standard Methods 23rd  edi.2017 1 – 14   pH value As on digital pH meter.8.07

 3 Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd  edi. 2017 2 - to 99 Hazen & 1-500 hazen600

 4 Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)201210 – 200000 mg/L 1364

 5 Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)20122 – 10000 mg/L 2172

 6 Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-20121 - 2000 mg/l. 33.6

 7 Chloride mg/l Argentometric method. (4500 Cl? B APHA Standard Methods 22nd edi.)-20121 - 50000 mg/l 600

 8 Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mg/l 350

 9 Chemical Oxygen Demand mg/l APHA (23rd  Edition)- 5220 B Open Reflux Method-20125.0- 50000 mg/l 1598

 10 Oil & Grease mg/l Liquid – Liquid Partition Gravimetric method. (5520 B APHA Standard Methods 22nd edi.)-201201 – 1000 mg/l 1

 11 Phenolic Compounds mg/l 4 Amino Antipyrene method without Chloroform Extraction (Direct Photometric method) (5530 D APHA Standard Methods 22nd edi.) -20120.1 – 50 mg/l 0.19

 12 Sulphide mg/l APHA (23rd Edi.)4500-s2-F –iodometric Method 1-500.0 mg/l BDL

 13 B.O.D (3 Days 27oC) mg/l 3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-200905–50000 mg/l 347

Laboratory Remarks : Approved By:399-lab_399 Dt.: 17/07/2023

R.C.VASAVA,S.O

Note : 

1. The results relate only to the items sampled and tested.    

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. The report shall not be reproduced except in full  or part  without approval of the laboratory.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials. 

5. Total liability of our laboratory is limited to the invoiced amount.  Any dispute arising out of this report is subject to 

    Gujarat Jurisdiction only.

6. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents 

7. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA. 

8. Bioassay test (for toxicity) -IS:6582:Part-2:2001; Reaffirmed 2007.

*** END OF TEST REPORT ***

966514C2-140A-475C-9C71-EED92197913F28/02/2024 16:43:30 Page 1 of 1
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ANALYSIS  REPORT FOR

WATER / WASTE WATER SAMPLE

Sample ID:390652 - Analysis Completion:15/07/2023

Common treatment and disposal facilities(CETP, TSDF, Ewaste recycling, CBMWTF, 

effluent conveyance project, incinerator, solvent/acid recovery plant, MSW sanitary 

landfill site) / LAB Inward : 51391

TEST REPORT

Date:  17/07/2023       Test Report No. : 51391

Gujarat Pollution Control Board

Bharuch

C-1/119/3, GIDC Phase-2

Narmadanagar

Bharuch-392015

Tele:(0264)2246333

ResultRange of TestingSr Parameter Unit Test Method

:  REP-Representative/Grab, (Insp Type : ROU-Routine Visit)

:  Acharya Ravikumar j, AEE 

:  5 lit

:  390652

:  01/07/2023 , (1035 to 1035) & 04/07/2023

:  05/07/2023 & 15/07/2023

:   contaminated rain water runoff from final storm water drain outlet point 

~

:  Yes

:  GIDC storm water drain

:  No generation of industrial wastewater

:  30 &  pH Range on pH Strip :@ 7-8 on pH strip

:  Barcode &  Color & Appearance :Dark Brown

:  Ind :3330.000 , Dom :20.000 & Ind :105.000 , Dom :20.000 

3. Nature of Sample

4. Sample Collected By 

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding

8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

1. Name of the Customer

2. Address

:  DETOX INDIA PRIVATE LIMITED - 32798

:  7921-22-23,GIDC Ankleshwar,

   Ankleshwar-393002, Taluka : Ankleshwar, District : Ankleshwar, GIDC 

 1 Temperature Centigrade IS: 3025 (Part – 9) – 1984(Reaffirmed 2006) Ambient oC  -  60 oC 30

 2 pH pH Units 4500 H+ B APHA Standard Methods 23rd  edi.2017 1 – 14   pH value As on digital pH meter.8.12

 3 Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd  edi. 2017 2 - to 99 Hazen & 1-500 hazen500

 4 Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)201210 – 200000 mg/L 2472

 5 Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)20122 – 10000 mg/L 644

 6 Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-20121 - 2000 mg/l. 14.56

 7 Chloride mg/l Argentometric method. (4500 Cl? B APHA Standard Methods 22nd edi.)-20121 - 50000 mg/l 1150

 8 Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mg/l 738

 9 Chemical Oxygen Demand mg/l APHA (23rd  Edition)- 5220 B Open Reflux Method-20125.0- 50000 mg/l 1218

 10 Oil & Grease mg/l Liquid – Liquid Partition Gravimetric method. (5520 B APHA Standard Methods 22nd edi.)-201201 – 1000 mg/l BDL

 11 Phenolic Compounds mg/l 4 Amino Antipyrene method without Chloroform Extraction (Direct Photometric method) (5530 D APHA Standard Methods 22nd edi.) -20120.1 – 50 mg/l 1.26

 12 Sulphide mg/l APHA (23rd Edi.)4500-s2-F –iodometric Method 1-500.0 mg/l BDL

 13 B.O.D (3 Days 27oC) mg/l 3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-200905–50000 mg/l 276

Laboratory Remarks : Approved By:399-lab_399 Dt.: 17/07/2023

R.C.VASAVA,S.O

Note : 

1. The results relate only to the items sampled and tested.    

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. The report shall not be reproduced except in full  or part  without approval of the laboratory.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials. 

5. Total liability of our laboratory is limited to the invoiced amount.  Any dispute arising out of this report is subject to 

    Gujarat Jurisdiction only.

6. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents 

7. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA. 

8. Bioassay test (for toxicity) -IS:6582:Part-2:2001; Reaffirmed 2007.

*** END OF TEST REPORT ***
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PLOT NO:7921-22-23,
GIDC Ankleshwar, ,
Ankleshwar - 393002
DIST : Ankleshwar,  TAL : Ankleshwar,  SIDC : Ankleshwar

Industry Details

Email :

Telephone :

zldank@detoxgroup.in

9714712866

Type / Scale / Sector / Status : RED / LARGE / Common treatment and disposal facilities(CETP, TSDF, Ewaste 
recycling, CBMWTF, effluent conveyance project, incinerator, solvent/acid recovery 
plant, MSW sanitary landfill site) / In Operation

 Inspection Dt & Time : 18/07/2023 14:00 /  Water 

Water Consumption in Kilo Lts Per Day 3330.000

Consumer No.(Electric Meter):
 Disposal Mode of Industrial / Domestic :

 Status of water consent Under the Water Act,1974:

Effluent Treatement plant (ETP) : Units, if provided and status :

745014 ( Routine Visit )Inspection Id :

12 Whether Industry is a member of CETP ?
13

 Discharge Pt / Final  Receiving Body (Ultimate):9
Zero Discharge / Soak Pit
ZERO DISCHARGE UNIT. IN CASE OF EMERGENCY TO 
FETP. / No generation of industrial wastewater

Ind : Dom : 20.000
105.000Ind : Dom : 20.000 Waste Water generation / Discharge (klpd) :

H-126054-29/03/2026  Last Inward:264025-15/11/2022[GRT]

No

 TSDF Name : Safe Enviro Private Limited

 Person Contacted : Mr. Dharmendra Chothani, GM

4

17

DETOX INDIA PRIVATE LIMITED

Ro Name : Ankleshwar

Last 3 Legal Action :

Source of Water Supply: Recycled

 Commissioned Dt :  
   

 Production Start Dt : 
    

01/10/2015 31/03/2012

Borewells: 0
Tubewells: 0

Boilers=3 , DG Sets=2 , Flue Gas =5, Process =4 , ETP Cap = 5891 , Capacity of All = NA

 Env Audit Detail : Sch : 1 , N. G. Patel Polytechnic- Civil Engineering , Year : 2017 , On Dt : 

Applicability of CRZ Rules : No

Outward No: 41263-01/08/2023

14

15
16

Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
11/05/2023 NOT 01/07/2023 31A,, 737048 NOT COM 746303
04/05/2023 SCN 30/05/2023 --- 736379 SCN SCN 743655
13/03/2023 NOT 17/05/2023 33A,, 729046 NOT AUD 742233

Lab Charges Pending :  Rs. 24615.00 Water Cess Charges Pending : NIL

Last Env. Form V : 2021-2022 Water Cess Return : 2017-2018 HW Monthly Return : 2023-99

Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month 
Production - 2203146, ETP - 472850, APCM - 92852 Meter Reading  - 0, Kilo Litre  - 41743 Meter Reading  - 0, Kilo Litre  - 0

Monthly Patrak Data : Last Return : 202306 HAZD Waste Disposal : 1815.000 (88 Trucks)

ETP Details : CMBR-Course Membrat Bio Reactor,P-Collection Cum Equalization,P-Flash Mixer,P-Floculator,P-Lamella 
Settler,P-Nuetralization,P-Pri Settling Tank,S-Aeration Tank,S-Sludge Dry Beds,S-Sludge Holding Tank,T-Carbon Filter,T-
Sand Filter

APCM Details : Bag Filter,E.S.P,Multi Cyclone ,Scrubber,Water Scrubber

Fuel Used : Coal,Diesel

Stack Attached to : *** Not Applicable,.... Any Other,Boiler,D.G. Sets,Hot Air Generator
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PCB-ID: ( 32798 )

Remarks :

Site  Observations  during  Inspection ,

General Observation
a  - Is the Industry in Operation ?? Yes

a  - R.O File No ID:32798

b  - Industry Operating without CCA No.

c  - Has Production exceeded (last 3 MTHs) than CCA-Qty No.

d  - Any products-NOT in CCA, manufactured-Last 3 
MTHs No.

e  - Foul Odour/Fugitive Emission/Bye Pass  in Premises ?? No.

f  - Industry Name CHANGED in recent times ?? No.

g  - Has Regn with CETP or TSDF expired ?? No.

h  - Seperate Energy Meter for  A.P.C.M ? No.

h  - Provision of any STAND-BY Pump ?? No.

Water Parameter
b  - Source of Water Supply Recycled

c  - W.W.G is EXCEEDING the CCA Limits No.

d  - W.W Disposal as per the Consent Conditions ? No.

e  - Was the ETP in operation ? Yes

f  - Treatment System ADEQUATE to handle existing effluent Adequate

g  - Did u observe ANY ILLEGAL Discharge ?? Yes

h  - Nos of Samples collected 02

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes
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1. ુલાકાત સમયે એકમ િવ તારમાં @ 350 MT ટલો MEE salt / Spray drying salt જ બો બેગોમાં ભર ને ુ લામાં 
રાખેલો હોવાથી હાલમાં વરસી રહલ વરસાદમાં સો ટ ઓગળ ને વરસાદ  પાણી contaminated થ ું જોવા મળેલ. સદર 
contaminated વરસાદ  પાણી એકમના ુ ય દરવા  નીચેથી તથા એકમની પાછળ આવેલ વરસાદ  પાણીના િનકાલ 
કરવા માટ બનાવેલ આઉટલેટ મારફતે એકમની બહાર આઈડ સીની ટોમ વોટર ઈનમાં િનકાલ થતો જોવા મળેલ.  
આગળ જતા ઓવરફલો થઈને સારંગ ુર ખાડ  મારફતે અમરાવતી નદ માં ય છે. 

4. ુલાકાત સમયે contaminated વરસાદ  પાણીનાં બે ન ૂનાઓ ૃ થકરણ અથ એક  કરલ છે. 

2.  ુ લામાં રાખેલ Spray drying salt કવડ શેડમાં ુર ત ર તે સં હ કરવો અને તેનો િનયમા ુસાર િનકાલ કર  અ ેની 
ઓ ફસને આધારસહ ણ કરવી. 

3. ુલાકાત સમયે ટોમ વોટર ઈનનાં આઉટલેટ પાસેના કલેકશન પીટમાં રાખેલ મોટર પંપ બંધ જોવા મળેલ અને 
આઉટલેટ મારફતે contaminated વરસાદ  પાણીનો િનકાલ થતો જોવા મળેલ. સદર બાબતે પંપ િનયિમતપાને ચલાવવો. 

Inspection Crux:

General Observation:
Unit is visited during routine monitoring in GIDC Ankleshwar having heavy rainfall. During monitoring it is 
observed that brown colored contaminated rain water flowing from the main gate of the unit. One sample of this 
contaminated rain water is collected for analysis. During inspection of unit it is observed that spray drying 
activity and MEE plant is found in operation. Unit has stored@ 350 MT of MEE salt / Spray drying salt in jumbo 
bags which are lying in open. Due to heavy rain leachate generated from jumbo bags are leading to units storm 
water drain and also going on main road through main gate. During inspection it is observed that that storm water 
drain outlet is found open and contaminated rain water is going into GIDC storm water drain at back side of the 
unit. One water sample is collected from storm water drain outlet. It is also observed that the pump provided at 
SWD outlet to send back the effluent to ETP is found not in operation. 3-Day notice with written instruction 
given during inspection along with photographs attached here with as document file. [402]-23/07/2023
~ RO Comments/Reply :Strict action may be taken.-01/08/2023

Water Observation:

Air Observation:

Hazard Observation:

Specific Instructions given to Industry at the time of visit , for Pt to Pt Compliance

Compliance Observed in this Inspections.

W.C Notings: ----------[402-DEE]~

I recommend : g. Recommend Strict Action
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Instructions in Previous Visits and Reply Insp Det Instruction Status

ુલાકાત સમયે final storm water discharge point તથા ુ ય ગેટ પાસે થી w/w ના 
ન ુના લીધેલ છે.

742751(01/07/23) Still Pending

ુલાકાત સમયે એકમના પાછળના ભાગમાં આવેલ storm water final outlet point 

પાસેથી contaminated storm water નો discharge જોવા મળેલ તથા એકમના ુ ય 
ગેટ પરથી પણ contaminated storm water નો discharge એકમની બહાર થતો 
જોવા મળેલ તો તે બાબતે ુલાસો કરવો તથા rain water cross contamination ન 
થાય તેના માટ ુ ત પગલા લેવા.

742751(01/07/23) Still Pending

૨. એકમની SWD outlet area પાસે એકમ િવ તારમાં એક  થયેલ contaminated 

વરસાદ  પાણીનો િનયમો ુસાર િનકાલ કર  અ ે ણ કરવી.
742452(29/06/23) Still Pending

૩. એકમમાથી કોઈ કાર ું contaminated w/w એકમની બહાર ન ય તેની તકદાર  
રાખવી.

742452(29/06/23) Still Pending

૧. આજરોજ આપના એકમનાં main gate પાસેથી વરસાદ  contaminated water જ ું 
જોવા મળેલ  સંદભ ુલાકાત લેવામાં આવેલ. ુલાકાત સમયે સદર contaminated 

પાણી એકમની બહાર GIDC SWD માં જ ું જણાયેલ તથા તેનો એક ન ુનો 
ૃ થાકારણ અથ એક  કરલ છે. સદર બાબતે જ ર  ુધારા મક પગલા લેવા.

742452(29/06/23) Still Pending

૪. એકમની SWD નાં final gate પાસેના sump માં એક  w/w નો એક ન ુનો 
ૃ થકરણ અથ એક  કરલ છે.

742452(29/06/23) Still Pending

૫. Monsoon action plan ર ુ કરવો તથા તેનો ુ તપણે અમલીકરણ કરવો. 742452(29/06/23) Still Pending

૬. ુલાકાત સમયે CCTV footage ર ુ કરલ ન હોય આજ સાંજના (૧૭:૦૦ કલાકથી 
૧૯:૦૦ કલાકના) CCTV footage SWD outlet પાસેના સહ ત ર ુ કરવા.

742452(29/06/23) Still Pending

૨. આપની િ માઈિસસની દર દરક મ વોટર ન મા contaminated w/w  ભરલ 
છે.  વરસાદ ના કારણે બહાર ન ય તેની તકદાર  રાખવી.

741944(26/06/23) Still Pending

૧. આજરોજ આપના એકમની ન ક બહારની બા ુમાં આપના એકમના solid waste  

ના કોમાં વરસાદના કારણે contaminate થઈને  brown colored w/w leachate થઈ 
ને જમીન પર પડલ યાને આવેલ  ોમ વોટર ન (GIDC ની) માં જ ુ યાને 
આવેલ. સદર કોને  પોતાની િ માઈિસસમા ખસેડવા અને  આવી ઘટના ભિવ યમા ન 
બને તેની ૂરતી તકદાર  રાખવી.

741944(26/06/23) Still Pending
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Sr Stack attached to Mts Remark Details of APCM Probable Pollutants.
1 ...  Any Other 14 unloading SCR AMM-175,
2 ...  Any Other 14 mee vent SCR AMM-175,
3 ...  Any Other 10 3nos. mee vent SCR AMM-175,
4 ...  Any Other 14 voc/ ammonia stripper SCR AMM-175,

B  Process Stacks

C Flue gases Stacks
Sr Stack attached to Mts Remark SMF  APCM Fuel  Consp-Unit Insp Remk
1 Boiler 55 120 TPH (2 x 60 TPH) 

Common Facility 
Boiler

YES ESP,WSC Coal 650 T/Day 

2 *** Not Applicable 0 Not Applicable NO N.A Not Used/N.A 0
3 Hot Air Generator 50 2no attached to spray 

dryer (7.5 MKCal/h)
YES FIL,MUL,SCR Coal 50 T/DAY

4 Boiler 50 Boiler-01 Nos -18.5 
TPH EAC

YES ESP,WSC Coal 60 T/DAY

5 D.G. Sets 11 2 X 1000 KVA 
(STANDBY) 

YES N.A Diesel 41.66 LIT/Hour

Details about Hazardous Waste Management :

Sample Details

Sr Act Ph/Temp/Air Sampled Time Type Sampling Point Col-Cond 
1 W-13 @ 7 to 8 on ph strip / 31 1410-1410 REP  contaminated rain water sample collected from strom 

water drain outlet of unit ~ --
Brown

2 W-13 @ 7 to 8 on ph strip / 31 1400-1400 REP  from contaminated rain water runoff going outside unit 
from near main gate of the unit. ~ --

Brown

D

A

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (32798)

Sr Source of Hazardous Waste Catg Qty/Year HW Disposal Management
1 Empty barrels/containers/liners contaminated  with  hazardous  

chemicals /wastes
I  -33.1 54.600-M.T COL,DCO,CYC,STO,TRA

2 Chemical    sludge    from    waste    water treatment I  -35.3 80850.000-M.T COL,DSS,STO,TRA
3 Spent Solvents I  -20.2 182500.000-M.T COL,DSI,CYC,STO
4 Chemical    sludge    from    waste    water treatment I  -35.3 7000.000-M.T COL,DSS,STO,TRA
5 Concentration or evaporation residues I  -37.3 301.000-M.T COL,DSS,TRA
6 Used or Spent Oil I  -5.1 1.201-M.T COL,CYC,REU,STO
7 Chemical    sludge    from    waste    water treatment I  -35.3 7350.000-M.T COL,DSS,STO,TRA
8 Chemical    sludge    from    waste    water treatment I  -35.3 22750.000-M.T COL,DSS,STO,TRA
9 Spent Carbon or filter medium I  -36.2 48.300-M.T COL,DSI,CYC,STO,TRA
10 Chemical Waste (Solid) Z  -Z33      0.000-M.T DST

Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 ammonia/ voc stripper 54000.000 80250.000 - KLT 54000.000 CCA RENEWAL 

APPLICATION: 1800 KL/DAY
2 Ammonium Chloride 0.000 300.000 - M.T 0.000 Proposed CETP
3 Copper Carbonate or Copper Sulfate or Copper 

Hydroxide
0.000 75.000 - M.T 0.000 Proposed CETP

4 copper sulphate recovery plant 0.000 9000.000 - KLT 0.000 NA
5 Magnesium Carbonate 0.000 240.000 - M.T 0.000 Proposed CETP
6 mee / mvr with atfd & centrifuge 54000.000 80250.000 - KLT 54000.000 CCA Renewal : MEE 250*3, 350 

* 3: 1800 KL/Day
7 power generation 4.800 4.800 - MWH 4.800 CCA Renewal: Power generation 

4.8 MW X 1 
8 recovered ammonium sulphate 0.000 0.000 - M.T 0.000 NA
9 recovey of ammonium sulphate 0.000 0.000 - M.T 0.000 NA
10 spray dryer 15000.000 30000.000 - KLT 15000.000 CCA Renewal: Spray Dryer 250 

KL/DAY X 2 NOS 
11 steam from 2 x 60 tph boiler 2880.000 5760.000 - M.T 2880.000 CCA Renewal : Boiler 2 x 60 

TPH

Products :E

Raw material :F
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 Inspection Team : N H PARMAR,SSA - L.U.Katariya, SSA

Sr Raw Material Name Capacity - Unit / Month
1 alum 0.000 - M.T
2 carbon 0.000 - M.T
3 coal 0.000 - M.T
4 Fresh caustic 0.000 - M.T
5 Hydrated Limi 0.000 - M.T
6 lime 0.000 - M.T
7 Magnesium Chloride 0.000 - M.T
8 sodium hydroxide 0.000 - M.T
9 spent / fresh caustic 0.000 - M.T
10 spent /fresh sulphuric aci 0.000 - MT3
11 sulphuric acid 0.000 - M.T
12 wastewater 0.000 - KLT

Sr   Water Code (Qty in klpd - Kilo Ltr per Day) WC : 3350.000 WWG : 125.000 Water Source     Remark
1 Agriculture 30.000 0.000 SIDC
2 Boiler Feed 2717.000 75.000 SIDC Water Consumption : Boiler 

(18.5 TPH) - 45 KLD & 120 
TPH Common facility Boiler 
- 2672 KLD

3 Cooling Water 500.000 0.000 SIDC 176 KLD waste water 
generated from Cooling 
which is recirculated along 
with Boiler Blow down

4 Domestic Purpose 20.000 20.000 SIDC
5 Others ..... 73.000 20.000 Recycled Water consumption - 

Scrubbing : 20 KLD, Lime 
preparation : 53 KLD

6 Wash  Water 10.000 10.000 Recycled

Water Consumption & Generation Break upG

Signature By(N H PARMAR,SSA )

Solid WasteH

I hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.
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NEI & 3-Day Notice 
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Photographs 

           

Brown coloured contaminated rain water flowing 
from the main gate of the unit. 

@ 350 MT of MEE / Spray drying salt in jumbo bags 
which are lying in open. 

Due to heavy rain leachate generated from jumbo 
bags are leading to units storm water drain 

 

                   

Most of the unit premises is found with brown coloured contaminated rain water and storm water drain outlet is found open and contaminated rain water is going 

into GIDC storm water drain at back side of the unit. 
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ANALYSIS  REPORT FOR

WATER / WASTE WATER SAMPLE

Sample ID:391900 - Analysis Completion:03/08/2023

Common treatment and disposal facilities(CETP, TSDF, Ewaste recycling, CBMWTF, 

effluent conveyance project, incinerator, solvent/acid recovery plant, MSW sanitary 

landfill site) / LAB Inward : 51631

TEST REPORT

Date:  03/08/2023       Test Report No. : 51631

Gujarat Pollution Control Board

Bharuch

C-1/119/3, GIDC Phase-2

Narmadanagar

Bharuch-392015

Tele:(0264)2246333

ResultRange of TestingSr Parameter Unit Test Method

:  REP-Representative/Grab, (Insp Type : ROU-Routine Visit)

:  N H PARMAR,SSA 

:  5 lit

:  391900

:  18/07/2023 , (1410 to 1410) & 19/07/2023

:  19/07/2023 & 03/08/2023

:   contaminated rain water sample collected from strom water drain outlet 

of unit ~ --

:  Yes

:  in to GIDC open storm water drain leading to pumping station-C.

:  No generation of industrial wastewater

:  31 &  pH Range on pH Strip :@ 7 to 8 on pH strip

:  Barcode &  Color & Appearance :Brown

:  Ind :3330.000 , Dom :20.000 & Ind :105.000 , Dom :20.000 

3. Nature of Sample

4. Sample Collected By 

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding

8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

1. Name of the Customer

2. Address

:  DETOX INDIA PRIVATE LIMITED - 32798

:  7921-22-23,GIDC Ankleshwar,

   Ankleshwar-393002, Taluka : Ankleshwar, District : Ankleshwar, GIDC 

 1 Temperature Centigrade IS: 3025 (Part – 9) – 1984(Reaffirmed 2006) Ambient oC  -  60 oC 31

 2 pH pH Units 4500 H+ B APHA Standard Methods 23rd  edi.2017 1 – 14   pH value As on digital pH meter.8.02

 3 Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd  edi. 2017 2 - to 99 Hazen & 1-500 hazen600

 4 Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)201210 – 200000 mg/L 4052

 5 Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)20122 – 10000 mg/L 332

 6 Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-20121 - 2000 mg/l. 24.64

 7 Chloride mg/l Argentometric method. (4500 Cl? B APHA Standard Methods 22nd edi.)-20121 - 50000 mg/l 1375

 8 Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mg/l 1002

 9 Chemical Oxygen Demand mg/l APHA (23rd  Edition)- 5220 B Open Reflux Method-20125.0- 50000 mg/l 921

 10 Oil & Grease mg/l Liquid – Liquid Partition Gravimetric method. (5520 B APHA Standard Methods 22nd edi.)-201201 – 1000 mg/l BDL

 11 Phenolic Compounds mg/l 4 Amino Antipyrene method without Chloroform Extraction (Direct Photometric method) (5530 D APHA Standard Methods 22nd edi.) -20120.1 – 50 mg/l 1.63

 12 Sulphide mg/l APHA (23rd Edi.)4500-s2-F –iodometric Method 1-500.0 mg/l 16.4

 13 B.O.D (3 Days 27oC) mg/l 3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-200905–50000 mg/l 202

Laboratory Remarks : Approved By:399-lab_399 Dt.: 03/08/2023

R.C.VASAVA,S.O

Note : 

1. The results relate only to the items sampled and tested.    

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. The report shall not be reproduced except in full  or part  without approval of the laboratory.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials. 

5. Total liability of our laboratory is limited to the invoiced amount.  Any dispute arising out of this report is subject to 

    Gujarat Jurisdiction only.

6. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents 

7. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA. 

8. Bioassay test (for toxicity) -IS:6582:Part-2:2001; Reaffirmed 2007.

*** END OF TEST REPORT ***

AD1C05A1-1D04-4180-9D1A-9BDA8797F54D28/02/2024 16:45:29 Page 1 of 1
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ANALYSIS  REPORT FOR

WATER / WASTE WATER SAMPLE

Sample ID:391899 - Analysis Completion:03/08/2023

Common treatment and disposal facilities(CETP, TSDF, Ewaste recycling, CBMWTF, 

effluent conveyance project, incinerator, solvent/acid recovery plant, MSW sanitary 

landfill site) / LAB Inward : 51630

TEST REPORT

Date:  03/08/2023       Test Report No. : 51630

Gujarat Pollution Control Board

Bharuch

C-1/119/3, GIDC Phase-2

Narmadanagar

Bharuch-392015

Tele:(0264)2246333

ResultRange of TestingSr Parameter Unit Test Method

:  REP-Representative/Grab, (Insp Type : ROU-Routine Visit)

:  N H PARMAR,SSA 

:  5 lit

:  391899

:  18/07/2023 , (1400 to 1400) & 19/07/2023

:  19/07/2023 & 03/08/2023

:   From contaminated rain water runoff going outside unit from near main 

gate of the unit. ~ --

:  Yes

:  in to GIDC open storm water drain leading to pumping station-C.

:  No generation of industrial wastewater

:  31 &  pH Range on pH Strip :@ 7 to 8 on pH strip

:  Barcode &  Color & Appearance :Brown

:  Ind :3330.000 , Dom :20.000 & Ind :105.000 , Dom :20.000 

3. Nature of Sample

4. Sample Collected By 

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding

8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

1. Name of the Customer

2. Address

:  DETOX INDIA PRIVATE LIMITED - 32798

:  7921-22-23,GIDC Ankleshwar,

   Ankleshwar-393002, Taluka : Ankleshwar, District : Ankleshwar, GIDC 

 1 Temperature Centigrade IS: 3025 (Part – 9) – 1984(Reaffirmed 2006) Ambient oC  -  60 oC 31

 2 pH pH Units 4500 H+ B APHA Standard Methods 23rd  edi.2017 1 – 14   pH value As on digital pH meter.7.40

 3 Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd  edi. 2017 2 - to 99 Hazen & 1-500 hazen500

 4 Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)201210 – 200000 mg/L 4320

 5 Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)20122 – 10000 mg/L 364

 6 Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-20121 - 2000 mg/l. 21.84

 7 Chloride mg/l Argentometric method. (4500 Cl? B APHA Standard Methods 22nd edi.)-20121 - 50000 mg/l 1470

 8 Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mg/l 1108

 9 Chemical Oxygen Demand mg/l APHA (23rd  Edition)- 5220 B Open Reflux Method-20125.0- 50000 mg/l 1112

 10 Oil & Grease mg/l Liquid – Liquid Partition Gravimetric method. (5520 B APHA Standard Methods 22nd edi.)-201201 – 1000 mg/l BDL

 11 Phenolic Compounds mg/l 4 Amino Antipyrene method without Chloroform Extraction (Direct Photometric method) (5530 D APHA Standard Methods 22nd edi.) -20120.1 – 50 mg/l 0.57

 12 Sulphide mg/l APHA (23rd Edi.)4500-s2-F –iodometric Method 1-500.0 mg/l BDL

 13 B.O.D (3 Days 27oC) mg/l 3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-200905–50000 mg/l 252

Laboratory Remarks : Approved By:399-lab_399 Dt.: 03/08/2023

R.C.VASAVA,S.O

Note : 

1. The results relate only to the items sampled and tested.    

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. The report shall not be reproduced except in full  or part  without approval of the laboratory.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials. 

5. Total liability of our laboratory is limited to the invoiced amount.  Any dispute arising out of this report is subject to 

    Gujarat Jurisdiction only.

6. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents 

7. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA. 

8. Bioassay test (for toxicity) -IS:6582:Part-2:2001; Reaffirmed 2007.

*** END OF TEST REPORT ***

261ED88D-59C6-4E59-99B7-BD798C25B9DE28/02/2024 16:45:51 Page 1 of 1
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Ref.NO: DIPL/CORRISITE/2023/42 

To, 

The Regional Officer, 
Gujarat Pollution Control Board, 
PI. No. 5009/4, GIDC Estate, 
Ankleshwar - 393002. 

Sub: 

Reference: 

Dear Sir, 

SR NO 

2 

3 

Further to our submissions, please find below our short-term and long-term action plan as 
discussed today in your office. 

| 

4 

GPCB ID:32798 

1 Cleaned all the storm water drains up to the discharge point. 

5 

Short term and long term acetion plan 

6 

1. Your query dated 29/07/2023 

2. Our letter dated 25/08/2023 

Short term action plan 

DETOX INDIA 
operated by vEOLIA 

Date: 29/08/2023 

Wherever the applicable the seepage from the boundary wall area has 
|been closed by plinth protection 

|To avoid the seepage in the storm water drain, we have provided the 
Pressure grouting. 

|Bamboo tarpaulin shed to cover the salt for contamination in the storm 
water drain. 

Replace all the damaged roof sheets in order to protect process 
lcontamination to the storm water drain. 

Created the bund wall wherever there is possibility to have contamination 
to the storm water drain. 

Detox India Private Limited 
(Formerly: Ankleshwar Cleaner Process Technology Centre Pvt. Ltd.) 

Target Date 

25/09/2023 

30/09/2023 

20/09/2023 

27/09/2023 

25/09/2023 

30/09/2023 

Plot No. :7921, 7922, 7923., G.ID.C. Ankleshwar, Dist. : Bharuch-393002 (Guj.) INDIA 

Corporate ofice : Detox House, Opp. Gujarat Samachar Press, Udhna Darwaja, Ring Road, Surat-395 002 (Guj) INDIA 
Ph.: +91 261 2351248, 2346181, E-mail : infoadetoxindia.com | CIN :U90000GJ2010PTC060122 

- short term & long term time bound action plan for Uploaded in XGN on 29/08/2023 17:45:37 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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SR NO 

1 

2 

3 

5 

6 

Long term action plan 

BEIL and other TSDF sites require membership for disposal of the 
salt. We have our own landfill facility in SEPL Magnad. However, in 
case of our site closure ctc., we will dispose of the balance salt in BEL 
and other TSDF sites for which we will obtain said membership. We 
will ensure the salt quantity will not exceed our storage capacity 
|(includes our landfill and membership capacities). 

DETOX INDIA 

|All the waste water underground collection tanks will be made empty 
one by one and clean the tank as well as put in the bitumastic in order 
to avoid the seepage to avoid the contamination. 
Storm water drain will be applied bitumen coating in order to avoid 
contamination. 

Underground pit and permanent submersible pump at different 
|locations in our premises for collecting the contaminated runoff to 
ETP. 

operated by vEOLUA 

Target Date 

A dedicated tank of 350 KL (2) will be provisioned for recollection of 
contaminated rain water during monsoon 

Installation of HD night vision camera with recording facility at the back side, 
where rainwater falls. 

The compliance of the pre monsoon action plan has been uploaded. 

Detox India Private Limited 

20/03/2024 

(Formerly: Ankleshwar Cleaner Process Technology Centre Pvt. Ltd.) 

25/03/2024 

18/03/2024 

20/03/2024 

Further, we will develop a detailed long term plan and will execute/ submit after joint 
discussion. 

31/03/2024 

20/03/2024 

Plot No.:7921, 7922, 7923, G.ID.C. Ankleshwar, Dist. : Bharuch-393002 (Guj.) INDIA 

Corporate Office:Detox House, Opp. Gujarat Samachar Press, Udhna Darwaja, Ring Road, Surat-395 002 (Gui ) INDIA 

Ph.:+91 261 2351248, 2346181. E-mail : infoadetoxindia.com | CIN: U90000GJ2010PTCO60122 
- short term & long term time bound action plan for Uploaded in XGN on 29/08/2023 17:45:37 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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Your high oftice is kindly requested to consider this as a compliance report and do the 
needful to revocate the closure notice at the carliest. 

For, Detox India Private Limited 

LESAR 

Author1sed Signatory 

DETOX INDIA 
operated by veOUA 

Detox India Private Limited 
(Formerly : Ankleshwar Cleaner Process Technology Cerntre Pvt. Ltd.) 

Plot No. :7921, 7922, 7923, G.I.D.C. Ankleshwar, Dist. : Bharuch-393002 (Guj.) INDIA 
Corporate Office: Detox House, Opp. Gujarat Samachar Press, Udhna Darwaja, Ring Road, Surat-395 002 (Gui ) INDIA 

Ph.: +91 261 2351248, 2346181, E-mail : info@detoxindia.com | CIN: U90000GJ2010PTCO6o122 
- short term & long term time bound action plan for Uploaded in XGN on 29/08/2023 17:45:37 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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10

3

1

2

5
6
7
8

11

PLOT NO:7921-22-23,
GIDC Ankleshwar, ,
Ankleshwar - 393002
DIST : Ankleshwar,  TAL : Ankleshwar,  SIDC : Ankleshwar

Industry Details

Email :

Telephone :

zldank@detoxgroup.in

9714712866

Type / Scale / Sector / Status : RED / LARGE / Common treatment and disposal facilities(CETP, TSDF, Ewaste 
recycling, CBMWTF, effluent conveyance project, incinerator, solvent/acid recovery 
plant, MSW sanitary landfill site) / In Operation

 Inspection Dt & Time : 31/08/2023 15:50 /  Water , Hazd

Water Consumption in Kilo Lts Per Day 3330.000

Consumer No.(Electric Meter):
 Disposal Mode of Industrial / Domestic :

Status of water consent Under the Water Act,1974:
Effluent Treatement plant (ETP) : Units, if provided and status :

750433 ( After Direction )Inspection Id :

12 Whether Industry is a member of CETP ?
13

 Discharge Pt / Final  Receiving Body (Ultimate):9
Zero Discharge / Soak Pit
ZERO DISCHARGE UNIT. IN CASE OF EMERGENCY TO 
FETP. / No generation of industrial wastewater

Ind : Dom : 20.000
105.000Ind : Dom : 20.000Waste Water generation / Discharge (klpd) :

H-126054-29/03/2026  Last Inward:264025-15/11/2022[GRT]

No

TSDF Name : Safe Enviro Private Limited

Person Contacted : Mr. Dharmendra Chothani, GM 
Operation

4

17

DETOX INDIA PRIVATE LIMITED

Ro Name : Ankleshwar

Last 3 Legal Action :

Source of Water Supply: Recycled

Commissioned Dt : Production Start Dt : 01/10/2015 31/03/2012

Borewells: 0
Tubewells: 0

Boilers=3 , DG Sets=2 , Flue Gas =5, Process =4 , ETP Cap = 5891 , Capacity of All = NA

 Env Audit Detail : Sch : 1 , N. G. Patel Polytechnic- Civil Engineering , Year : 2017 , On Dt : 
Applicability of CRZ Rules : No

Outward No: 41403-06/09/2023

14

15
16

Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
18/07/2023 DIR 11/08/2023 33A,O15, 745014 DIR ROU 750656
11/05/2023 NOT 01/07/2023 31A,, 737048 NOT COM 746303
04/05/2023 SCN 30/05/2023 --- 736379 SCN SCN 743655

Lab Charges Pending : NIL Water Cess Charges Pending : NIL
Last Env. Form V : 2022-2023 Water Cess Return : 2017-2018 HW Monthly Return : 2023-99

Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month 
Production - 1762409, ETP - 401643, APCM - 85234 Meter Reading  - 0, Kilo Litre  - 23723 Meter Reading  - 0, Kilo Litre  - 0

Monthly Patrak Data : Last Return : 202307 HAZD Waste Disposal : 994.000 (34 Trucks)

ETP Details : CMBR-Course Membrat Bio Reactor,P-Collection Cum Equalization,P-Flash Mixer,P-Floculator,P-Lamella 
Settler,P-Nuetralization,P-Pri Settling Tank,S-Aeration Tank,S-Sludge Dry Beds,S-Sludge Holding Tank,T-Carbon Filter,T-
Sand Filter

APCM Details : Bag Filter,E.S.P,Multi Cyclone ,Scrubber,Water Scrubber
Fuel Used : Coal,Diesel
Stack Attached to : *** Not Applicable,.... Any Other,Boiler,D.G. Sets,Hot Air Generator

1/7 ( Through XGN )06/09/2023

PCB Id: 32798
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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General Observation
a - Is the Industry in Operation ?? No. During visit not in operation.
a - R.O File No ID:32798
b - Industry Operating without CCA No. Having valid CCA of the Board.
c - Has Production exceeded (last 3 MTHs) than CCA-Qty No.

d - Any products-NOT in CCA, manufactured-Last 3 
MTHs No.

e - Foul Odour/Fugitive Emission/Bye Pass  in Premises ?? No.
f - Industry Name CHANGED in recent times ?? No.
g - Has Regn with CETP or TSDF expired ?? No.
h - Seperate Energy Meter for  A.P.C.M ? No.
h - Provision of any STAND-BY Pump ?? No.
GEM

18 - Where Authorization Under BMW Rules 2016 obtained ? 
Provide Authorization No. / Date No.

Haz Waste Related
a - Haz waste Catg confirmitive with CCA Yes
b - H.W generation exceeding CCA limits No.

c - Collection, Storage, Treatmnt, Disposal Facility 
Adequate ?? Yes

d - Reusing or Recycling of Haz Waste by Industry ? No

e - LogBook / XGN Manifests / Disposal Records TALLYING 
?? Fully

f - Stock of Haz-Waste @ premises/Whether EXCESS ? as per crux.

g - Recycler/ Actual user  has valid Authorization under 
rules 6 or 9 of HOWR-2016? No.

h -
Installed capacity of the plane based on machinery 
installed (Capacity of Machine,No. of Batch/Day,Annual 
Capacity)

--

i - Technical capability and equipment complying with the 
SOP/Guideline? No.

j - Is unit complying the conditions gives in 
SOP/Guidelines? No.

k - Facility is adequate for the applied process No.
l - Passbook is maintained? No.

m - Details of PLI, if applicable --
n - Details of safety spects provieded by the facility --

o - Seprate storage area for Haz. Waste for the utilization 
or generation from the process is provided? No.

p - Quantity of Hazardous waste procured as per CCA? No.
Water Parameter
b - Source of Water Supply Recycled
c - W.W.G is EXCEEDING the CCA Limits No.
d - W.W Disposal as per the Consent Conditions ? Yes
e - Was the ETP in operation ? No
f - Treatment System ADEQUATE to handle existing effluent Adequate
g - Did u observe ANY ILLEGAL Discharge ?? No.
h - Nos of Samples collected 0

2/7 ( Through XGN )06/09/2023

PCB Id: 32798
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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4. Ⱥુલાકાત સમયે Power supply ન હોવાથી CCTV footage રȩુ કર°લ નથી Ȑ last 15 daysનાં (main gate SWD outlet 

area)નાં રȩુ કરવા. 

1. આજરોજ આપના એકમની Ⱥુલાકાત Revocationની અરĥના સંદભ½માં કરવામાં આવેલ. સદર અરĥ સંદભ± રȩુ કર°લ 
undertaking તથા action plansȵું ȧુƨતપણે પાલન કરɂું. 

3. આપના એકમની Storm water drain cleaning દરƠયાન એક́ થયેલ w/wનાં િનકાલ Ӕગેની િવગતો આધારસહ રȩુ 
કરવી. (present stock of w/w in tabular formate with manifest detail, disposal of SD/MEE salt in last one month.)

2. Ⱥુલાકાત સમયે એકમમાં @ 500 MT SD/MEE salt permanent storage shedમાં તથા @ 300 MT SD/MEE salt 

temporary storage shedમાં એકિ́ત જોવા મળેલ Ȑનો ƛયામાȵુસાર િનકાલ કરવો તથા તેની આધારસહ Ĥણ કરવી. 

Inspection Crux:

General Observation:
This unit is visited with reference to revocation application for the closure direction under section 33-A of the 
water Act-1974 issued by the Board vide letter No. GPCB/ANK/CCA-1360(10)/ID-32798/750656,
dated-11/08/2023 along with compliance letter of the unit. During visit unit is not found in operation. Power 
supply of the unit was disconnected on dated-28/08/2023 by DGVCL vide letter No. ANKL/IND/Tech/23,
dtd-28/08/2023 and water supply of the unit was disconnected on dated-28/08/2023 by GIDC vide letter No. 
DEE/WS/1084, dtd-28/08/2023. Detail visit report with document submitted by unit, photographs and NEI is 
uploaded here with as document file. [402]-01/09/2023
~ RO Comments/Reply :May be revoked. -06/09/2023

Water Observation:

Air Observation:

Hazard Observation:

PCB-ID: ( 32798 )

Specific Instructions given to Industry at the time of visit , for Pt to Pt Compliance

Remarks :

Site  Observations  during  Inspection ,

Compliance Observed in this Inspections.

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

W.C Notings: --------------[402-DEE]~
I recommend : i. Recommend Revocation Order

3/7 ( Through XGN )06/09/2023

PCB Id: 32798
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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Instructions in Previous Visits and Reply Insp Det Instruction Status
2. SWD outlet point પર Recollection pump બંધ હતો તથા w/w એકમની બહાર 
જȱું હȱું તો તે બાબતે ȣુલાસો કરવો.; We have uploaded point vise reply of NOE 

24.07.2023 in extra attachment file. (04/08/2023)

745759(24/07/23) Fully Complied

1. Ⱥુલાકાત સમયે એકમના ȺુƉય ગેટ પાસેની દ�વાલમાં એકમની Ӕદરથી 
Wastewater seepage થઇ બહાર ના રોડપર આવȱું ƚયાને આવેલ તથા એકમના 
પાછળના ભાગમાં આવેલ canteen પાસેની દ�વાલ પાસે floor પર બખોલા માંથી સદર 
જƊયાએ ભરાયેલ w/w એકમની બહાર પસાર થતી GIDC Greek/ SWD માં 
discharge થȱું ƚયાને આવેલ; ઉપરોƈત Ⱥુજબના w/w બહારની SWD માં જઈ C 

pumping પાસે overflow થઇ sarangpur khadi through Amaravati river માં Ĥય છે 
તો ઉપરોƈત બાબતે ȣુલાસો કરવો તથા w/w discharge તાƗકા�લક રોકવો.; We have 

uploaded point vise reply of NOE 24.07.2023 in extra attachment file. 
(04/08/2023)

745759(24/07/23) Fully Complied

4. આ વખતની વષા½ઋȱુમાં અગાઉ પણ ઘણી વાર contaminated rain water 

એકમની બહાર જȱું ƚયાને આવેલ Ȑ દશા½વે છે ક° આપના Ďારા જĮર� પગલા લેવામાં 
આવતા નથી. તો તે બાબતે ȣુલાસો કરવો અને તાƗકા�લક પગલા લેવા.; We have 

uploaded point vise reply of NOE 24.07.2023 in extra attachment file. 
(04/08/2023)

745759(24/07/23) Fully Complied

3. Ⱥુલાકાત સમયે એકમની u/g w/w storage tank િવƨતાર પાસે િવȶુલ ̆માણમાં 
contaminated w/w સં˴�હત થયેલ ƚયાને આવેલ તથા internal storm water drain 

પણ w/w થી ભરાયેલ ƚયાને આવેલ તો તે બાબતે ȣુલાસો કરવો.; We have 

uploaded point vise reply of NOE 24.07.2023 in extra attachment file. 
(04/08/2023)

745759(24/07/23) Fully Complied

1. Ⱥુલાકાત સમયે એકમ િવƨતારમાં @ 350 MT Ȑટલો MEE salt / Spray drying 

salt જƠબો બેગોમાં ભર�ને ȣુƣલામાં રાખેલો હોવાથી હાલમાં વરસી રહ°લ વરસાદમાં 
સોƣટ ઓગળ�ને વરસાદ� પાણી contaminated થȱું જોવા મળેલ. સદર 
contaminated વરસાદ� પાણી એકમના ȺુƉય દરવાĤ નીચેથી તથા એકમની પાછળ 
આવેલ વરસાદ� પાણીના િનકાલ કરવા માટ° બનાવેલ આઉટલેટ મારફત ેએકમની 
બહાર ĥઆઈડ�સીની ƨટોમ½ વોટર ˾°ઈનમાં િનકાલ થતો જોવા મળેલ. Ȑ આગળ જતા 
ઓવરફલો થઈને સારંગȶુર ખાડ� મારફતે અમરાવતી નદ�માં Ĥય છે. 
; We have uploaded point vise compliance report of NOE in extra attachment 
file. (02/08/2023)

745014(18/07/23) Fully Complied

4. Ⱥુલાકાત સમયે contaminated વરસાદ� પાણીનાં બે નȺૂનાઓ ȶૃƘથકરણ અથ± 
એક́ કર°લ છે. 
; We have uploaded point vise compliance report of NOE in extra attachment 
file. (02/08/2023)

745014(18/07/23) Compliance NOT Required

2.  ȣુƣલામાં રાખેલ Spray drying salt કવડ½ શેડમાં Ʌુર�ëત ર�તે સં˴હ કરવો અને 
તેનો િનયમાȵુસાર િનકાલ કર� અ́ેની ઓ�ફસને આધારસહ Ĥણ કરવી. 
; We have uploaded point vise compliance report of NOE in extra attachment 
file. (02/08/2023)

745014(18/07/23) Fully Complied

3. Ⱥુલાકાત સમયે ƨટોમ½ વોટર ˾°ઈનનાં આઉટલેટ પાસેના કલેકશન પીટમાં રાખેલ 
મોટર પંપ બંધ જોવા મળેલ અને આઉટલેટ મારફતે contaminated વરસાદ� પાણીનો 
િનકાલ થતો જોવા મળેલ. સદર બાબતે પંપ િનયિમતપાને ચલાવવો. 
; We have uploaded point vise compliance report of NOE in extra attachment 
file. (02/08/2023)

745014(18/07/23) Fully Complied

Ⱥુલાકાત સમયે final storm water discharge point તથા ȺુƉય ગેટ પાસે થી w/w ના 
નȺુના લીધેલ છે.; We have uploaded point vise compliance report of NOE in 

extra attachment file. (02/08/2023)

742751(01/07/23) Compliance NOT Required

4/7 ( Through XGN )06/09/2023

PCB Id: 32798
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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Ⱥુલાકાત સમયે એકમના પાછળના ભાગમાં આવેલ storm water final outlet point 

પાસેથી contaminated storm water નો discharge જોવા મળેલ તથા એકમના ȺુƉય 
ગેટ પરથી પણ contaminated storm water નો discharge એકમની બહાર થતો 
જોવા મળેલ તો તે બાબતે ȣુલાસો કરવો તથા rain water cross contamination ન 
થાય તેના માટ° ȧુƨત પગલા લેવા.; We have uploaded point vise compliance 

report of NOE in extra attachment file. (02/08/2023)

742751(01/07/23) Fully Complied

5/7 ( Through XGN )06/09/2023

PCB Id: 32798
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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Sr Stack attached to Mts Remark Details of APCM Probable Pollutants.
1 ...  Any Other 14 unloading SCR AMM-175,
2 ...  Any Other 14 mee vent SCR AMM-175,
3 ...  Any Other 10 3nos. mee vent SCR AMM-175,
4 ...  Any Other 14 voc/ ammonia stripper SCR AMM-175,

B  Process Stacks

C Flue gases Stacks
Sr Stack attached to Mts Remark SMF  APCM Fuel  Consp-Unit Insp Remk
1 Boiler 55 120 TPH (2 x 60 TPH) 

Common Facility 
Boiler

YES ESP,WSC Coal 650 T/Day 

2 *** Not Applicable 0 Not Applicable NO N.A Not Used/N.A 0
3 Hot Air Generator 50 2no attached to spray 

dryer (7.5 MKCal/h)
YES FIL,MUL,SCR Coal 50 T/DAY

4 Boiler 50 Boiler-01 Nos -18.5 
TPH EAC

YES ESP,WSC Coal 60 T/DAY

5 D.G. Sets 11 2 X 1000 KVA 
(STANDBY)

YES N.A Diesel 41.66 LIT/Hour

Details about Hazardous Waste Management :

Sample Details

D

A

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (32798)

Sr Source of Hazardous Waste Catg Qty/Year HW Disposal Management
1 Empty barrels/containers/liners contaminated  with  hazardous

chemicals /wastes
I  -33.1 54.600-M.T COL,DCO,CYC,STO,TRA

2 Chemical    sludge    from    waste    water treatment I  -35.3 80850.000-M.T COL,DSS,STO,TRA
3 Spent Solvents I  -20.2 182500.000-M.T COL,DSI,CYC,STO
4 Chemical    sludge    from    waste    water treatment I  -35.3 7000.000-M.T COL,DSS,STO,TRA
5 Concentration or evaporation residues I  -37.3 301.000-M.T COL,DSS,TRA
6 Used or Spent Oil I  -5.1 1.201-M.T COL,CYC,REU,STO
7 Chemical    sludge    from    waste    water treatment I  -35.3 7350.000-M.T COL,DSS,STO,TRA
8 Chemical    sludge    from    waste    water treatment I  -35.3 22750.000-M.T COL,DSS,STO,TRA
9 Spent Carbon or filter medium I  -36.2 48.300-M.T COL,DSI,CYC,STO,TRA
10 Chemical Waste (Solid) Z  -Z33 0.000-M.T DST

Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 ammonia/ voc stripper 54000.000 80250.000 - KLT 54000.000 CCA RENEWAL 

APPLICATION: 1800 KL/DAY
2 Ammonium Chloride 0.000 300.000 - M.T 0.000 Proposed CETP
3 Copper Carbonate or Copper Sulfate or Copper 

Hydroxide
0.000 75.000 - M.T 0.000 Proposed CETP

4 copper sulphate recovery plant 0.000 9000.000 - KLT 0.000 NA
5 Magnesium Carbonate 0.000 240.000 - M.T 0.000 Proposed CETP
6 mee / mvr with atfd & centrifuge 54000.000 80250.000 - KLT 54000.000 CCA Renewal : MEE 250*3, 350 

* 3: 1800 KL/Day
7 power generation 4.800 4.800 - MWH 4.800 CCA Renewal: Power generation 

4.8 MW X 1 
8 recovered ammonium sulphate 0.000 0.000 - M.T 0.000 NA
9 recovey of ammonium sulphate 0.000 0.000 - M.T 0.000 NA
10 spray dryer 15000.000 30000.000 - KLT 15000.000 CCA Renewal: Spray Dryer 250 

KL/DAY X 2 NOS 
11 steam from 2 x 60 tph boiler 2880.000 5760.000 - M.T 2880.000 CCA Renewal : Boiler 2 x 60 

TPH

Products :E

Raw material :F

6/7 ( Through XGN )06/09/2023

PCB Id: 32798
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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Inspection Team : Mr rana ravirajsinh p - L.U.Katariya, SSA

Sr Raw Material Name Capacity - Unit / Month
1 alum 0.000 - M.T
2 carbon 0.000 - M.T
3 coal 0.000 - M.T
4 Fresh caustic 0.000 - M.T
5 Hydrated Limi 0.000 - M.T
6 lime 0.000 - M.T
7 Magnesium Chloride 0.000 - M.T
8 sodium hydroxide 0.000 - M.T
9 spent / fresh caustic 0.000 - M.T
10 spent /fresh sulphuric aci 0.000 - MT3
11 sulphuric acid 0.000 - M.T
12 wastewater 0.000 - KLT

Sr  Water Code (Qty in klpd - Kilo Ltr per Day) WC : 3350.000 WWG : 125.000 Water Source Remark
1 Agriculture 30.000 0.000 SIDC
2 Boiler Feed 2717.000 75.000 SIDC Water Consumption : Boiler 

(18.5 TPH) - 45 KLD & 120 
TPH Common facility Boiler
- 2672 KLD

3 Cooling Water 500.000 0.000 SIDC 176 KLD waste water 
generated from Cooling 
which is recirculated along 
with Boiler Blow down

4 Domestic Purpose 20.000 20.000 SIDC
5 Others ..... 73.000 20.000 Recycled Water consumption - 

Scrubbing : 20 KLD, Lime 
preparation : 53 KLD

6 Wash  Water 10.000 10.000 Recycled

Water Consumption & Generation Break upG

Signature By(Mr rana ravirajsinh p )

Solid WasteH

I hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.

7/7 ( Through XGN )06/09/2023

PCB Id: 32798
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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Inspection report of M/s. Detox India Pvt. Ltd. (32798) 
Dated-31/08/2023 

 
This unit is visited with reference to revocation application for the closure direction under section 
33-A of the water Act-1974 issued by the Board vide letter No. GPCB/ANK/CCA-1360(10)/ID-
32798/750656, dated-11/08/2023 along with compliance letter of the unit. During visit unit is not 
found in operation. Power supply of the unit was disconnected on dated-28/08/2023 by DGVCL 
vide letter No. ANKL/IND/Tech/23, dtd-28/08/2023 and water supply of the unit was disconnected 
on dated-28/08/2023 by GIDC vide letter No. DEE/WS/1084, dtd-28/08/2023. Point wise 
compliance / status of closer direction are as below. 
Point-1, 2, 3 & 4: During visit internal area of the unit as well as nearby outside area of the unit is 
observed clean and dry. Unit has constructed plinth protection of wall to prevent seepages/leakage 
of contaminated water from the unit premises to outside of the unit premises. Waste water 
ponding/lodging is not observed within unit premises as well as nearby outside of the unit hence 
w/w sample could not be collected.  
Point-5: All the storm water drains provided within unit premises are found clean and dry. As per 
record made available they have recollected total 265 Kl of contaminated water from the internal 
SWD. Out of this recollected contaminated water 125 KL of contaminated water transferred to 
underground w/w storage tank of MEE and remaining 140 KLD of contaminated water transferred 
to collection tank of ETP for further treatment and disposal. Hence they instructed to submit detail 
regarding recollected and disposal of contaminated water from the storm water drains.  
Point-6: During visit all the SWD within the unit premises as well as final collection pit of SWD 
provided near the final outlet of SWD is found clean & dry. During visit discharge of any kind of 
w/w is not observed from the outlet of SWD. 
Point-7, 8, 9, 16, 17, 20, 21, 22, 29 & 30: Provided manual control valve at the final outlet of SWD 
is found closed as well as the final collection pit of SWD provided near the final outlet of SWD is 
found clean & dry during visit. During visit internal area of the unit is observed clean and dry hence 
no contaminated w/w is observed in open area within unit premises.  During visit discharge of any 
kind of w/w is not observed from the unit hence w/w sample could not be collected. 
Point-10, 11 & 12: The trucks are found parked within the unit premises and according to contacted 
person they have started manually brush cleaning of the Haz. Waste trucks for left over materials in 
trucks. W/w ponding is not observed near GIDC storm water drain at upstream of C-pumping station 
as well as during visit discharge of contaminated w/w patches are also not observed. Hence w/w 
sample could not be collected. 
Point-13, 14, 15, 24, 25, 26 & 27: During visit internal area of the unit as well as SWD of the unit is 
observed clean and dry & discharge of w/w from the main gate is not observed. During visit 
contaminated w/w is not going to GIDC SWD near C-pumping station from this unit. During visit 
SWD near C-pumping station is found bottom level and pumping of water from the SWD to NCT 
pipe line is also found going on. Discharge of w/w from the SWD near C-Pumping station to natural 
drain leading to river Amravati is not observed. Hence sample of w/w could not be collected.   
Point-18: During visit all over the unit premises is found clean and dry, accumulation of 
contaminated water is not observed near the SWD. 
Point-19: Unit has provided CCTV cameras at various locations of the unit premises, specifically at 
the main gate of the unit as well as at the final outlet of SWD. According to contacted person they 
have facility for CCTV footage storage backup for last 20 days however during visit as there is no 
power supply hence CCTV footage backup could not be verified. Hence they are instructed to 
submit CCTV footages for the last 15 days as and when power supply available.   
Point-23: Online pH meter and recollection pump is provided at SWD outlet sump, however during 
visit SWD outlet sump is found clean and dry and there is no power supply hence provided online 
pH meter and recollection pump is not in operation. 
 

287



 
Point-28: During visit provided spray dryers and MEE plants are not in operation as power supply 
of the unit was disconnected by DGVCL. Unit is having covered permanent shed with roof sheet 
and RCC flooring and leachate collection system for the storage of MEE salt/Spray dryer salt and 
during visit @ 500 MT of MEE salt/Spray dryer salt is found stored in this storage area. Unit has 
also provided temporary storage shed with bamboos & tarpaulin sheet cover, RCC flooring and @ 
1.5 feet height of dike wall (parapet wall) for storage of MEE salt/Spray dryer salt. As per 
mentioned in previously report 350 MT of MEE salt/Spray dryer salt in jumbo bags were stored in 
open is now shifted in provided temporary storage shed as well as in constructed storage shed. 
Hence they are instructed to dispose the stored Haz. Waste as per permission of the Board and 
inform the Board with required documents. During visit, any type of Haz. Waste is not observed 
stored in open land as well as leach out is also not observed from the stored Haz. Waste in storage 
sheds.   
Point-31: Unit is receiving effluents from the member industries through tankers and collected w/w 
is pre-treated in primary ETP before feeding to MEE & spray dryer. Based on analysis report of 
received effluents, unit has directly sending high TDS containing effluent to spray dryer and low 
TDS & high COD containing effluent to MEE. Unit has provided dedicated storage tanks for MEE 
feed & spray dryer feed for the unloaded effluents from the tankers. Unit has provided 
ammonia/VOC stripper with all the 6 nos. of MEE plants. Unit has provided ETP consisting of P + 
S + T treatment units followed by RO plant and MVR for treatment of MEE condensate, cooling 
blow down & boiler blow down w/w. Generated sewage effluent is also treated in provide ETP. RO 
permeate is either reuse within premises or send to member units and RO reject is been send to spray 
dryer. Spray dryer salt & MEE salt send to TSDF site. During visit no discharge of w/w from the 
unit is observed.  
Point-32: Unit has submitted short term and long term time bound action plant for the corrective 
actions with reference to closer order.  
            During visit unit is not found in operation. Provided D.G.Set is also not in operation. Unit has 
submitted Bank Guarantee of Rs. 10 Lac with revocation application. As per record made available, 
unit has obtained membership of TSDF-BEIL Ankleshwar for disposal of landfill waste and 246.1 
MT of evaporation salt sent to TSDF-BEIL Ankleshwar during month of August-2023. Written 
remarks with instruction note is given to person contacted, which is uploaded here with. Photographs 
taken during visit are uploaded here with as document file.  

 

                                                                 -SD-                                      -SD- 
Visited By:                                         L.U.Katariya                            R.P.Rana 
                                                                (SSA)                                     (AEE) 
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Unit has recollected w/w from the SWD of the unit and 
stored in tanks of MEE & ETP as above mentined detail. 

Unit has received w/w from their member units and stored in 
MEE & spray dryer tanks as above mentioned detail.  
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Record for disposal of evaporation salt to TSDF of BEIL-Ankleshwar during the month of August-2023. 

 

Unit has obtained provisional membership of TSDF BEIL Ankleshwar for disposal of 2000 MT/year of solid waste. 
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Photographs 

 
 

During visit GIDC storm water drain near C-Pumping station is found bottom level and pumping of water from the 
SWD to NCT pipe line is observed going on. Discharge of w/w from the SWD to natural drain leading to Sarangpur 

khadi is not observed.   

       
During visit main gate of the unit, outside are nearby unit premises and GIDC SWD towards road side is found clean 

and dry. W/w ponding is not observed on open land as well as in GIDC SWD outside of the unit premises.  
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All over unit premises is found clean and dry, w/w pondings/patches are not observed on land within unit premises.  

       
Unit has constructed plinth protection of wall to prevent seepages/leakage of contaminated water from the unit 

premises to outside of the unit premises 

       
 

       
 

SWD within unit premises as well as final w/w collection pit od the SWD is found clean and dry and provided manual 
valve at final outlet of SWD is found closed.  
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Unit has provided temporary storage shed with bamboos & tarpaulin sheet cover, RCC flooring and @ 1.5 feet height 

of dike wall (parapet wall) for storage of MEE salt/Spray dryer salt and @ 300 MT SD/MEE salt is found stored in 
this storage shed. 

      
 

Unit is having covered permanent shed with roof sheet and RCC flooring and leachate collection system for the 
storage of MEE salt/Spray dryer salt and during visit @ 500 MT of MEE/SD salt is found stored in this storage area 
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PLOT NO:7921-22-23,
GIDC Ankleshwar, ,
Ankleshwar - 393002
DIST : Ankleshwar,  TAL : Ankleshwar,  SIDC : Ankleshwar

Industry Details

Email :

Telephone :

zldank@detoxgroup.in

9714712866

Type / Scale / Sector / Status : RED / LARGE / Common treatment and disposal facilities(CETP, TSDF, Ewaste 
recycling, CBMWTF, effluent conveyance project, incinerator, solvent/acid recovery 
plant, MSW sanitary landfill site) / In Operation

 Inspection Dt & Time : 09/01/2024 15:45 /  Water , Hazd

Water Consumption in Kilo Lts Per Day 3330.000

Consumer No.(Electric Meter):
 Disposal Mode of Industrial / Domestic :

 Status of water consent Under the Water Act,1974:

Effluent Treatement plant (ETP) : Units, if provided and status :

767564 ( On Application )Inspection Id :

12 Whether Industry is a member of CETP ?
13

 Discharge Pt / Final  Receiving Body (Ultimate):9
Zero Discharge / Soak Pit
ZERO DISCHARGE UNIT. IN CASE OF EMERGENCY TO 
FETP. / No generation of industrial wastewater

Ind : Dom : 20.000
105.000Ind : Dom : 20.000 Waste Water generation / Discharge (klpd) :

H-126054-29/03/2026  Last Inward:264025-15/11/2022[GRT]

No

 TSDF Name : Safe Enviro Private Limited

 Person Contacted : Mr. Dharmendra Chothani, GM

4

17

DETOX INDIA PRIVATE LIMITED

Ro Name : Ankleshwar

Last 3 Legal Action :

Source of Water Supply: Recycled

 Commissioned Dt :  
   

 Production Start Dt : 
    

01/10/2015 31/03/2012

Borewells: 0
Tubewells: 0

Boilers=3 , DG Sets=2 , Flue Gas =5, Process =4 , ETP Cap = 5891 , Capacity of All = NA

 Env Audit Detail : Sch : 1 , N. G. Patel Polytechnic- Civil Engineering , Year : 2017 , On Dt : 

Applicability of CRZ Rules : No

Outward No: 42103-19/01/2024

14

15
16

Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
18/12/2023 SCN 15/01/2024 --- 764398 SCN ROU 781187
27/10/2023 SCN 09/01/2024 --- 758568 SCN REV 780974
21/11/2023 NOT 30/12/2023 33A,, 760897 NOT COM 762327

Lab Charges Pending : NIL Water Cess Charges Pending : NIL

Last Env. Form V : 2022-2023 Water Cess Return : 2017-2018 HW Monthly Return : 2023-99

Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month 
Production - 1879797, ETP - 445325, APCM - 81886 Meter Reading  - 0, Kilo Litre  - 27916 Meter Reading  - 0, Kilo Litre  - 0

Monthly Patrak Data : Last Return : 202312 HAZD Waste Disposal : 4518.000 (221 Trucks)

ETP Details : CMBR-Course Membrat Bio Reactor,P-Collection Cum Equalization,P-Flash Mixer,P-Floculator,P-Lamella 
Settler,P-Nuetralization,P-Pri Settling Tank,S-Aeration Tank,S-Sludge Dry Beds,S-Sludge Holding Tank,T-Carbon Filter,T-
Sand Filter

APCM Details : Bag Filter,E.S.P,Multi Cyclone ,Scrubber,Water Scrubber

Fuel Used : Coal,Diesel

Stack Attached to : *** Not Applicable,.... Any Other,Boiler,D.G. Sets,Hot Air Generator

1/16 ( Through XGN )19/01/2024

PCB Id: 32798
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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2/16 ( Through XGN )19/01/2024

PCB Id: 32798
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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Remarks :

General Observation
a  - Is the Industry in Operation ?? Yes

a  - R.O File No ID:32798

b  - Industry Operating without CCA No. Having Valid CCA of the Board.

c  - Has Production exceeded (last 3 MTHs) than CCA-Qty No.

d  - Any products-NOT in CCA, manufactured-Last 3 
MTHs No.

e  - Foul Odour/Fugitive Emission/Bye Pass  in Premises ?? No.

f  - Industry Name CHANGED in recent times ?? No.

g  - Has Regn with CETP or TSDF expired ?? No.

h  - Seperate Energy Meter for  A.P.C.M ? No.

h  - Provision of any STAND-BY Pump ?? No.

GEM

18 - Where Authorization Under BMW Rules 2016 obtained ? 
Provide Authorization No. / Date No.

Haz Waste Related
a  - Haz waste Catg confirmitive with CCA Yes

b  - H.W generation exceeding CCA limits No.

c  - Collection, Storage, Treatmnt, Disposal Facility 
Adequate ?? Yes

d  - Reusing or Recycling of Haz Waste by Industry ? No

e  - LogBook / XGN Manifests / Disposal Records TALLYING 
?? Fully

f  - Stock of Haz-Waste @ premises/Whether EXCESS ? As per crux

g  - Recycler/ Actual user  has valid Authorization under 
rules 6 or 9 of HOWR-2016? No.

h  -
Installed capacity of the plane based on machinery 
installed (Capacity of Machine,No. of Batch/Day,Annual 
Capacity)

--

i  - Technical capability and equipment complying with the 
SOP/Guideline? No.

j  - Is unit complying the conditions gives in 
SOP/Guidelines? No.

k  - Facility is adequate for the applied process No.

l  - Passbook is maintained? No.

m  - Details of PLI, if applicable --

n  - Details of safety spects provieded by the facility --

o  - Seprate storage area for Haz. Waste for the utilization 
or generation from the process is provided? No.

p  - Quantity of Hazardous waste procured as per CCA? No.

Water Parameter
b  - Source of Water Supply Recycled

c  - W.W.G is EXCEEDING the CCA Limits No.

d  - W.W Disposal as per the Consent Conditions ? Yes

e  - Was the ETP in operation ? Yes

f  - Treatment System ADEQUATE to handle existing effluent Adequate

g  - Did u observe ANY ILLEGAL Discharge ?? No.

h  - Nos of Samples collected 03

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

3/16 ( Through XGN )19/01/2024

PCB Id: 32798
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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Inspection Crux:

Water Observation:
This unit is visited with reference to revocation extension application for the closure direction under section 33-A 
of the water Act-1974 hence details observations under A/W/H under this section not carried out. 
[402]-12/01/2024

Air Observation:
This unit is visited with reference to revocation extension application for the closure direction under section 33-A 
of the water Act-1974 hence details observations under A/W/H under this section not carried out. 
[402]-12/01/2024

Hazard Observation:
This unit is visited with reference to revocation extension application for the closure direction under section 33-A 
of the water Act-1974 hence details observations under A/W/H under this section not carried out. 
[402]-12/01/2024

General Observation:
This unit is visited with reference to revocation extension application for the closure direction under section 33-A 
of the water Act-1974 issued by the Board vide letter No. GPCB/ANK/CCA-1360(10)/ID 32798/750656, 
dated-11/08/2023 along with compliance letter of the unit. Bored has given trail revocation dated-20/09/2023. 
Detail visit report, photographs, NEI with written instruction given to contacted person in 3-Day notice is 
uploaded here with as document file. [402]-12/01/2024
~ RO Comments/Reply :May be revoked -19/01/2024

PCB-ID: ( 32798 )

Specific Instructions given to Industry at the time of visit , for Pt to Pt Compliance

Site  Observations  during  Inspection ,

W.C Notings: ---------------[402-DEE]~

I recommend : Closure May be Revoked : Revocation Type: Trial Revocation

4/16 ( Through XGN )19/01/2024

PCB Id: 32798
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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6. revocationની અર  સંદભ ર ુ કરલ undertakingની શરતો ું ુ તપણે પાલન કર ું. 

5. ુલાકાત સમયે છે લા મ હનાનાં w/w received, treatment-reuse-disposal, fuel consumption, Haz. Waste 

generation-disposal વગેર દ તાવે  િવગતો ર ુ કરલ નથી  આધારસહ ર ુ કરવી.

4. Boiler જોડની scrubber systemનાં installationની કામગીર  થતી યાને આવેલ નો progress report ર ુ કરવો. 

3. ુલાકાત સમયે એકમમાં દા  10285 MT ટલો ETP sludge-SD salt permanent તથા temporary Haz. Waste 

storage એર યામાં સં હત જોવા મળેલ નો તા કા લક િનયમા ુસાર િનકાલ કર  આધારસહ ણ કરવી. 

2. Short term & long term action plan ુજબ SWDમાં bitumen coatingની કામગીર  ગે પ ટતા કરવી તથા rain 

water collection માટ dedicated storage tanks 2 nos. ની યવ થા કરવી. 

1. એકમ ારા કરાયેલ Revocation અર ના સંદભમાં ર ુ કરલ short term & long term action plan તગત In-

progress તથા બાક  કામગીર  તા કા લક ૂણ કર  આધારસહ િવગતો ર ુ કરવી. 

Compliance Observed in this Inspections.

5/16 ( Through XGN )19/01/2024

PCB Id: 32798
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

306



Instructions in Previous Visits and Reply Insp Det Instruction Status

ુલાકાત સમયે RO બંધ જોવા મળેલ  બાબતે ુલાસો કરવો
764398(18/12/23) Still Pending

છે લા એક માસના w/w receipt, treated, RO permeate, dispatch, water 

consumption, fuel consumption, haz waste generation, disposal િવગેરની 
મા હતી આધારસહ ર ુ કરવી

764398(18/12/23) Still Pending

એકમમાં haz waste storage area તથા temporary storage area મા રહલ @ 9748

 MT haz waste નો િનયમો ુસાર િનકાલ કરવો.

764398(18/12/23) Still Pending

4. ુલાકાત સમયે ઉપરો ત ુ ા નં- 1 માં જણા યા માણેની ફ રયાદનાં સંદભમાં 
એકમની બહારથી તથા downstream એર યામાંથી contaminated w/w નાં િવિવધ 
ન ૂનાઓ લેવામાં આવેલ તથા એકમની દરની SWD માંથી પણ ન ૂનો ુ કરણ 
અથ એક  કરલ છે.

760897(21/11/23) Compliance NOT Required

3. એકમની દર west side boundary wall પાસે તપાસ કરતા મા ૂમ પડલ ક 
એકમના temporary hazardous waste storage area માં આપના જણા યા માણી 
તા. 20/11/2023 (ગઈકાલ નાં આશર 7:00 pm – 7:30 pm કલાક) માઈનોર ફાયર 
થયેલ હોવા ું જણાવેલ.  ગે અ ેની કચેર ને હમણા ુધી કોઈ ણ કરલ નથી.  
બાબતે ુલાસો કરવો. તેમજ સદર fire નો root cause analysis report તેમજ fire 

Control કરવા ઉપયોગમાં લેવાયેલ પાણી તથા generate થયેલ w/w (firefighting 

activity દર યાન) ન કની storm water drain માં ગયેલ છે. નો તથા burnt 

material માંથી નો િનયમો ુસાર િનકાલ કરવો તથા ભિવ યમાં આર તની ઘટના ન 
થાય તેની તકદાર  રાખવી.

760897(21/11/23) Still Pending

1. આપના એકમની ુલાકાત અ ેની કચેર ને આપના એકમની પિ મ બા ુની બાઉ  
વોલ પાસેથી પસાર થતા ુદરતી કાંસમાં Contaminated w/w બાબત ની ટ લફોિનક 
ફ રયાદના સંદભમાં લેવામાં આવેલ.

760897(21/11/23) Compliance NOT Required

6. Temporary hazardous waste storage એ રયામાં fire લાવેલ જ યા પર વે ટમાં 
અ ુક- અ ુક જ યાએ smoke નીકળતો યાને આવેલ ને control કરવા તા કા લક 
પગલા લેવા.

760897(21/11/23) Still Pending

5. એકમમાં hazardous waste storage area તથા temporary storage એ રયામાં 
તથા રોડપર ુ લામાં આશર >1000 MT ટલો hazardous Solid waste ટોર કરલ 
જોવા મળેલ તેનો તા કા લક િનયમો ુસાર િનકાલ કરવો.

760897(21/11/23) Still Pending

2. એકમની બાઉ વોલની પેર ફર માં વરસાદ  storm water drain તેમજ એકમમાં 
આવેલ u/g storage tanks માં લીક સ/ પીલે સ ન હોય તેમજ જ ર જણાયતો 
perifery area માં water proofing કરાવ ું.

760897(21/11/23) Still Pending
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Sr Stack attached to Mts Remark Details of APCM Probable Pollutants.
1 ...  Any Other 14 unloading SCR AMM-175,
2 ...  Any Other 14 mee vent SCR AMM-175,
3 ...  Any Other 10 3nos. mee vent SCR AMM-175,
4 ...  Any Other 14 voc/ ammonia stripper SCR AMM-175,

B  Process Stacks

C Flue gases Stacks
Sr Stack attached to Mts Remark SMF  APCM Fuel  Consp-Unit Insp Remk
1 Boiler 55 120 TPH (2 x 60 TPH) 

Common Facility 
Boiler

YES ESP,WSC Coal 650 T/Day 

2 *** Not Applicable 0 Not Applicable NO N.A Not Used/N.A 0
3 Hot Air Generator 50 2no attached to spray 

dryer (7.5 MKCal/h)
YES FIL,MUL,SCR Coal 50 T/DAY

4 Boiler 50 Boiler-01 Nos -18.5 
TPH EAC

YES ESP,WSC Coal 60 T/DAY

5 D.G. Sets 11 2 X 1000 KVA 
(STANDBY) 

YES N.A Diesel 41.66 LIT/Hour

Details about Hazardous Waste Management :

Sample Details

Sr Act Ph/Temp/Air Sampled Time Type Sampling Point Col-Cond 
1 W-10 @ 7 to 8 on ph strip  / 40 1630-1630 REP  from mee feed tank ~ -- Yellow-brown
2 W-10 @ 7 to 8 on ph strip  / 40 1615-1615 REP  from spray dryer feed tank ~ -- Dark Yellow 
3 W-10 @ 7 to 8 on ph strip  / 33 1600-1600 REP  from ro permeate water storage tank ~ -- Colourless 

D

A

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (32798)

Sr Source of Hazardous Waste Catg Qty/Year HW Disposal Management
1 Empty barrels/containers/liners contaminated  with  hazardous  

chemicals /wastes
I  -33.1 54.600-M.T COL,DCO,CYC,STO,TRA

2 Chemical    sludge    from    waste    water treatment I  -35.3 80850.000-M.T COL,DSS,STO,TRA
3 Spent Solvents I  -20.2 182500.000-M.T COL,DSI,CYC,STO
4 Chemical    sludge    from    waste    water treatment I  -35.3 7000.000-M.T COL,DSS,STO,TRA
5 Concentration or evaporation residues I  -37.3 301.000-M.T COL,DSS,TRA
6 Used or Spent Oil I  -5.1 1.201-M.T COL,CYC,REU,STO
7 Chemical    sludge    from    waste    water treatment I  -35.3 7350.000-M.T COL,DSS,STO,TRA
8 Chemical    sludge    from    waste    water treatment I  -35.3 22750.000-M.T COL,DSS,STO,TRA
9 Spent Carbon or filter medium I  -36.2 48.300-M.T COL,DSI,CYC,STO,TRA
10 Chemical Waste (Solid) Z  -Z33      0.000-M.T DST

Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 ammonia/ voc stripper 54000.000 80250.000 - KLT 54000.000 CCA RENEWAL 

APPLICATION: 1800 KL/DAY
2 Ammonium Chloride 0.000 300.000 - M.T 0.000 Proposed CETP
3 Copper Carbonate or Copper Sulfate or Copper 

Hydroxide
0.000 75.000 - M.T 0.000 Proposed CETP

4 copper sulphate recovery plant 0.000 9000.000 - KLT 0.000 NA
5 Magnesium Carbonate 0.000 240.000 - M.T 0.000 Proposed CETP
6 mee / mvr with atfd & centrifuge 54000.000 80250.000 - KLT 54000.000 CCA Renewal : MEE 250*3, 350 

* 3: 1800 KL/Day
7 power generation 4.800 4.800 - MWH 4.800 CCA Renewal: Power generation 

4.8 MW X 1 
8 recovered ammonium sulphate 0.000 0.000 - M.T 0.000 NA
9 recovey of ammonium sulphate 0.000 0.000 - M.T 0.000 NA
10 spray dryer 15000.000 30000.000 - KLT 15000.000 CCA Renewal: Spray Dryer 250 

KL/DAY X 2 NOS 
11 steam from 2 x 60 tph boiler 2880.000 5760.000 - M.T 2880.000 CCA Renewal : Boiler 2 x 60 

TPH

Products :E
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Sr Raw Material Name Capacity - Unit / Month
1 alum 0.000 - M.T
2 carbon 0.000 - M.T
3 coal 0.000 - M.T
4 Fresh caustic 0.000 - M.T
5 Hydrated Limi 0.000 - M.T
6 lime 0.000 - M.T
7 Magnesium Chloride 0.000 - M.T
8 sodium hydroxide 0.000 - M.T
9 spent / fresh caustic 0.000 - M.T
10 spent /fresh sulphuric aci 0.000 - MT3
11 sulphuric acid 0.000 - M.T
12 wastewater 0.000 - KLT

Raw material :F

Sr   Water Code (Qty in klpd - Kilo Ltr per Day) WC : 3350.000 WWG : 125.000 Water Source     Remark
1 Agriculture 30.000 0.000 SIDC
2 Boiler Feed 2717.000 75.000 SIDC Water Consumption : Boiler 

(18.5 TPH) - 45 KLD & 120 
TPH Common facility Boiler 
- 2672 KLD

3 Cooling Water 500.000 0.000 SIDC 176 KLD waste water 
generated from Cooling 
which is recirculated along 
with Boiler Blow down

4 Domestic Purpose 20.000 20.000 SIDC
5 Others ..... 73.000 20.000 Recycled Water consumption - 

Scrubbing : 20 KLD, Lime 
preparation : 53 KLD

6 Wash  Water 10.000 10.000 Recycled

Water Consumption & Generation Break upG

Solid WasteH

I Closure Reasons and Measures taken.

Sr. Reason For Closure Direction Measures Tasken Complianc
e Observed

Inspection Remarks

1 During inspection near the unit area is 
observed contaminated brown coloured waste 
water ponding lying.

During visit internal area of the unit as 
well as nearby outside area of the unit is 
observed clean and dry.We are strictly 
complying with condition of Revocation 
Order.

Complied During visit internal area of the unit as 
well as nearby outside area of the unit 
is observed clean and dry. Unit has 
constructed plinth protection of wall 
to prevent seepages/leakage of 
contaminated water from the unit 
premises to outside of the unit 
premises. Waste water 
ponding/lodging is not observed 
within unit premises as well as nearby 
outside of the unit hence w/w sample 
could not be collected.

2 Contaminated wastewater is found @ 100 x 3
-meter area OUTSIDE TO MAIN GATE of 
the unit & there is no GIDC storm water 
drain near the catchment.

Unit has constructed plinth protection wall 
to prevent seepages/leakages of 
contaminated w/w from unit premises to 
outside.Management is proactively taking 
care for such patches of wastewater can be 
occurred  anywhere around boundary of 
premises

Complied During visit internal area of the unit as 
well as nearby outside area of the unit 
is observed clean and dry. Unit has 
constructed plinth protection of wall 
to prevent seepages/leakage of 
contaminated water from the unit 
premises to outside of the unit 
premises. Waste water 
ponding/lodging is not observed 
within unit premises as well as nearby 
outside of the unit hence w/w sample 
could not be collected.

8/16 ( Through XGN )19/01/2024

PCB Id: 32798
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

309



3 One contaminated waste water sample is 
collected from ponding lying outside the 
premises and analysis report of the sample 
shows parameter  SS: 792 mg/l, COD: 3268 
mg/l,  BOD: 686 mg/l,  O & G: 0.8 mg/l,  
Sulphide: 10 mg/l,  NH3-N: 12.32 mg/l,  
Chloride: 5850 mg/l,  Sulphate: 1776 mg/l.

--- Complied During visit internal area of the unit as 
well as nearby outside area of the unit 
is observed clean and dry. Unit has 
constructed plinth protection of wall 
to prevent seepages/leakage of 
contaminated water from the unit 
premises to outside of the unit 
premises. Waste water 
ponding/lodging is not observed 
within unit premises as well as nearby 
outside of the unit hence w/w sample 
could not be collected.

4 During inspection, same-coloured patches 
observed NEAR MAIN GATE within 
premises which were washed out from the 
main gate of the unit.    Due to rain falling in 
early morning and same coloured w/w is 
observed in unit storm water drain NEAR 
ETP & SPRAY DRYER AREA.     10 nos. 
sludge bags are found lying near storm water 
drain of ETP area in which seepages observed 
from these bags.

Unit has constructed plinth protection wall 
to prevent seepages/leakages of 
contaminated w/w from unit premises to 
outside.   During visit all the SWD within 
the unit premises as well as final collection 
pit of SWD provided near the final outlet 
of SWD is found clean & dry. Unit has 
constructed plinth protection wall to 
prevent seepages/leakages of contaminated 
w/w from unit premises to outside.   
During visit all the SWD within the unit 
premises as well as final collection pit of 
SWD provided near the final outlet of 
SWD is found clean & dry.

Complied During visit internal area of the unit as 
well as nearby outside area of the unit 
is observed clean and dry. Unit has 
constructed plinth protection of wall 
to prevent seepages/leakage of 
contaminated water from the unit 
premises to outside of the unit 
premises. Waste water 
ponding/lodging is not observed 
within unit premises as well as nearby 
outside of the unit hence w/w sample 
could not be collected.

5 During inspection due to rain falling most of 
the internal storm water drains are found 
filled with contaminated brown coloured w/w 
within premises.

As per record made available unit has 
recollected total 265 Kl of contaminated 
water from the internal SWD. Out of this 
recollected contaminated water 125 KL of 
contaminated water transferred to 
underground w/w storage tank of MEE and 
remaining 140 KLD of contaminated water 
transferred to collection tank of ETP for 
further treatment and disposal.We have 
provided intermediate pit at different 
location of plant in SWD along with 
Pumps and piping to take back 
contaminated water to collection tank of 
ETP for further treatment and disposal.

Complied All the storm water drains provided 
within unit premises are found clean 
and dry. They have recollected 
contaminated water from the internal 
SWD and transferred to collection 
tank of ETP/MEE for further 
treatment and disposal. 

6 It is observed that contaminated rain water 
was flowing from storm water drain brown 
OUTLET OF THE Unit leading to GIDC 
storm water drain ultimately to GIDC SWD 
NEAR PUMPING STATION-C.

During visit discharge of any kind of w/w 
is not observed from the outlet of 
SWD.We are taking at most care to 
maintain cleanliness of the SWD as part of 
routine checks.  We keep manual valve 
closed so that in any case waste water 
cannot be flowing out of premises.

Complied During visit all the SWD within the 
unit premises as well as final 
collection pit of SWD provided near 
the final outlet of SWD is found clean 
& dry. During visit discharge of any 
kind of w/w is not observed from the 
outlet of SWD.

7 Unit has provided manual control valve at the 
FINAL OUTLET of storm water drain of the 
unit to prevent contaminated waste water 
discharge from the unit premises towards 
GIDC SWD and have provided motor pump 
for the lifting of contaminated waste water 
from collection pit provided at final outlet 
point of SWD of the unit to ETP.   However, 
internal storm water drain of the unit is found 
full with contaminated water and provided 
motor pump is found not in operation and 
manual valve is found open.

Provided manual control valve at the final 
outlet of SWD is found closed.        During 
visit internal area of the unit as well as 
SWD of the unit is observed clean and dry 
& discharge of w/w from the main gate is 
not observed.We always ensure that outlet 
valve of SWD is closed.          We always 
maintain cleanliness of the SWD as part of 
routine checks.    We have installed online 
TOC analyser at SWD final pit discharge 
with connectivity to CPCB/GPCB to check 
the quality of water at discharge pit.

Complied Provided manual control valve at the 
final outlet of SWD is found closed as 
well as the final collection pit of SWD 
provided near the final outlet of SWD 
is found clean & dry during visit. 
During visit internal area of the unit is 
observed clean and dry hence no 
contaminated w/w is observed in open 
area within unit premises. During visit 
discharge of any kind of w/w is not 
observed from the unit hence w/w 
sample could not be collected.
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8 Discharge of contaminated rainwater coming 
from open area of plant premises and leading 
to Strom water drain of the unit is observed 
going on from the final outlet of the SWD of 
the unit.

Provided manual control valve at the final 
outlet of SWD is found closed.        During 
visit internal area of the unit as well as 
SWD of the unit is observed clean and dry 
& discharge of w/w from the main gate is 
not observed.We always ensure that outlet 
valve of SWD is closed.          We always 
maintain cleanliness of the SWD as part of 
routine checks.    We have installed online 
TOC analyser at SWD final pit discharge 
with connectivity to CPCB/GPCB to check 
the quality of water at discharge pit.

Complied Provided manual control valve at the 
final outlet of SWD is found closed as 
well as the final collection pit of SWD 
provided near the final outlet of SWD 
is found clean & dry during visit. 
During visit internal area of the unit is 
observed clean and dry hence no 
contaminated w/w is observed in open 
area within unit premises. During visit 
discharge of any kind of w/w is not 
observed from the unit hence w/w 
sample could not be collected.

9 One contaminated rain water sample is 
collected from THE FINAL OUTLET of 
storm water drain of the unit and analysis 
report shows parameter  pH: 8.69,  SS: 1860 
mg/l,  COD: 2848 mg/l,  BOD: 682 mg/l,  
NH3-N: 47.6 mg/l,  Sulphide: 3.20 mg/l,  
Chloride: 3050 mg/l,  Sulphate: 1609 mg/l,  
Phenolic compounds: 8.69 mg/l.

--- Complied Provided manual control valve at the 
final outlet of SWD is found closed as 
well as the final collection pit of SWD 
provided near the final outlet of SWD 
is found clean & dry during visit. 
During visit internal area of the unit is 
observed clean and dry hence no 
contaminated w/w is observed in open 
area within unit premises. During visit 
discharge of any kind of w/w is not 
observed from the unit hence w/w 
sample could not be collected.

10 During inspection it is observed at upstream 
side of C pumping station brown coloured 
effluent ponding is observed near GIDC 
storm water drain.

W/w ponding is not observed near GIDC 
storm water drain at upstream of C-
pumping station as well as during visit 
discharge of contaminated w/w patches are 
also not observed  The trucks are found 
parked within the unit premises and 
according to contacted person they have 
started manually brush cleaning of the 
Haz. Waste trucks for left over materials in 
trucks.We have installed online TOC 
analyser at SWD final pit discharge with 
connectivity to CPCB/GPCB to check the 
quality of water at discharge pit.

Complied The trucks are found parked within the 
unit premises and according to 
contacted person they have started 
manually brush cleaning of the Haz. 
Waste trucks for left over materials in 
trucks. W/w ponding is not observed 
near GIDC storm water drain at 
upstream of C-pumping station as well 
as during visit discharge of 
contaminated w/w patches are also not 
observed. Hence w/w sample could 
not be collected.

11 It is also observed that w/w from these 
ponding is going into GIDC storm water 
drain.  Various such ponding is observed 
nearby and flow in GIDC storm water drain is 
also observed.  It is found that these effluent 
ponding are created from Hazardous waste 
trucks standing near GIDC storm water drain. 
Left over material in these trucks 
contaminated the rain water and created 
effluent ponding near the trucks and which 
leads to GIDC storm water drain. Person 
contacted in unit has confirmed that all the 
hazardous waste trucks are used by them for 
transferring their waste to Safe Enviro TSDF 
site at Magnad Jambusar.

W/w ponding is not observed near GIDC 
storm water drain at upstream of C-
pumping station as well as during visit 
discharge of contaminated w/w patches are 
also not observed  The trucks are found 
parked within the unit premises and 
according to contacted person they have 
started manually brush cleaning of the 
Haz. Waste trucks for left over materials in 
trucks.We are regularly ensuring the 
cleanliness of tyres before leaving the 
truck from site.

Complied The trucks are found parked within the 
unit premises and according to 
contacted person they have started 
manually brush cleaning of the Haz. 
Waste trucks for left over materials in 
trucks. W/w ponding is not observed 
near GIDC storm water drain at 
upstream of C-pumping station as well 
as during visit discharge of 
contaminated w/w patches are also not 
observed. Hence w/w sample could 
not be collected.

12 Analysis Report of the waste water sample 
collected from ponding near Hazardous waste 
truck no GJ12 Z 1923 located near GIDC 
SWD shows parameter  pH: 8.55,  SS: 1212 
mg/l,  COD: 10125 mg/l,  BOD: 2123 mg/l,  
NH3-N: 16.8 mg/l,  Sulphide: 3.60 mg/l,  
Chloride: 23750 mg/l,  Sulphate: 7033 mg/l,  
Phenolic compounds: 0.18 mg/l

--- Complied The trucks are found parked within the 
unit premises and according to 
contacted person they have started 
manually brush cleaning of the Haz. 
Waste trucks for left over materials in 
trucks. W/w ponding is not observed 
near GIDC storm water drain at 
upstream of C-pumping station as well 
as during visit discharge of 
contaminated w/w patches are also not 
observed. Hence w/w sample could 
not be collected.
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13 Brownish contaminated rain water runoff 
going outside unit premises through MAIN 
GATE OF UNIT is observed, which goes to 
GIDC storm water drain outside the unit 
premises.

During visit internal area of the unit as 
well as SWD of the unit is observed clean 
and dry & discharge of w/w from the main 
gate is not observed.We have provided 
intermediate pit at different location of 
plant in SWD along with Pumps and 
piping to take back contaminated water to 
collection tank of ETP for further 
treatment and disposal.

Complied During visit internal area of the unit as 
well as SWD of the unit is observed 
clean and dry & discharge of w/w 
from the main gate is not observed. 
During visit contaminated w/w is not 
going to GIDC SWD near C-pumping 
station from this unit. During visit 
SWD near C-pumping station is found 
bottom level and hence pumping of 
water from the SWD to NCT pipe line 
is not going on. Discharge of w/w 
from the SWD near C-Pumping 
station to natural drain leading to river 
Amravati is not observed. Hence 
sample of w/w could not be collected.

14 The Contaminated rain water discharged 
from this unit first goes near C- pumping 
station from where it flows into Sarangpur 
khadi ultimately meeting River Amravati.

During visit SWD near C-pumping station 
is found bottom level and pumping of 
water from the SWD to NCT pipe line is 
also found going on.  Discharge of w/w 
from the SWD near C-Pumping station to 
natural drain leading to river Amravati is 
not observed.We are maintaining regular 
cleaning of roads and drain to avoid 
unexpected situation of contaminated 
water flow from site. We have installed 
online TOC analyser at SWD final pit 
discharge with connectivity to 
CPCB/GPCB to check the quality of water 
at discharge pit.

Complied During visit internal area of the unit as 
well as SWD of the unit is observed 
clean and dry & discharge of w/w 
from the main gate is not observed. 
During visit contaminated w/w is not 
going to GIDC SWD near C-pumping 
station from this unit. During visit 
SWD near C-pumping station is found 
bottom level and hence pumping of 
water from the SWD to NCT pipe line 
is not going on. Discharge of w/w 
from the SWD near C-Pumping 
station to natural drain leading to river 
Amravati is not observed. Hence 
sample of w/w could not be collected.

15 Analysis report of the sample collected from 
contaminated rain water runoff going outside 
unit from main gate of the unit shows 
parameter  SS:2450 mg/l,  O & G: 9.52 mg/l,  
COD: 1900 mg/l,  BOD: 435 mg/l,  Sulphide: 
6 mg/l,  NH3-N: 290 mg/l,  Chloride: 1900 
mg/l

--- Complied During visit internal area of the unit as 
well as SWD of the unit is observed 
clean and dry & discharge of w/w 
from the main gate is not observed. 
During visit contaminated w/w is not 
going to GIDC SWD near C-pumping 
station from this unit. During visit 
SWD near C-pumping station is found 
bottom level and hence pumping of 
water from the SWD to NCT pipe line 
is not going on. Discharge of w/w 
from the SWD near C-Pumping 
station to natural drain leading to river 
Amravati is not observed. Hence 
sample of w/w could not be collected.

16 During the inspection, rain water discharge 
point located on BACK SIDE OF UNIT 
NEAR CANTEEN is observed closed (rain 
had stopped recently) however contaminated 
rain water having brownish colour is 
observed in the sump following the gate valve 
of internal storm water drain.

As per record made available unit has 
recollected total 265 KL of contaminated 
water from the internal SWD.  Out of this 
recollected contaminated water 125 KL of 
contaminated water transferred to 
underground w/w storage tank of MEE and 
remaining 140 KLD of contaminated water 
transferred to collection tank of ETP for 
further treatment and disposal.We have 
made two tank dedicated to collect 
contaminated water back to the system. 
Record is available.

Complied Provided manual control valve at the 
final outlet of SWD is found closed as 
well as the final collection pit of SWD 
provided near the final outlet of SWD 
is found clean & dry during visit. 
During visit internal area of the unit is 
observed clean and dry hence no 
contaminated w/w is observed in open 
area within unit premises. During visit 
discharge of any kind of w/w is not 
observed from the unit hence w/w 
sample could not be collected.

11/16 ( Through XGN )19/01/2024

PCB Id: 32798
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

312



17 One sample of waste water from 
contaminated rain water accumulated at 
SUMP NEAR FINAL GATE of SWD outlet 
of unit is collected and analysis report of the 
same shows parameter  SS: 596 mg/l,  O & 
G: 3 mg/l,  COD: 1145 mg/l,  BOD: 262 
mg/l,  Sulphide: 9.2 mg/l,  NH3-N: 10.08 
mg/l,  Sulphate: 1064 mg/l,  Chloride: 
2225mg/1,  Phenolic compounds: 2.37 mg/1

--- Complied Provided manual control valve at the 
final outlet of SWD is found closed as 
well as the final collection pit of SWD 
provided near the final outlet of SWD 
is found clean & dry during visit. 
During visit internal area of the unit is 
observed clean and dry hence no 
contaminated w/w is observed in open 
area within unit premises. During visit 
discharge of any kind of w/w is not 
observed from the unit hence w/w 
sample could not be collected.

18 Unit has provided recollection pump which 
was not in operation during inspection.  
Contaminated rain water accumulation near 
the SWD outlet area is also observed.

Online pH meter and recollection pump is 
provided at SWD outlet sump. Pump is 
fully operational along with Online TOC 
& PH analyser with CPCB/GPCB 
connectivity.

Complied During visit all over the unit premises 
is found clean and dry, accumulation 
of contaminated water is not observed 
the collection pit of SWD hence 
provided recollection pump is not in 
operation during inspection. 

19 Unit has not furnished the CCTV recording 
during inspection for 2 hours (17:00 hrs to 
19:00 hrs of 29.06.2023 - to check actual 
opening & closing of gate valve of internal 
SWD outlet).

Unit has provided CCTV cameras at 
various locations of the unit premises, 
specifically at the main gate of the unit as 
well as at the final outlet of SWD.Across 
site along with main gate and at the outlet 
of SWD more than 40 nos. camera is 
installed.

Complied Unit has provided CCTV cameras at 
various locations of the unit premises, 
specifically at the main gate of the 
unit as well as at the final outlet of 
SWD. According to contacted person 
they have facility for CCTV footage 
storage backup for last 20 days. 

20 Rain water discharge point located on BACK 
SIDE OF UNIT NEAR canteen is observed 
open and contaminated rain water having 
dark brown color and pH @ 7-8 on pH strip 
is observed discharge into GIDC storm water 
drain.

During visit all over the unit premises is 
found clean and dry, accumulation of 
contaminated water is not observed near 
the SWD.We are maintaining regular 
cleaning of roads and drain to avoid 
unexpected situation of contaminated 
water flow from site.

Complied Provided manual control valve at the 
final outlet of SWD is found closed as 
well as the final collection pit of SWD 
provided near the final outlet of SWD 
is found clean & dry during visit. 
During visit internal area of the unit is 
observed clean and dry hence no 
contaminated w/w is observed in open 
area within unit premises. During visit 
discharge of any kind of w/w is not 
observed from the unit hence w/w 
sample could not be collected.

21 The discharge valve was full open and 
contaminated rain water discharge at heavy 
rate through provided pipeline (@ 1.5 ft dia) 
is going on.

During visit internal area of the unit as 
well as SWD of the unit is observed clean 
and dry & discharge of w/w from the main 
gate is not observed.Online TOC & PH 
analyser with CPCB/GPCB connectivity 
installed to ensure compliance norms of 
discharge in case of heavy rain.

Complied Provided manual control valve at the 
final outlet of SWD is found closed as 
well as the final collection pit of SWD 
provided near the final outlet of SWD 
is found clean & dry during visit. 
During visit internal area of the unit is 
observed clean and dry hence no 
contaminated w/w is observed in open 
area within unit premises. During visit 
discharge of any kind of w/w is not 
observed from the unit hence w/w 
sample could not be collected.

22 Analysis report of the sample collected from 
contaminated rain WATER RUNOFF FROM 
FINAL STORM water drain outlet point 
shows parameter  pH: 8.12,  SS: 644 mg/l,  
BOD: 276 mg/l,  COD: 1218 mg/l,  Sulphate: 
735 mg/l,  NH3-N: 14.56 mg/l,  Chloride: 
1150 mg/l,  Phenolic compounds: 1.26 mg/l.

-- Complied Provided manual control valve at the 
final outlet of SWD is found closed as 
well as the final collection pit of SWD 
provided near the final outlet of SWD 
is found clean & dry during visit. 
During visit internal area of the unit is 
observed clean and dry hence no 
contaminated w/w is observed in open 
area within unit premises. During visit 
discharge of any kind of w/w is not 
observed from the unit hence w/w 
sample could not be collected.
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23 Unit has provided recollection pump and 
online pH meter at same rain water discharge 
point.  Online pH was showing 7.5 pH and 
recollection pump was not in operation.

Online pH meter and recollection pump is 
provided at SWD outlet sump.Right now, 
pump is operational along online PH & 
TOC analyser.

Complied Online pH meter, TOC analyzer and 
recollection pump is provided at SWD 
outlet sump, however during visit 
SWD outlet sump is found clean and 
dry and hence they have put pH sensor 
and TOC analyzer inlet line in a fresh 
water bucket and is found operation. 

24 During the inspection, contaminated rain 
water runoff (color - dark brown, pH- 7-8 on 
pH strip) also going outside premises through 
MAIN GATE of unit, which discharged to 
GIDC storm water drain which further 
leading near C-pumping station from where it 
was flowing into Sarangpur khadi followed 
by River Amravati.

During visit SWD near C-pumping station 
is found bottom level and pumping of 
water from the SWD to NCT pipe line is 
also found going on.  Discharge of w/w 
from the SWD near C-Pumping station to 
natural drain leading to river Amravati is 
not observed.We have provided 
intermediate pit at different location of 
plant in SWD along with Pumps and 
piping to take back contaminated water to 
collection tank of ETP for further 
treatment and disposal to eliminate the 
chances of water run away from main gate.

Complied During visit internal area of the unit as 
well as SWD of the unit is observed 
clean and dry & discharge of w/w 
from the main gate is not observed. 
During visit contaminated w/w is not 
going to GIDC SWD near C-pumping 
station from this unit. During visit 
SWD near C-pumping station is found 
bottom level and hence pumping of 
water from the SWD to NCT pipe line 
is not going on. Discharge of w/w 
from the SWD near C-Pumping 
station to natural drain leading to river 
Amravati is not observed. Hence 
sample of w/w could not be collected.

25 Analysis report of the sample collected from 
contaminated rain water runoff going outside 
premises THROUGH MAIN GATE OF 
UNIT SHOWS PARAMETER  O & G: 1 
mg/l,  SS: 2172 mg/l,  BOD: 347 mg/l,  COD: 
1598 mg/l,  Chloride: 600 mg/l,  Sulphate: 
350 mg/l,  NH3-N: 33.6 mg/l,  Phenolic 
compounds: 0.19 mg/l.

---- Complied During visit internal area of the unit as 
well as SWD of the unit is observed 
clean and dry & discharge of w/w 
from the main gate is not observed. 
During visit contaminated w/w is not 
going to GIDC SWD near C-pumping 
station from this unit. During visit 
SWD near C-pumping station is found 
bottom level and hence pumping of 
water from the SWD to NCT pipe line 
is not going on. Discharge of w/w 
from the SWD near C-Pumping 
station to natural drain leading to river 
Amravati is not observed. Hence 
sample of w/w could not be collected.

26 It is observed that brown colored 
contaminated rain water flowing from the 
main gate of the unit.

During visit internal area of the unit as 
well as SWD of the unit is observed clean 
and dry & discharge of w/w from the main 
gate is not observed.We have constructed 
plinth protection wall to prevent 
seepages/leakages of contaminated w/w 
from unit premises to outside.  We have 
provided intermediate pit at different 
location of plant in SWD along with 
Pumps and piping to take back 
contaminated water to collection tank of 
ETP for further treatment and disposal to 
eliminate the chances of water run away 
from main gate.

Complied During visit internal area of the unit as 
well as SWD of the unit is observed 
clean and dry & discharge of w/w 
from the main gate is not observed. 
During visit contaminated w/w is not 
going to GIDC SWD near C-pumping 
station from this unit. During visit 
SWD near C-pumping station is found 
bottom level and hence pumping of 
water from the SWD to NCT pipe line 
is not going on. Discharge of w/w 
from the SWD near C-Pumping 
station to natural drain leading to river 
Amravati is not observed. Hence 
sample of w/w could not be collected.
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27 Analysis report of the sample collected from 
contaminated rain water runoff going outside 
unit from NEAR MAIN GATE of the unit 
shows parameter  COD: 1112 mg/1,  BOD: 
252 mg/l,  Suspended Solids: 364 mg/l,  
Ammonical Nitrogen: 21.84 mg/l, Chloride: 
1470 mg/l,  Sulphate: 1108 mg/l,  Phenolic 
compound: 0.57 mg/l.

---- Complied During visit internal area of the unit as 
well as SWD of the unit is observed 
clean and dry & discharge of w/w 
from the main gate is not observed. 
During visit contaminated w/w is not 
going to GIDC SWD near C-pumping 
station from this unit. During visit 
SWD near C-pumping station is found 
bottom level and hence pumping of 
water from the SWD to NCT pipe line 
is not going on. Discharge of w/w 
from the SWD near C-Pumping 
station to natural drain leading to river 
Amravati is not observed. Hence 
sample of w/w could not be collected.

28 observed that spray drying activity and MEE 
plant is found in operation.     Unit has 
stored@350 MT of MEE salt/Spray drying 
salt in jumbo bags which are lying in open 
and due to heavy rain leachate generated from 
jumbo bags are leading to unit’s storm water 
drain and also going on main road through 
main gate.

During visit provided spray dryers and 
MEE plants are not in operation as power 
supply of the unit was disconnected by 
DGVCL.  During visit, any type of Haz. 
Waste is not observed stored in open land 
as well as leach out is also not observed 
from the stored Haz. Waste in storage 
sheds.  Unit is having covered permanent 
shed with roof sheet and RCC flooring and 
leachate collection system for the storage 
of MEE salt/Spray dryer salt and during 
visit@ 500 MT of MEE salt/Spray dryer 
salt is found stored in this storage area. We 
have started disposal of salt by taking 
additional membership of M/s BEIL & 
Eco care and maintaining cleanliness of 
the SWD as part of routine checks.       
Regular disposal of salt started to avoid 
issue.

Complied During visit provided both spray 
dryers and two nos. of MEE plants are 
found in operation. Unit is having 
covered permanent shed with roof 
sheet and RCC flooring and leachate 
collection system for the storage of 
MEE salt/Spray dryer salt and during 
visit @ 9000 MT of MEE salt/Spray 
dryer salt is found stored in this 
storage area. Unit has also provided 3 
nos. of temporary storage sheds with 
bamboos & tarpaulin sheet cover, 
RCC flooring and @ 1.5 feet height of 
dike wall (parapet wall) for storage of 
MEE salt/Spray dryer salt. During 
visit @ 1285 MT of MEE salt/Spray 
dryer salt in jumbo bags are found 
stored in provided temporary storage 
shed. Hence they are instructed to 
dispose the stored Haz. Waste as per 
permission of the Board and inform 
the Board with required documents. 
During visit, any type of Haz. Waste 
is not observed stored in open land as 
well as leach out is also not observed 
from the stored Haz. Waste in storage 
sheds.

29 During inspection it is observed that storm 
water drain outlet is found open and 
contaminated rain water is going into GIDC 
storm water DRAIN AT BACK SIDE OF 
THE UNIT.    It is also observed that the 
pump provided at SWD outlet to send back 
the effluent to ETP is found not in operation.

During visit internal area of the unit as 
well as SWD of the unit is observed clean 
and dry & discharge of w/w from the main 
gate is not observed.Regular preventive 
maintenance of the SWD pit pumps  
ensured to make full availability.

Complied Provided manual control valve at the 
final outlet of SWD is found closed as 
well as the final collection pit of SWD 
provided near the final outlet of SWD 
is found clean & dry during visit. 
During visit internal area of the unit is 
observed clean and dry hence no 
contaminated w/w is observed in open 
area within unit premises. During visit 
discharge of any kind of w/w is not 
observed from the unit hence w/w 
sample could not be collected.
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30 Analysis report of the sample from storm 
water DRAIN OUTLET SHOWS 
PARAMETER  COD: 921 mg/l,  BOD: 202 
mg/l,  Ammonical Nitrogen: 24.64 mg/l,  SS: 
332 mg/l,  Chloride 1375 mg/l,  Sulphate: 
1002 mg/l,  Phenolic compound: 1.63 mg/1.

- Complied Provided manual control valve at the 
final outlet of SWD is found closed as 
well as the final collection pit of SWD 
provided near the final outlet of SWD 
is found clean & dry during visit. 
During visit internal area of the unit is 
observed clean and dry hence no 
contaminated w/w is observed in open 
area within unit premises. During visit 
discharge of any kind of w/w is not 
observed from the unit hence w/w 
sample could not be collected.

31 Unit is not complying with CC&A condition 
2.2 to maintain ZLD.

We are complying with all conditions 
mentioned in CC&A & also maintaining 
ZLD.

Complied Unit is receiving effluents from the 
member industries through tankers 
and collected w/w is pre-treated in 
primary ETP before feeding to MEE 
& spray dryer. Based on analysis 
report of received effluents, unit has 
directly sending high TDS containing 
effluent to spray dryer and low TDS & 
high COD containing effluent to 
MEE. Unit has provided dedicated 
storage tanks for MEE feed & spray 
dryer feed for the unloaded effluents 
from the tankers. Unit has provided 
ammonia/VOC stripper with all the 6 
nos. of MEE plants. Unit has provided 
ETP consisting of P + S + T treatment 
units followed by RO plant and MVR 
for treatment of MEE condensate, 
cooling blow down & boiler blow 
down w/w. Generated sewage effluent 
is also treated in provide ETP. RO 
permeate is either reuse within 
premises or send to member units and 
RO reject is been send to spray dryer. 
Spray dryer salt & MEE salt send to 
TSDF site. During visit no discharge 
of w/w from the unit is observed. 

32 Unit has failed to take any precautions to stop 
discharge of contaminated waste water into 
storm water drain further leading near 
pumping station-C which flows into 
Sarangpur khadi followed by Amravati River 
causing pollution in river.

Unit has submitted short term and long 
term time bound action plant for the 
corrective actions with reference to closer 
orderMore than 80% of Long & short term 
actions completed and rest are planned to 
complete on time.

Complied Unit has submitted short term and 
long term time bound action plan on 
29/08/2023 and 08/09/2023 for the 
corrective actions with reference to 
closer order. All the points of short 
term action plan are observed 
completed and 80% points of Long & 
short term action plan are completed 
and rest are planned to complete on 
time. i. e. provision of bituminous 
coating in SWD and provision of 2 
nos. of 350 KL tanks for recollection 
of contaminated rain water is yet 
pending. Hence they are instructed to 
clarify for the same and submit 
progress report of short term and long 
term time bound action plant.

33 We got Trial Revocation Order on dated: 
20/09/2023.

Revocation compliance conditions: Complied Unit has obtained Trial Revocation 
Order on dated: 20/09/2023 and 
complied the same order.

34 Unit shall comply with CCA condition and 
maintain ZLD.

Noted  We are complying with all 
conditions mentioned in CC&A & also 
maintaining ZLD.

Complied Unit is complying with all conditions 
mentioned in CC&A & also 
maintaining ZLD.
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 Inspection Team : Mr rana ravirajsinh p - L.U.Katariya, SSA

Signature By(Mr rana ravirajsinh p )

I hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.

35 Unit shall comply with time bound long term 
and short action plan submitted on 
29/08/2023 and 08/09/2023 within stipulated 
timeline and submit progress report within 3 
months to this Board.

We are complying with time bound long 
term and short action plan submitted on 
29/08/2023 and 08/09/2023. We assure 
you to do same practice in future.

Complied Unit has submitted short term and 
long term time bound action plan on 
29/08/2023 and 08/09/2023 for the 
corrective actions with reference to 
closer order. All the points of short 
term action plan are observed 
completed and 80% points of Long & 
short term action plan are completed 
and rest are planned to complete on 
time. i. e. provision of bituminous 
coating in SWD and provision of 2 
nos. of 350 KL tanks for recollection 
of contaminated rain water is yet 
pending. 

36 Contaminated waste water or any effluent 
shall not be mixed with storm water under 
any circumstances and disposal system for 
storm water shall be provided separately.

We have provided Process and SWD 
network separately to avoid cross 
contamination at site.

Complied Contaminated waste water or any 
effluent shall not be mixed with storm 
water under any circumstances hence 
they have provided separately process 
and SWD network to avoid cross 
contamination at site.

37 Unit shall make all requisite facilities for the 
safe, adequate storage and management of 
generated hazardous and other wastes 
including impervious flooring, closed shed 
and leachate collection facilities as per the 
provision of HOWMR-2016 and system to 
channelize such leachate to in house 
treatment facility.

We have taken the additional membership 
from M/s BEIL  and Eco care for smooth 
disposal of salt from site along with 
adequate storage arrangement and leachate 
collection pit.

Complied Unit provided facilities for the safe, 
adequate storage and management of 
generated hazardous and other wastes 
including impervious flooring, closed 
shed and leachate collection facilities 
as per the provision of HOWMR-2016 
and system to channelize such 
leachate to in house treatment facility.

38 Unit shall install OCEMS for parameter pH 
and TOC at final storm water drain discharge 
point within 3 months and connect with 
GPCB server.

Online TOC & PH analyser with 
CPCB/GPCB server connectivity installed 
at final storm water drain pit to ensure 
compliance norms of discharge.

Complied Unit has installed OCEMS for 
parameter pH and TOC at final storm 
water drain discharge pit to ensure 
compliance norms of discharge.
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Inspection report of M/s. Detox India Pvt. Ltd. (32798)  

Dated-09/01/2024 

 

This unit is visited with reference to revocation extension application for the closure direction under 

section 33-A of the water Act-1974 issued by the Board vide letter No. GPCB/ANK/CCA-1360(10)/ID 

32798/750656, dated-11/08/2023 along with compliance letter of the unit. Bored has given trail 

revocation dated-20/09/2023. During visit unit is found in operation. Point wise compliance / status of 

closer direction are as below. 

Point-1, 2, 3 & 4: During visit internal area of the unit as well as nearby outside area of the unit is 

observed clean and dry. Unit has constructed plinth protection of wall to prevent seepages/leakage of 

contaminated water from the unit premises to outside of the unit premises. Waste water 

ponding/lodging is not observed within unit premises as well as nearby outside of the unit hence w/w 

sample could not be collected. 

Point-5: All the storm water drains provided within unit premises are found clean and dry. They have 

recollected contaminated water from the internal SWD and transferred to collection tank of ETP/MEE 

for further treatment and disposal.  

Point-6: During visit all the SWD within the unit premises as well as final collection pit of SWD provided 

near the final outlet of SWD is found clean & dry. During visit discharge of any kind of w/w is not 

observed from the outlet of SWD. 

Point-7, 8, 9, 16, 17, 20, 21, 22, 29 & 30: Provided manual control valve at the final outlet of SWD is 

found closed as well as the final collection pit of SWD provided near the final outlet of SWD is found 

clean & dry during visit. During visit internal area of the unit is observed clean and dry hence no 

contaminated w/w is observed in open area within unit premises. During visit discharge of any kind of 

w/w is not observed from the unit hence w/w sample could not be collected. 

Point-10, 11 & 12: The trucks are found parked within the unit premises and according to contacted 

person they have started manually brush cleaning of the Haz. Waste trucks for left over materials in 

trucks. W/w ponding is not observed near GIDC storm water drain at upstream of C-pumping station as 

well as during visit discharge of contaminated w/w patches are also not observed. Hence w/w sample 

could not be collected. 

Point-13, 14, 15, 24, 25, 26 & 27: During visit internal area of the unit as well as SWD of the unit is 

observed clean and dry & discharge of w/w from the main gate is not observed. During visit 

contaminated w/w is not going to GIDC SWD near C-pumping station from this unit. During visit SWD 

near C-pumping station is found bottom level and hence pumping of water from the SWD to NCT pipe 

line is not going on. Discharge of w/w from the SWD near C-Pumping station to natural drain leading to 

river Amravati is not observed. Hence sample of w/w could not be collected. 

Point-18: During visit all over the unit premises is found clean and dry, accumulation of contaminated 

water is not observed the collection pit of SWD hence provided recollection pump is not in operation 

during inspection.  
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Point-19: Unit has provided CCTV cameras at various locations of the unit premises, specifically at the 

main gate of the unit as well as at the final outlet of SWD. According to contacted person they have 

facility for CCTV footage storage backup for last 20 days.  

Point-23: Online pH meter, TOC analyzer and recollection pump is provided at SWD outlet sump, 

however during visit SWD outlet sump is found clean and dry and hence they have put pH sensor and 

TOC analyzer inlet line in a fresh water bucket and is found operation.  

Point-28: During visit provided both spray dryers and two nos. of MEE plants are found in operation. 

Unit is having covered permanent shed with roof sheet and RCC flooring and leachate collection system 

for the storage of MEE salt/Spray dryer salt and during visit @ 9000 MT of MEE salt/Spray dryer salt is 

found stored in this storage area. Unit has also provided 3 nos. of temporary storage sheds with 

bamboos & tarpaulin sheet cover, RCC flooring and @ 1.5 feet height of dike wall (parapet wall) for 

storage of MEE salt/Spray dryer salt. During visit @ 1285 MT of MEE salt/Spray dryer salt in jumbo bags 

are found stored in provided temporary storage shed. Hence they are instructed to dispose the stored 

Haz. Waste as per permission of the Board and inform the Board with required documents. During visit, 

any type of Haz. Waste is not observed stored in open land as well as leach out is also not observed from 

the stored Haz. Waste in storage sheds. 

Point-31: Unit is receiving effluents from the member industries through tankers and collected w/w is 

pre-treated in primary ETP before feeding to MEE & spray dryer. Based on analysis report of received 

effluents, unit has directly sending high TDS containing effluent to spray dryer and low TDS & high COD 

containing effluent to MEE. Unit has provided dedicated storage tanks for MEE feed & spray dryer feed 

for the unloaded effluents from the tankers. Unit has provided ammonia/VOC stripper with all the 6 nos. 

of MEE plants. Unit has provided ETP consisting of P + S + T treatment units followed by RO plant and 

MVR for treatment of MEE condensate, cooling blow down & boiler blow down w/w. Generated sewage 

effluent is also treated in provide ETP. RO permeate is either reuse within premises or send to member 

units and RO reject is been send to spray dryer. Spray dryer salt & MEE salt send to TSDF site. During 

visit no discharge of w/w from the unit is observed.  

Point-32: Unit has submitted short term and long term time bound action plan on 29/08/2023 and 

08/09/2023 for the corrective actions with reference to closer order. All the points of short term action 

plan are observed completed and 80% points of Long & short term action plan are completed and rest 

are planned to complete on time. i. e. provision of bituminous coating in SWD and provision of 2 nos. of 

350 KL tanks for recollection of contaminated rain water is yet pending. Hence they are instructed to 

clarify for the same and submit progress report of short term and long term time bound action plant. 

Point-33: Unit has obtained Trial Revocation Order on dated: 20/09/2023. 

Point-34:  Unit is complying with all conditions mentioned in CC&A & also maintaining ZLD. 

Point-35: Unit has submitted short term and long term time bound action plan on 29/08/2023 and 

08/09/2023 for the corrective actions with reference to closer order. All the points of short term action 

plan are observed completed and 80% points of Long & short term action plan are completed and rest 
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are planned to complete on time. i. e. provision of bituminous coating in SWD and provision of 2 nos. of 

350 KL tanks for recollection of contaminated rain water is yet pending.  

Point-36: Contaminated waste water or any effluent shall not be mixed with storm water under any 

circumstances hence they have provided separately process and SWD network to avoid cross 

contamination at site. 

Point-37: Unit provided facilities for the safe, adequate storage and management of generated 

hazardous and other wastes including impervious flooring, closed shed and leachate collection facilities 

as per the provision of HOWMR-2016 and system to channelize such leachate to in house treatment 

facility. 

Point-38:  Unit has installed OCEMS for parameter pH and TOC at final storm water drain discharge pit to 

ensure compliance norms of discharge. 

During visit coal fired both HAG followed by spray dryers with respective APCMs are found in operation. 

Unit has provided OCEMS in common stack attached with both spray dryers and during visit reading is 

noted HCL-17.5 mg/NM
3
, NH3-43.1 mg/NM

3
, NO-9.5 ppm, NO2- 4.5 ppm, SO2-46.9 ppm. During visit 

provided coal fired one Boiler (60 TPH) with ESP as APCM is found in operation. Unit is using lime as dry 

scrubber and installation work for the scrubber system is observed going on hence they are instructed 

to submit progress report of the same. Unit has provided OCEMS in common stack attached with both 

boilers (60 TPH each) and during visit reading is noted PM-6.46 mg/NM
3
, NOx-28.9 ppm, SO2-113.9 

ppm.  During visit three nos. of w/w sample are collected as (1) from RO permeate storage tank, (2) 

from MEE feed Tank & (3) from spray dryer feed tank as mentioned in sample detail in IR.  

                                                                                                      -SD- 

. Visited By:                                                     L.U.Katariya                         R.P.Rana  

                                                                               (SSA)                                    (AEE) 
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NEI & 3- Day notice 
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Photographs 

            

SWD are found empty and dry 

           

Final collection pit of SWD is found empty and dry. They have provided online TOC analiser and pH meter in final collection pit.  

     

All over unit promises is found clean and dry. 
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Running CCTV footages of provided CCTV camera at main gate and backside of the unit premises.  

     

Unit has started to empty one by one underground w/w storage tanks to sea leakage/seepage in it.  

   

Unit has replaced roof shit of MEE area.  
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ANALYSIS  REPORT FOR

WATER / WASTE WATER SAMPLE

Sample ID:415590 - Analysis Completion:23/01/2024

Common treatment and disposal facilities(CETP, TSDF, Ewaste recycling, CBMWTF, 

effluent conveyance project, incinerator, solvent/acid recovery plant, MSW sanitary 

landfill site) / LAB Inward : 53409

TEST REPORT

Date:  23/01/2024       Test Report No. : 53409

Gujarat Pollution Control Board

Bharuch

C-1/119/3, GIDC Phase-2

Narmadanagar

Bharuch-392015

Tele:(0264)2246333

ResultRange of TestingSr Parameter Unit Test Method

:  REP-Representative/Grab, (Insp Type : APP-On Application)

:  Mr rana ravirajsinh p 

:  5 lit

:  415590

:  09/01/2024 , (1630 to 1630) & 10/01/2024

:  10/01/2024 & 23/01/2024

:   From MEE feed tank ~ --

:  Yes

:  To MEE treatment

:  No generation of industrial wastewater

:  40 &  pH Range on pH Strip :@ 7 to 8 on pH strip

:  Barcode &  Color & Appearance :Yellow-brown

:  Ind :3330.000 , Dom :20.000 & Ind :105.000 , Dom :20.000 

:  10    ,Cap No & Weight :  --

3. Nature of Sample

4. Sample Collected By 

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding

8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

1. Name of the Customer

2. Address

:  DETOX INDIA PRIVATE LIMITED - 32798

:  7921-22-23,GIDC Ankleshwar,

   Ankleshwar-393002, Taluka : Ankleshwar, District : Ankleshwar, GIDC 

 1 Temperature Centigrade IS: 3025 (Part – 9) – 1984(Reaffirmed 2006) Ambient oC  -  60 oC 40

 2 pH pH Units 4500 H+ B APHA Standard Methods 23rd  edi.2017 1 – 14   pH value As on digital pH meter.7.21

 3 Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)201210 – 200000 mg/L 75956

 4 Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-20121 - 2000 mg/l. 624.4

 5 Chloride mg/l Argentometric method. (4500 Cl? B APHA Standard Methods 22nd edi.)-20121 - 50000 mg/l 21500

 6 Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mg/l 26110

 7 Chemical Oxygen Demand mg/l APHA (23rd  Edition)- 5220 B Open Reflux Method-20125.0- 50000 mg/l 81955

 8 Oil & Grease mg/l Liquid – Liquid Partition Gravimetric method. (5520 B APHA Standard Methods 22nd edi.)-201201 – 1000 mg/l 90

 9 Phenolic Compounds mg/l 4 Amino Antipyrene method without Chloroform Extraction (Direct Photometric method) (5530 D APHA Standard Methods 22nd edi.) -20120.1 – 50 mg/l 13.00

 10 Sulphide mg/l APHA (23rd Edi.)4500-s2-F –iodometric Method 1-500.0 mg/l BDL

Laboratory Remarks : Approved By:399-lab_399 Dt.: 23/01/2024

R.C.VASAVA,S.O

Note : 

1. The results relate only to the items sampled and tested.    

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. The report shall not be reproduced except in full  or part  without approval of the laboratory.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials. 

5. Total liability of our laboratory is limited to the invoiced amount.  Any dispute arising out of this report is subject to 

    Gujarat Jurisdiction only.

6. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents 

7. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA. 

8. Bioassay test (for toxicity) -IS:6582:Part-2:2001; Reaffirmed 2007.

*** END OF TEST REPORT ***

CE27D6A6-9B05-45B9-8D72-BC5103C099EC29/02/2024 12:41:37 Page 1 of 1
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ANALYSIS  REPORT FOR

WATER / WASTE WATER SAMPLE

Sample ID:415589 - Analysis Completion:23/01/2024

Common treatment and disposal facilities(CETP, TSDF, Ewaste recycling, CBMWTF, 

effluent conveyance project, incinerator, solvent/acid recovery plant, MSW sanitary 

landfill site) / LAB Inward : 53408

TEST REPORT

Date:  23/01/2024       Test Report No. : 53408

Gujarat Pollution Control Board

Bharuch

C-1/119/3, GIDC Phase-2

Narmadanagar

Bharuch-392015

Tele:(0264)2246333

ResultRange of TestingSr Parameter Unit Test Method

:  REP-Representative/Grab, (Insp Type : APP-On Application)

:  Mr rana ravirajsinh p 

:  5 lit

:  415589

:  09/01/2024 , (1615 to 1615) & 10/01/2024

:  10/01/2024 & 23/01/2024

:   From spray dryer feed tank ~ --

:  Yes

:  Spray drying

:  No generation of industrial wastewater

:  40 &  pH Range on pH Strip :@ 7 to 8 on pH strip

:  Barcode &  Color & Appearance :Dark Yellow

:  Ind :3330.000 , Dom :20.000 & Ind :105.000 , Dom :20.000 

:  10    ,Cap No & Weight :  --

3. Nature of Sample

4. Sample Collected By 

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding

8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

1. Name of the Customer

2. Address

:  DETOX INDIA PRIVATE LIMITED - 32798

:  7921-22-23,GIDC Ankleshwar,

   Ankleshwar-393002, Taluka : Ankleshwar, District : Ankleshwar, GIDC 

 1 Temperature Centigrade IS: 3025 (Part – 9) – 1984(Reaffirmed 2006) Ambient oC  -  60 oC 40

 2 pH pH Units 4500 H+ B APHA Standard Methods 23rd  edi.2017 1 – 14   pH value As on digital pH meter.8.06

 3 Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)201210 – 200000 mg/L 1,41,900

 4 Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-20121 - 2000 mg/l. 1036

 5 Chloride mg/l Argentometric method. (4500 Cl? B APHA Standard Methods 22nd edi.)-20121 - 50000 mg/l 47500

 6 Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mg/l 23377

 7 Chemical Oxygen Demand mg/l APHA (23rd  Edition)- 5220 B Open Reflux Method-20125.0- 50000 mg/l 133904

 8 Oil & Grease mg/l Liquid – Liquid Partition Gravimetric method. (5520 B APHA Standard Methods 22nd edi.)-201201 – 1000 mg/l 82

 9 Phenolic Compounds mg/l 4 Amino Antipyrene method without Chloroform Extraction (Direct Photometric method) (5530 D APHA Standard Methods 22nd edi.) -20120.1 – 50 mg/l 17.24

 10 Sulphide mg/l APHA (23rd Edi.)4500-s2-F –iodometric Method 1-500.0 mg/l 20

Laboratory Remarks : Approved By:399-lab_399 Dt.: 23/01/2024

R.C.VASAVA,S.O

Note : 

1. The results relate only to the items sampled and tested.    

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. The report shall not be reproduced except in full  or part  without approval of the laboratory.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials. 

5. Total liability of our laboratory is limited to the invoiced amount.  Any dispute arising out of this report is subject to 

    Gujarat Jurisdiction only.

6. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents 

7. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA. 

8. Bioassay test (for toxicity) -IS:6582:Part-2:2001; Reaffirmed 2007.

*** END OF TEST REPORT ***

59C53359-AE75-4DCB-86AF-4D3957FE9B9C29/02/2024 12:41:58 Page 1 of 1

325



ANALYSIS  REPORT FOR

WATER / WASTE WATER SAMPLE

Sample ID:415588 - Analysis Completion:23/01/2024

Common treatment and disposal facilities(CETP, TSDF, Ewaste recycling, CBMWTF, 

effluent conveyance project, incinerator, solvent/acid recovery plant, MSW sanitary 

landfill site) / LAB Inward : 53407

TEST REPORT

Date:  23/01/2024       Test Report No. : 53407

Gujarat Pollution Control Board

Bharuch

C-1/119/3, GIDC Phase-2

Narmadanagar

Bharuch-392015

Tele:(0264)2246333

ResultRange of TestingSr Parameter Unit Test Method

:  REP-Representative/Grab, (Insp Type : APP-On Application)

:  Mr rana ravirajsinh p 

:  5 lit

:  415588

:  09/01/2024 , (1600 to 1600) & 10/01/2024

:  10/01/2024 & 23/01/2024

:   From RO permeate water storage tank ~ --

:  No

:  Reuse

:  No generation of industrial wastewater

:  33 &  pH Range on pH Strip :@ 7 to 8 on pH strip

:  Barcode &  Color & Appearance :Colourless

:  Ind :3330.000 , Dom :20.000 & Ind :105.000 , Dom :20.000 

:  10    ,Cap No & Weight :  --

3. Nature of Sample

4. Sample Collected By 

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding

8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

1. Name of the Customer

2. Address

:  DETOX INDIA PRIVATE LIMITED - 32798

:  7921-22-23,GIDC Ankleshwar,

   Ankleshwar-393002, Taluka : Ankleshwar, District : Ankleshwar, GIDC 

 1 Temperature Centigrade IS: 3025 (Part – 9) – 1984(Reaffirmed 2006) Ambient oC  -  60 oC 33

 2 pH pH Units 4500 H+ B APHA Standard Methods 23rd  edi.2017 1 – 14   pH value As on digital pH meter.7.90

 3 Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)201210 – 200000 mg/L 740

 4 Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-20121 - 2000 mg/l. 13.44

 5 Chloride mg/l Argentometric method. (4500 Cl? B APHA Standard Methods 22nd edi.)-20121 - 50000 mg/l 255

 6 Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mg/l 157

 7 Chemical Oxygen Demand mg/l APHA (23rd  Edition)- 5220 B Open Reflux Method-20125.0- 50000 mg/l 13

 8 Oil & Grease mg/l Liquid – Liquid Partition Gravimetric method. (5520 B APHA Standard Methods 22nd edi.)-201201 – 1000 mg/l BDL

 9 Phenolic Compounds mg/l 4 Amino Antipyrene method without Chloroform Extraction (Direct Photometric method) (5530 D APHA Standard Methods 22nd edi.) -20120.1 – 50 mg/l BDL

 10 Sulphide mg/l APHA (23rd Edi.)4500-s2-F –iodometric Method 1-500.0 mg/l BDL

Laboratory Remarks : Approved By:399-lab_399 Dt.: 23/01/2024

R.C.VASAVA,S.O

Note : 

1. The results relate only to the items sampled and tested.    

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. The report shall not be reproduced except in full  or part  without approval of the laboratory.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials. 

5. Total liability of our laboratory is limited to the invoiced amount.  Any dispute arising out of this report is subject to 

    Gujarat Jurisdiction only.

6. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents 

7. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA. 

8. Bioassay test (for toxicity) -IS:6582:Part-2:2001; Reaffirmed 2007.

*** END OF TEST REPORT ***
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